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THE DEPUTY CHAIRMAN: Now
we will have the Short Duration Dis-
cussion op the Industria] Policy. Four
hours were allocateq for it and 33
- minutes have been taken. If the
House so agrees, we can skip the lunch
hour—not lunch—so that the discus-
sion can continue. I request the
Members to please abide by the time
so that we can ask the Prime Minis~
ter to come and reply. So, the reply
is slated at about 4 o'clock.  Shri
A. G. Rulkarni.

SHORT DURATION DISCUSSION ON
NEW INDUSTRIAL POLICY-—Contd.

SHRI A. G KULKARNI (Maha-
rashtra): Madam Deputy Chairman, I
rise to support the new Industrial
Policy adopted by the Government of
Ind:a.

In this respect, T am not casting any
reflection. It might be my wecakness
that what the previous speaker, Dr.
Jain, spoke here, I could not under-
stand I was listening to him, but
what the thrust of his speech on the
Industrial Policy was, I could not
follow. It was beyond my compre-
hension.

Madam Deputy Chairman, I would
draw the attention of the House parti-
eularly to the fact that this country
is now at the cross-roads or the thres-
hold, or whatever you may say, of
taking a bold decision to adopt a
policy which will help the economic
growth, industrial growth. In this con.
nection the world over there is a sea-
change.
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[The Vice-Chajrman (Shri Bhaskar
Annaji Masodkar) in the Chair]

The change of guard is taking
place

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): I
am happy that you are calling us
“guards.”

SHR A. G. KULKARNI: Welcome.

Mr Vice-Chairman, what [ was say-
ing is that the world over there is a
sea-change in the aprpoach of various
countries with different political hues
to adopt a policy which will suit the
growth of those countries,

Mr Vice-Chairman, in this country
there has been the Industrial Policy
Resolution. It has been amply stated
that the first policy document on the
Industrial Policy was brought out by
Late Pt. Nehru and Late Prof Maha-
lanohis. At that point of time there
was a necessity that this country
which had attained the  freedom,
should have commanding heights in
producing products in the core sector,
and the core sector, the heavy indus-
try was brought in the public sector
because private capital was shy of
investing such huge sums.

Then, Mr. Vicve-Chairman, Pan-
ditji also adopted a policy of central-
ised planning because his was a soc-
ialist view. He thought that a public
sector would bring in more resources

and create such conditions in the
country which would support other
types of industries, engineering or

censumer ete.
Then, Madam Vice-Chairman,. ...

THE VICE-CHAIRMAN (SHRI
BHASKAR " ANNAJI MASODKAR):
You cannot forget Madam,

SHR1 DIPEN GHOSH (West Ben-
gal): Who dares”

SHRI A. G. KULKARNI: Mr, Vice-
Chairman, Madam Gandhi, the late
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Prime Mhnistdr, also brought in a
little change in the perspective of the
Industrial Policy adopted during Pt.
Nehru's time.

This is a gradual change, Mr Vice-
Chairman. One Prime Minister, com-
munsurate with the condifons in the
world as well as those in the coun-
try, is changing the policy slowly to
tailor it to the present conditions and
present requirements of the popula-
tion, economic growth, creating emp-
loyment etec.

Then, Mr. Vice-Chairman, during
the time of the late Prime Minister,
Mr. Rajiv Gandhi, another thrust was
given, and that slant was the Tech-
nology Missions. Various technology
missions were instituted and technol-
ogy was encouraged. Thereby a new
policy thrust was also initiated. T am
giving this historical background just
to impress upon the present ramifica-
tions of the Industrial Policy. T am
not quoting the 1956 or 1973 or 1980
Resolution, because it will take time.
But, Sir, I, myself have been brought
up in an atmosphere of socialist think-
ing During the last three or four
years we Members from Maharashtra,,
particularly those within the Socialist
group, discussed our economic policy.
We came to the conclusion that we
may miss the bus if we go on like
this. It is to the credit of the new Go-
vernment of Shri Narasimha Rao and
his colleagues that they have initiated
a very bold policy. They have taken
a risk, Many friends will say perhaps
It is under the dictates of the IMF I
don’t bother whether it is under the
dictates of the IMF or not. If T am
suffering from a disease. T will take a
medicine which will bring me back to
health. T don’t think this vpolicy
change has done any damage or has
sold the country. This is just propag-
anda of various political parties,

SHRI YASHWANT SINHA (Bihar):
Including the Congress (I).

SHRI A. G. KULKARNI: Not inclu-,

ding the Congress (I). If the Congresg
(I) is there, it is our internal affair
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and we will discuss it at our party
forum. (Interruptions)

Sir, there is a significant speech
which I would like to quote here Mr,
Gorbachov, the President of Russia,,
made a speech in the Russian Parlia-
ment. There he said now the time has
come for the USSR to adpot Western
type of industrial development, which
is market-friendly and technologically
innovative. This is the sum total of
his speech.

SHR] DIPEN GHOSH: Is it that
some Gorbachov has infiltrated into
the ruling party of our country?

THE LEADER OF THE OPPOSI-

TION (SHRI S. JAIPAL REDDY): .

Mr. Vice-Chairman, Sir, it has become
fashionable for many people in this
House and outside to keep quoting Mr.
Mikhail Gorbachev’s market friendly
economic policy. You see, Mr, Gor-
bachov may be correct in the specific
conditions of the Soviet Union. They
don’t have mixed economy, while we
have mixed economy. Our economy
has been a market-friendly economy.
In the Soviet Union they were not ha-
ving this market-friendly ecanomy.
Therefore, any analogy drawn upon
the Soviet Union is totally irrelevant
here.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
He is entitled to quote anybody inclu-
ding Mr. Gorbachev, You cannot ob-
ject to it.

SHR1 A. G. KULKARNI: Mr. Vice-
Chairman, you don’t woryr, I can take
care of all these things. The Leader
of the Opposition might say whether
it is relevant or irrelevant but it is
for you and for me to decide whether
it is relevant or not. For Mr, Jaipal
Reddy. Mr. Gorbachev may be irre-
levant to him. His leader Mr. V. P.
Singh is a confused person. What can
we do? During his regime he did not
lay down any industrial policy. There-
fore, market-friendly economy, mixed
economy or socialist economy or com-
munist economy or confused econmy.

f
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THE VICE-CHAIRMAN (Shri Bha-
skar Annaji Masodkar); You please
come to your point,
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SHRI A. G, KULKARNT: So con-

fused people should.not make any
claim,

The izvestia newspaper from the So-
viet Union -also said that the Indian
exXperiment of centralised - planning
was a failure and for that purpose
they have recommended new market-
friendly economy should be brought
in. You kmow the analogical and
historical perspective of this new In-
dusirial Policy, Perhaps my friends

know that I am a person who works -

in the fields, 1 don’t merely sit here.

1 spend a very lhtile time in Delhi -

when Parliament -ig in session; other-
wise I am on the job in the coopera-
tive -sector  where we run various
types of -industries -- tetile  mills,
cooperative ‘sugar industries, engin-
-eering industries and big dairy milk-
produeing centres just like Amul, We
have made it clear that unless the
technological innovation is opened in
this country we are net expected to
get the latest technology from abroad.
We tennot get preducts at cheaper
rates-in this country. For that pur-
pose, -weleome the new Industrial
“Polie
"thef

" 6 all policies depends on
ciréunistances particularly the invest.

rnment. But implementation

which has been anneunced by

various

ment; infrastructural facilities and the

human fesource development,

~M#. Vice-Chairman, I know
you .also read Marathi newspapers.
-Recently there was a report that a
delegation fram India went fo Mauri-

tius. Why all our policies are fail- -}--
ing? It.is because of the population -j--

growth at phenomenal rate. We;' are
not niaking any progress in the imp-
lemetitation of family planning prog-

that

“rimme, But in a small country like -

Maunitius, -mostly inhaliifated by the
Tndter) people, whether they are Ta-
miw § or Riharis or-Marathie- they
have adopted
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~ lopment, not only development
_energy and others but also human re-

-
~ for that, infrastructure development
~ has to take place.
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a novel idea. It was reported in the
press. A lady interviewer had visit-
ed Mauritius along with the Indian
delegation., She interviewed some of
the -women living there. They told
her that they have got beautiful
houses, She asked a woman there
“How many children have you got?”
She replied “Two children.” She
visited at least a hundred homes and
interviewed the women, They all
told her that each family has only
two children., She asked them:
“Why?” One of the women told her,
“If I have the third child, I have to
pay more income tax.” So, Mr. Vice-
Chairman, for this Industrial Policy to
attain success, Infrastructure deve-
of

source development, is very necessary.

When the Government hag announ-
ced an ambitious Industrial = Policy,
its Budget is not in tune ‘with the
Industrial Policy -and general expec-

” tations. * What have you done? You

have given g call for industrial deve-

-lopment and economic growth. But
-what is the Budget provision for the

infrastructure? ‘The statistics are,
coal —2.5 per- cent increase than last

-year; power 5.5 per cent; telecom—

9 per cent; fransport— 1.8 per cent
and Railways—6.5 per cent. For

" such a vast country, is such a small
" investment in infrastructure emough?

For the effect of the Industrial Policy

"0 be felt by the people, it will take

10 to 20 years. But, Mr, Minister,
“'the effect should be felt within &
minimum pericd of five years and

I have gone through various as-

_pects of .the Indusirial Policy. X

cammend to this House application
of its mind fo them, particularly, up-
gradation, modernisation and tech-

_nological advent.

.There is another aspect I would

7 ltke to touch upon and that is, fore-

ign investment. In this respect, the
policy is very adversely critisised.
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But I do not think that there is any-
thiny wrong with that. The coun-
try 1s not said to multinationals as
many people feel. Always mention-
ing «’hina and Russia 1s not going to
.be appreciated by mmy, colleagues on
the nght. Foreign investment in
China is many times more than that
in India. In India, you have got a
very paltry foreign investment,
Russia 'is begging for massive foreign
investment. East European countries,
particularly the Communist countries,
ure also accepting foreign investment
apd technological advent. Foreign in-
vesinient is a must for technological
collabioration. - I am one with my
friendds from all the parties, whether
Congtess or Opposition, that you
have to very careful with this fore-
ign technology which will be invited

or encouraged. It. must not en-
courpyge items which are luxury
items. i

“THE VICE-CHAIRMAN (SHRI

BHASI{AR - ANNAJI MASODKAR):
Your tlme'Ais over. -
‘SHRI A. G. KULKARNI; Sir, 1
10 minutes,
minimum. _ .

Please do not do it, for Heaven's
sake, - with consumer . items. Don’t
commif that mistake again,

Mr. Vice-Chairman, now I have to
be husty because you have said that
my time is over. I wanted to quote
various figures, in regard to the pub-
lic sector, as to how- much invest-

-ment has been -made—about & crore

of rupees—,- how much employment
is there—about 24 1akh people—,
how many sick.industries. are there,
etc. I have information collected
fromn the library.. A major -portion

_ »f-the public seetor is the taken-over

3

-dustilis. Now .today also,

sick industries. -This.is not the pro-
per way of glving a performance
sheet _of- the -public . sector. Please
segregate it. The public sector ig
mostly for core sector industries or
for - producing . certain  products
needed for the growth of economy in
this c¢cuptrv, leave aside the sick in-
qur in-
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vestnit ut of the panks in the sick in-
dustries is roughly about Rs. 6,000
to Rs. 8,000 crores. Out of that,
small scale industries have a share
and other big industries have a
share. 1 do not want to say anything
on the sick industries as to why they
were sick or why they were not sick.
But 1 would request the Government
that there should now be a policy
and during the last four-five years,
right from Rajiv Gaundl’s period, the
policy adepted has been that the
Governmen* will no!t take over the
sick industries because they are sick
The Government will try to help
the employees wiho are thrown out
but the sick industry is the baby of
thosz people who ni : made it sick
and not the Governmeut and they
should be penalised The Govern-
ment is neither an orphanage nor a
maternity home. So¢ there should be
a policy on the sick industries. Yes-
terday only, a statement regarding
the small industries policy has been
made. 1 am very huppy to know
about it. It may not satisfy every-
body but it is an effort in the right
direction. It will take more time
to concretise all the policies' in a
way which will really help the in-
dustries. Even if you achieve 25 per
of what you have stated, Mr. Minis-
ter, that would be 3 great achieve-
ment. Bug the point is, the bureau-
cracy and the district level adminis-
tration on industiries is totally cor-
rupt. 1 will give an example. I wasg

“working in the small scale industry.

Though it "may he a powerloomr
business, it is a totally corrupt ad.
ministration at district level and i
has been stated time and again tha:
it is a State problem. Then the
licensing system. All the other sys
tems which are centralised in Delh
have also a major share of corrup
tion and.if these policies have to b
successful, then this is one of th
lacunae which have to be done awa;

with.

Then there is a problem of emy
loyees. I do not know whether tha
exist ‘window is possible of not.
am not in dispute” with anybod;
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But at least the trade wunions and
"their leaders should be persuaded 1o
accept that if any policy has to be
_successful, the production has to be
linked with the wages. You don’t
_have an exist Decause you have given
the example of the BIFR. The BIFR
duriug lts existence has not even
solved {he cases of five units and
closed the units. I would suggest
that if you can have the regional
offices of the BIFR, it would be bet-
ter. Today morning, I met a delega-
tion of industrialists from Bombay
who lave come to Delhi in connec-
' tion with a case before the BIFR.
The time has come when ihe BIFR
should have the regional offices with
authoritative power so that the in-
dustrial sickness will be redressed
immediatcly. But for small scale
_indwstries, the BIFR has po use and
for that purpose, if the productivity
and the wages are interlinked, then
only ihis policy can work,

Bafare closing, I would like to say
that there are certain aberrations
that 1 brought to the notice of the

Finance Minister, But I do not
know how he looked at it. 1.00
P.M. In the recent Budget you

have taxed the fetilizers, you

have taxed many other pro-
ducts and the mistake made during
Mr, liwari’'s time as Finance Minis-
ter is again repeated. A concession
is given to the synthetic yarn pro-
ducers of synthetic yarn, PFY etc.
I received s telegram from Surat,
Malegaon, Bhiwandi and Tangil
*Nadu. They say this is a concession
which has to be passed on to the
consumers or powerloom weavers.
Surat which produces aynthqﬁc
wabric for. export has got a formid-
able complement of powerlooms. S_e
is the case with Bhiwandi and Tamil
Nadu. 1 know you have given con-
cessions. I have no dispute what-
ever with the reasons you give, but
I think it is af aberration. So the
hold -of the industrialists on the
Government is still there. I do not
know; you promised me that whl:t-
ever concession has been given will
be passed ‘on whils selling the yarn
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to the powerloom weaver who is nim-
self an exporter. Mr. Tiwari also
-~ promised and assured us here that
the benefits would be passed on;
otherwise, it would be taken back
In this new Government a persen
“like Dr, Manmohan Singh who is a
" technocrat - Finance Minister will
show boldness to take - that back;
otherwise, the beneficiary in the
large scale producer. - Ethylene is .a
-product which has been lucky and
on that, the customs duty has ‘been
reduced. Will the benefit of that
reduction of customs duty be passed
:on to the small-scale sector?

Last point. The small-scale sectes =~ -
“policy has been given 10 us only
- yesterday, but I do believe more dis-
~epussion will take piace. ...(Inter=
ruptions)... You say that credit
- flow will be unhindered and subsidi-
-sed. You gave us subsidised credit.
1 say, “Give us credit only.” 17 am
.demanding ‘credit, "not subsidised
- credit. Mr. Vice-Chairman, jusi see
the fun of it. I raised the issue of
‘nationalised banks’ attitude to the
-small-scale industries in January,
"1991 ‘and ‘earlier also. No Finance
“Minister was ever what you call at-
‘tentive "or  cooperative, bug to “the
credit of Yashwant Sinha, he replied,
But what bas happened? You know
.in Maharashtra there is a°’ saying,
TFamil Nadu Government is best
because if you apply, they say, “no;
no vacancy.” But if you apply to
-the Maharashtra Government; they
.take time ‘to say “no vacancy”. ...
,-(Interruption)..., If I go through-all
‘these matters it will take a long
time—that is banking sector, small-
scale sector ete. It is entirely a
fraud on small industry. What type
.of banking flow and credit flow are
-you-going to assure? 1 am going to
send-some of the replies as well as
the points made by us. What is
this National Equity Fund Mr. Kurien
the national banks not only exploit
but squeeze the blood of the small
industries. The banks have put
many burlden like service charges,

, this and that. The interest which
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was 14 or 15 per cent goes up to 22‘
per cent, It is increased by 7 per?
centl... TR )

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
You can send all those details to
the Ministry concerned.

ww

SHRI A. G. KULKARNI: That‘
I will do, Sir. That is usual prac-
tice. NIt e

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
I think you are concluding. i

SHRI A. G. KULKARNI: Yes, I
am concluding. I think my friends
from the Opposition will pounce on
the multicnationals’ entry saying we
have s0ld our couniry to the West,
Nothing lke that. This is all acade-
mig {alk discussed in the research
organisations, wherever fhey are. I
think, this is a most pragamatic
policy that Government of India has
brought. You have started in the
right direction. Keep on that track.
Don’t get afraid of the criticism
from varlous gquarters. You are on
the right path. Don’t worry and go
ahead like this. Thank you.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE (Maharashira):
The last point was very substantial.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
I call Shri Gurupadaswamy and wish
him also “happy returns” because it
happens to be his birthday.

SHRI M. S. GURUPADASWAMY
(Uttar Pradesh): Sir, I am honoured
by you and by the Members of this
House. Y express my gratitude for
their fellcitations. (Iuterruptions)...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
I thought that he may celebrate it
in silence,

[RAJYA SABHA |
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SHRI M. S. GURUPADASWAMY
Sir, for a change lel us start with
story., There was a devil. The devi
visited a person and he told the per
son that unless he does one of thre
things he will die immediately-
either he should kill his servant o
beat his wife or, thirdly, he shoul
drink wine,

SHRI A. G. KULKARNI: Wine o
whisky?

SHRI M. S. GURUPADASWAMY
Liquor.

THE VICE-CHAIRMAN (SHEK
BHASKAR ANNAJI MASODKAR)
Don’t bring in liquor.

SHRI A. G. KULKARNY: Sir, win
is a little mild. Let him have som
rum or whisky because that wi
give him some kick.

SHRI M. S. GURUPADASWAMY
Sir, I have no experience.

DR. BAPU KALDATE (Mah:
rashtra): You can take advice fro.
him,

SHRI A. G. KULKARNI: Y¢
can take advice from me,

THE VICE-CHAIRMAN (SHI

BHASKAR ANNAJI MASODKAR'
See, Mr., Gurupadaswamy, he ct
propose 2 toast to you today.

SHRI M. S. GURUPADASWAM:
I drink toast but not with wine,

SHRI A. G. KULKARNI: But wi
champagne. (Interruptions)... Char
pagne is a better wine, (Interru
tions)...It is a bubbling wine.

SHRI M. S. GURUPADASWAM"

-Sir, let us go on with the story.

THE VICE-CHAIRMAN (SH
BHASKAR ANNAJI MASODKAR
Story of Industrial Policy.
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SHRI M, S. GURUPADASWAMY:
Sir, the man thought that he should
not kill his servant because he iz ®o
loyal to him. Then he also thought
how he can beat his wife; she is so
loving to him. Then he decided to
drink the liquor. He drank the liquor,
After he became drunk he killed his
servant; he beats his wife and he
found that he had done the very oppo-
site thing that he wanted to avoid.
Dr, Manmohan Singh has done the
same thing here. By his new Indus-
4rial Policy he wanted to bring about
healthy changes to preserve and
develop our economy. But instead
of doing that, as the drunken per-
son did, he has destroyed the very
paradigm of Indian economic deve-
lopment which was built up over de-
~ades. He wishes to change thevery

basits that we had accepted in the -

sast which, to a large extent, proved
seneficial to the Indian economy. And
1e starts his statement with a certain
ouch of hypocrisy. He has said
hat the goals and objectives set out
or the nation by Pandit Nehru on
he eve of independence remain as
ralid today as at the time of Pandit
Vehry first set them out before the
ation. This ig the touch of hypo-
visy. And he poes -on ig say that
e has been following the 1956 Indus-
‘iaj Policy Resolution in which pri-
\acy wag given to the vrole of the
tate to assume a predominant and
irect responsibility for industrial
evelopment. I d6 not want to doubt
\e bona fideg of the Finance Minister
r. But I question hig wisdom. I
1estion his wisdom in bringing cer-
in proposals which go against the
wy framework, the very basis and
e scheme that was evélved  for de-
des. T know with the.change .of
nes some changes are necessary. L.
n’t deny that. But I am totally
ainst going against the entire phi-
ophy on which our industrial struc-
‘¢ is based. He has been revers-
t—he «cally it continuity with

inge. On the contrary, I see a re-
sal and revision of the economic

icy which has been built up. What
mportant is he is turning the clock
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back and undermining the very bed-
rock of economic development which
we have built up. He has shown
himself before the world as a suppli-
cant, g helpless dove, before the World
Bank-and the International Monetary
Fund. He has denied that he is act-
ing at the behest of the World Bank
apd-the International Monetary Fund,
I wish ‘I could believe it. That is
why 1 saig there is a touch of hiy--
pecrisy here also. He should have
been candid anq frank in saying that
there has been g study by the World
Bank and the International Mone-
tary Fund about our economy, I agree
with these findings, I too follow their
adviee. But he says, “No, I am
not being dictated by the World Bank
or the -Internationa] Monetary Fund,”?
Siy, T refer to the document of the
World Bank published in November,
1990, on India: Please go ~through
every paragraph-of-the document.
This decument is extraerdinary, in
the sense that it iy an exact copy,
it is en Indian version of the World
Bank Report on India. On every
item, every issue that the World
Bank discussed and the observations
made by the World Bank in respect
of - licensing, investment, technology
ang then foreign equity participation,
the deviation in the trade policy, im-
port regime and in every other aspect,
the -Industrial Policy statement ig a
copy of that document. This is an
Indian version of the World Bank
document. I consider the World
Bank doecument ag an indictment on
the- Indian economy. I dg not deny
the right of the World Bank or the
International Monetary Fund...(In-
terruptions) ...

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Please conclude... (Interruptions) ...

SHRI M. S. GURUPADASWAMY:
I do understand the constraints on

time, I will try to be brief and I
will not elaborate. I will abridge my
thoughts. T was saying that the

World Bank hac nracaribhad n snwbaiw
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medicine, a recipe for India. Tt isa
foreign recipe taken by the Finance
Minister and he has only put an In-
diap label. Nothing more wag added
to this foreign recipe. The World
Bank presCribes market mechanismin
trade, lowering of protective tariffs,
aholition of restrictive licensing sys-
tem_ elimination of quota restrictions
and the reform of the import re-
gime and it talks of 5 comprehensive
complementary macro-economiec pro-
gramme which involveg measures to
enhance revenue. curtail expenditure,
restore flscal equilibrium and  limit
domestic demand. For this, the
World Bank has prescribed that India
should agree to invite foreign capi-
tal, multinationals, to allow foreign
equity participation to the extent of
51 per cent, to devaluation to the ex-
tent of 20 per cent and to scrapping
of all restrictions on international
trade. T am not totally opposed tfo
some of the suggestions made in res-
pect of deregulation, deregistration,
decontrol etc. But T oppose totally
the suggestion made by the World
Bank in respect of equitv participa-
tion multinational participation in
equity, here. Tf you accept this,
then the multinationals will invest 51
per cent on industries except certain
specified categories. And, Sir, this
will do away with the 1948 Resolu-
tlon which says specifically that the
maijor concern of India should be to
have ownership and control over major
industrial enterprises and. for  that,
they have said that foreign partiel-
pation shotﬂd e a minority participa-
ton. - Thev prescribed 40 per cent
later for foreign vparticipation. Tt was
diluted later bv the Government of
India tn snecial cateoories in special
circtrmstances in amecial cases. Now,
it jg a- blanket sort of vermission for
the multinationalg to invest 51 per
cent and 0 havs nontrol. What is the
conrentencte. Sir? Thev mav  bring
technalagy. But that technologv may
not be relevant ta us relevant to our
economv  We know what they

brought, what the multinationals
hava hromosht to th. ather countries
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and with what consequences. They
bring second-hand technology, inap-
propriate technology, obsolete tech-
nology, costly technology, which are
rejected by their countries. And,
Sir, they bring their -own capital,
and they control and manage our
tompanies, Decision taking does not
rest with the Indian Government or,
with the Indian  entrepreneurs.
Decision taking is done in Washington
or in London or in Germany. They
take major decisiong about our econo-
mic development! If this ix not a
sell-out, what else is it? It is an open
door for the multinationals to enter
our market. They are permitted, in
this document, not only to invest
money in industry, but also to inves
in marketing activities. They mar-
ket, and they also bring their owr
managerial talent and they also bring
their own plant and machinery. Sir
what is happening to enterprises i
some countries where multinational
operate? Not only ig decision-takin

done elsewhere and not in ‘thos

cotntries, but also there is g dange

of ‘the multinational companies work

ing against the very Government

the country under which they ope

rate. They may destabilize the Gc

vernment there. They may brir

or import wrong politics. wrong act

vities.  So, this is the kind of thir

that is being contemplated now unds

this.

Sir, T am surprised that the MR1
Act is being amended to this exte
that thev have taken away Chapt
TI. FEven in Eneland and Americ
there are anti-trust laws, anti-m
roonlv Jaws. which prevent conce
tration of wealth.

It vou take away that Chav'
ITT and confine that Aet only to &
with. unfair monovnoly practic
then your egalitarian philosopl
vour egalitarlanism or socialism gt
away. You are opening the doors :
the concentratlon of wealth in
hands of a few peovle. Tt is a wt
dangerous concern. I don’t think i
a Nehruvian ideology. I° don't th'
g0. It is totally against Neh
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phﬂosophy, our philosophy of the
past.

Sir, my friend, Mr. Jaipal Reddy,
was just intervening and said that
have opted for mixed economy. We
have 1ot opted for Communist type of
economy. My friend was quoting
Gorbachev. Yes, Gorbachev has learnt
a lesson. Communism does not work.
Total monopoly of the State does not
works. Market economy in the
Soviet Union is different {from
what we are talking about here. They
want to liberalise. 'We have been
followding socialist democratic pattern
for long. We need not learn from the
Soviet Union or the East European
countries at all. Therefore, let there
not be any parallel.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Please conclude.

SI—IRI M. S~ GURUPADASWAMY
I am just finishing.

Dr. Monmohan Smgh seems to be
very much attached to privatisation.
What we have got has got to be pre-

served, developed, expanded and run -

well. If there are-drawbacks, wea-
knesses” in- the public sector, they
have got to be corrected.- Now the
public- sector is sought to be thrown
open to the private sector. "It will be
a joint sector. - Hereafter, there will
be no giant - sector. There will be
only joint sector and private sector
and co- operatwe sector Perhaps
(Interrupttons)

THE VICE CHAIRMAN = (SHRI
BHASKAR ANNAJI MASODKAR)
He is concluding.

SHRI -M. 8.- GURUPADASWAMY:

Sir, there are weaknesses in the publie-

sector. They are inefficient. - There
is lack - of accountability. - All are
there. But they have to be removed.
These- weaknesses have got to be re-
moved.- But the
is corryption. 'There is nepotism, there

same things are .
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found in the-private sector. Private
sector is creating havoe in this
country. That has also to be looked
into. I am mnot in favour of private
sector. I am only on this point that
the public sector should not be diluted.
I am not totally pleading . for na-
tionalisation for the sake of nationa-.
lisation. Public sector has got to play
a very important, healthy role. It has
to remain at the commanding heights
of the ecnomy still. Therefore, the
public sector has got to be stream-
lined and strengthened. I think, my

78

friend the Finance Minister is taking . '

a leaf from Thatcherism. Thatcher-
ism brought about privatisation in
England. They have de-nationalised
civil aviation, perhaps, steel, perhaps

tele-communications also. . )

JAGESH DESAI (Maha-

SHRI
rashtra): -That was a Conservahve

Government. -

SHRI M. S. GURUPADASWAMY:
With what results? Let it be a Con-
servative Government. But with what
results? The results are dlsastrous in
England.

Therefore, Sir, this gives an open
invitation - for privatisation of public
sector. - And it is retrograde. And

-it is reversal of the policy. I.want -
- healthy changes, but not this type of

changes. - I am all for remaving
bottlenecks. I am.for removing un--

- necessary procedures, various kinds of -
- rules and regulations which are-ope-
- rating as millstone round our neck. I

do not want that in the name of -
nationalisa*ion. bhureavcracy. should
rule. I do not want bureaucracy. As
a matter of fact. I am against bureau-

cratic control of the public sector. I

~ want autonomy in public sector. They

have ‘got to be- professionalised.
Technical, - professional people have
not to be- there. (Time Bell)
one of the greatest drawbacks in
public sector is that officials have

" been transferred and put there. They

are not ~experienced, of -any sort.
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They are inefficient and corrupt. I
am against bureaucratic control. TLet
us not mix bureaucratisation with
nationalisation. In some sectors we
have bureaucratised. That has got to
be ended. Sir, as a Minister in the
Government in the past I had the
experience of dealing with officials.

Cabinet decisions. Government
decisions have been thwarted,
mauled, defeated and not

implemented at all. Cabinet de-
cisions. And they had the audacity of
going against Cabinet decisions. There
are instances. I do not want to quote.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR:
You have read the book ‘yes,
Minister’?

SHRI M. S. GURUPADASWAMY:
T am against such kind of officials.
They take shelter tinder the rules
regulations and procedures and
thwart the decisions of the Cabinet
itself, (Time Bell rings.) This sort of
thing should not be there.

Therefore, Sir, I say that this is a
very extraordinary document—extra-
ordinary in the sense that it has
brought about deviation, it has
brought about distortion and intro-
duced disturbance and dislocation in
our economy. And this is a
Magna Carta for multinationals
And this is a grand testi-
mony of confession on the part of the
Finance Minister that India is a beg-
gar, it is a supplecant and it is a
petitioner at the doors of multi-inter-
nationals, at the doors of the IMF and
of the whole world. I want foreign
capital but not on the terms dictated
by them. We want foreign capital, we
want foreign technology, but on  our
terms. We want Indian economy to
remain as indigenous. We do not
want to surrender economic soverei-
gnty. We do not want
to surrender our economic freedom.
We do not want fo mortgage it.

Sir, we should know and under-
stand the East Indla Company. It was
4 trading company, And fthese multi-

[RAJYA SABHA]
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nationals made India an economic
colony in the past and they will do
so if they are allowed fo operate.

Thank you, Sir. ‘

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Mr. Jadhav. Ten minutes,

SHRI VITHALRAO MADHAVRAO
JADHAV (Maharashtra): Sir, 1 have
a written time of 15 minutes, I will

try to complete my speech within the

time limited.

Mr. Vice-Chairman, Sir, I was very
patiently hearing my esteemed collea.
gue and a very senior parliamentar-
ian, Mr. Gurupadaswamy. He has
raised very valid points, Sir, while
accepting and welcoming the new In-
dustrial Policy statement by the Gov.
ernment of India, which was brought
before Parliament on the 21st July
1991, I would welcome this policy,
but with a lot of reservations.

Sir, if we look to our industrial
growth I thought that this industrial
policy should have been formulated
from the angle tha a large part of
agriculture should have been
treated ag industry. If we
look towards the  statistical data
right from 1950 till today we will
find that at the most 10 per cent of
our population from agriculture shif-
ted to industry. In 1950-51, 20 per cent
of the population was dependent on
industry and 80 ped cent on agricul-
ture. If today we look up, 70 per
cent of the population is rural popul-
ation and 30 per cent is the wurban
population I do not agree that all the
entire 30 per cent of the population
is also dependent on industry. Due to
the policies and programmes of our
Government, at least we could be su-
ccessful to shift 10 per cent of our
population from rural areas to the
urban areas. And this population is
dependent on industry and trade. I
would have been more happy if a
fundamental or basie study could have
been made of what industries we
have which could generate a  large
number of employment opportunities.
The hon Finance Minister was rep-
lying, yesterday In this House on
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fertilizer and stated that 3 per cent of
the US population is engaged in agri-
culture. The same thing is in Euro-
pean countries also. But in our coun-
try 70 per cent of the population is
depending on agriculture. Qur econ-
omy is basically an agro-based econ-
omy. Tt is not an industrial based eco-
nomy. It is a rural economy, But we
cannot adopt those things which are
prevalent in USA and in Buropean
countries because there is a lot of cul-
tural difference. There is a lot of diff-
erence in the cultural heritage then

' the psychology of the people, There

are so many castes and customs in our
country. It would not be practicable
to adopt the same things which are
prevalent in USA and other advanced
countries, Though I say that there is
a good industrial progress, if we could
not achieve what is needed or what,
is the need of our country, then it is
of no use. When we look towards the
index of industrial production we can
gee that there is industrial growth. In
1981-82 it was 9.3 per cent. In 1982-83
it was 3.2 per cent. In 1989-90 it was
8.8 per cent. It has come down to
8.4 per cent in 1990-91 There is a
deceleration of the growth.

Sir, there are three main categor-
ies of industry, One is the mining in-
dustry. The second 'is manufacturing
and the third is the power generation
The total JTP of the manufacturing
industry is 77-11 per cent and 11.46
per cent ig of the mining industry
and 11.43 per cent is of the power
generation industry. But the problem
is that the mining industry and the
power generation industry are in the
public sector.

Let us see what is the performance
of the public sector industry If pub-
lice sector indutsry does not perform
properly, I have no objection to hand it
over to the private sector, T would
like to glve one example, Sir, you
also come from Maharashtra and you
live in Bombay. 1 also live in Bombay.
For not a single minute the power
supply has failed in Bombay becausd
in Bombay the power is_supplied by
‘the Tata Electric Company,

[7 AUG, 1991]
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SHRI DIPEN GHOSH: What happ-
ened during the last month and this.
month in Bombay?

SHRI VITHALRAO MADHAV-
RAO JADHAYV: Sometimes it happens
due to heavy rain, We cannot control
nature. There are very heavy rains
in Bombay. If nature disturbs then
the private sector sometimes  gets
disturbed. I don’t talk of all the pri-
vate sector. But as far as the Tata
Electric Company is concerned, they
are doing very efficiently, If some
private sector unit comes forward to
take the responsibility of the power
supply and if they are in a position
to remove the anomalies of the fune-
tioning of the public sector then we
will be very happy. We will welcome
it and hand over to them. My friend
Shri Dipen Ghosh and other Members
know that we have national highways
of sufficient length. One of the best
national highways is from Bombay to
Pune, This is one of the best highways,
But if you go today by that national
highway you will find lots of pits on
the road and the traffic takes six
hours from Bombay tc Pune. The dis-
tance is hardly 180 kilometres. If any
private company comes forward to
take the responsibility where the Go-
vernment has failed miserably, 1 will
not mind if that responsibility is han.
ded over to that private company.

It is not a question of the Govern-
ment. The Government is after all
made of all private people. Nobody
is public and nobody can remain pub-
lic for ever.

SHRy DIPEN GHOSH: Why Tata
impressed you? ‘

SHRI VITHALRAO MADHAVRAO:
JADHAV: 1 don’t know either the
Tatas or the Birlas. Mr. Dipen Ghosh,
I am coming to your industry, The
most important industry in our co-
untry is the textile indusiry and
jute industry. When we look at the
performanec of the textile industiry
and jute industry, we find the maxi-
mum number of sick textile mills are
in Bombay and some other parts
where they do not perform well....
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SHRI DIPEN GHOSH: All private
textile mills are geing sick and the
Government had to come to  their
rescue.

SHRI VITHALRAO MADHAVRAO
JADHAYV: 1 quite agree with you. The
textile mills, large number of work-
the cream of the projects and they
have left the textile mills sick. Now,
the proposal is for labour participation
in the industry. In Maharashtra, the
farmers have formed co-operative so-
cieties and they are running success-
fully There are co-operative sugar
factories. T am very proud to say that
out of 100 such co-operative _sugar
factories, 95 of them are running very
well and earning profit. I want Mr.
Dipen Ghosh to see this point. In the
textile mills, large number of work-
ers are there: similarly in the jute
mills In the case of such of the mills
going sick, the Government should
take up the responsibility of forming
co-operative societies of the labourers
and such mills should be handed over
to the workers to run them. This will
serve -our-proposal of labour partici-
patipn- in the industry. I am of the
firm opinion that the Government
must adopt this procedure.

When we look at the data which is
available in the Economic Survey, we
find the number of Letters of Intent
which have been issued in 1988-89,
1989-90 and in 1990-91, In 1988-89, the
number of Letters of Intent issued
was 1215 and for the backward areas,
the number was only 610 In 1989-90,
total number of Letters of Intent
issued is 1155 and for the backward
areas, the number is only 550. In
1990-91, the number of such Letters
of Intent issue is 931, and in respect
of backward areas, it i3 only 399.
From the very beginning, we have
been talking in this House as well.
as the other House that we want to
decentralise  industry. But what
should be the main thrust of our
policy, is the main quesion, I agree
with you that nothing is mentioned
in this policy Durng the earlier
periods, whether it was the Janata
Dal Government or the Congress Go-
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vernment, the data available shows
that they also did not cross the limit
of 50 per cent of the licences for the
backward areas. 1 would have appre-
ciated if in this policy statement, it
could have been indicated that licen-
ces would be given in gram panch-
ayat areas, and indsutries would come
up in rural areas were a large sec.
tion of our population is dependent
on agriculture and the need is to shift
some of that population from agricul.
ture to industry. So, I would have ap-
preciated if some indication could
have been given. I think we should
follow one principle that if 70 per
cent of the population is living in
urban areas, at least 70 per cent of
industrial licences would also be
issued for the urban areas. We must
adopt this principle, and unless we
do that, we are not going to have any
economic progress That is my per-
sonal opinion.

Another important thing is, while
making the policy statement, the
hon: Minster has used those very pop-
ular sentences of Pandit Jawaharlal
Nehru, that our main goal is rapid
agricultural and industria] develop-
ment in the country, rapid expansion
of opportunities for gaintul employ-
ment, progressive reduction of social
and economic disparities, removal of
poverty, etc. These are very much
valid today. But 1 do nnt find any-
thing in this new industrial policy.
What is your target of employment?
What is your target of production
this year? 1 do not find any indication
(Time bell rings) - ~ )

SHRI S. JATPAL REDDY: Please
give him some more time., He is ma-
king the right speech.

SHRI- VITHALRAO MADHAVRAO
JADHAV. The growth has degenerat-
ed from 9 per cent last year to 84
ver cent - this year. Is there any tar-
get for the industrial growth for the
next year, say, 10 per cent oy 12 per
cent? Whenever newspapers appre-
ciate our stand, I feel that we have
somewhere gone wrong., On the
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question of maintaining the subsidy
also, there were two editorials in the
‘Times of India’, today also. We must
see what is to be done for the indus-
trial development of thig country. It
has been said in the Industrial Policy
that the share of the multinationals
would be 51 per cent. From where
are these multinationals going to
come? How is our monitoring system?
If anyone holds 51 per cent shareg in
any company, he becomes the owner
of that company. Also, the Govern-
ment is going to amend the MRTP
Act to make it 100 per cent. I will
not mind this. But at the same time,
how are we going to mobilise foreign
exchange? How much foreign ex-
change could these multinationals
hand over to our country? What
type of technology are they bringing?
My friend, Shri Gurupadaswamy has
rightly said that they are bringing
sccond-grade technologies. We had
a discussion about the Pepst Com-
pany. They have violated the norms
which were imposed upon them at the
time of giving the licence. We must
fmpose certain restrictions. If the
Gateway of India ig going to be kept
open for the.foreigners, they would
come in, have the grip and would
leave us bankrupt. This should not
be the case. Are we going to fulfil
the dreams of ©Pandit Jawaharlal
Nebru or are we going to totally des-
troy them? We have given Industrial
Policy Statements in 1948, 1956, 1973,
1977 and 1980. We are in need of
tigh-grade technologies,

We are members of the Consul-
tative Committee on Science, Techno-
logy, Atomic Energy and Space We
tave vigited our gcientific laboratories
end our scientists have told us that
we have got all the' high-grade tech-
sologies available which are not avail-
tble even with the advanced Western
tountries. 'Then, why are we asking
tor technologies from abroad? We
sre proudly saying that we are the
third largest technological manpower
sountry in the world. All these man-
power hag been horrowed from the
Western countrieg and now we are
¢oing with a begging bowl to those
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countries for technological manpower.
What are we going to do for the
technological manpower which hag
gone abroad?”

SHRI JAGESH DESAI: Yesterday,
I heard in the other House that most
of those who are running the multi-
nationals are Indians. That is what
the Finance Minister said yesterday.

SHRI VITHALRAO MADHAVRAQ
JADHAYV: If it is true, those Indians
who are coming back with all their
wealth from abroad must be en-
couraged and be utilised to recons-
truct & modern India. But I know, it
is not possible. These multinationals
have only financial and economic
interests. They are not the citizens
of India. So we must ensure a strict
monitoring system. Sir, T will take
two minutes more.

Another important thing is, every
year, a number of engineering gradu
ateg are coming out of aur engineering
colleges. My friends, Mr. Jagesh Desasi
and Mr. Puglia, know it. We have
50-60 engineering colleges. Every
year, about 16,000 engineering gradu.
ates are coming out of these colleges.
Maharashtra ig a State which is very
efficient in administration and very
efficient in running industries. These
engineering graduates who are com-
ing out should be encouraged to .set
up co-operative societies, technocrats’
co-operative societies. They should be
given financial and other assistance.
This will give a tremendous boost
tc indusiiialisation.

Then, the Government has changed
the industrial licensing policy. No
licence ig required now in the case of
many industries. But you have to
provide them with finance. What
directions have you given to the
financial institutions? What should be
the attitude of the Reserve Bank of
India? What should be the attitude
of the various banks? These things
should be clarified.

I agree that for the purpese of in-
dustrialisation of any State or any
area, the .licence and other things
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[Shri Vithalrao Madhrao Jadhav]
should be given at one window. There
should be no delay. For this purpose,
the bureaucratic set-up ig being total-
ly restructured.

BHRI JAGESH DESAI: Excspt in
the case of a very few industries, no

dicence is required for setting up in-
dustries.

SHRI YASHWANT SINHA: Banks
%ill be privatised.

SHRI VITHALRAOQ MADHAVRAQO
JADHAYV: 1 do not agree that banks
should be privatised. I am the sworn
imemy of privatisation of banks.

THE VICE-CHAIRMAN (SHRI
<HASKAR ANNAJI MASODKAR):
Jon't enter into a debate on this.
®lease conclude,

SHRI VITHALRAO MADHAVRAQ
{ADHAV: Sir, yesterday, the policy
& regard to small-scale industries
was announced. But there is nothing
aqiuch  in it. The investment limit
tag been increased. Here, I would
ke to make a request to the Gov-
ernment, through you. When they
dave increased the investment limit.
they should also increase the limit
w relation to exemption from excise
tuty, 1

Now, wne big industrial houses will
dsg come into the small-scale sector.
They will capture the small-scale
ector. If they do so, the small-scale
antrepreneurs will go  somewhere
Rlse or remain unemployed. Then,
Sir, apart{ from the excise duly ex-
amption, sales-tax and other conces-
«ions should be given to the entre-
sreneurs in the small-scale sector.

Another important thing is, what
<bout the food-processing industries?
What about the agro-industries? These
«hould zlso be given to co-operative
tocieties or to private entrepreneurs
who will do it properly. With these
¥ew words, I conclude.

THE VICE-CHAIRMAN  (SHRI
SHASKAR ANNAJI MASODKAR):

[RAJYA SABHA ]
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These are not ‘few words’. These are
‘many words’,

SHRI DIPEN GHOSH: Mr. Vice-
Chairman, Sir, I rise to oppose the
Industrial Policy Statement because
it rolls out the red carpet for the
foreign investors, more particularly,
for the Western multinationals, and
relaxes the anti-monopoly laws. 1
oppose this Policy Statementi because
it reposeg greater faith in the private
sector and foreign capital than ever
before in independent India. I eppose
this Policy Statement because it seeks
to introduce drastic and wideranging
changes and reformg in licensing and
in regard {o establishment of indus-
{ries in our country.

Mr. Jadhav has rightly pointed out.
What this new policy does is—while
giving fullsome praise to Nehru—to
turn upside down the Nehruvian mo-
del of socialist-cum-mixed economy.
Sir, while discussing this Industrial
Policy, we must trace back the history
of formulation of industrial policies
in our country. Mr. Jagesh Desai was
rightly saying that prior to 1956 there
was a policy, the 1948 policy. What
was the background? Our country
fought for Independence and people
sacrificed their liveg to free the coun-
try from the exploitation of the fore-
ign rulers. The party which is ruling
now, that party had a very great role
in that freedom struggle, in freeing
our countrymen from the exploitation
of the foreign rulers. But, Sir, you
wil] surely appreciate that driving out
the foreign rulers was easier than
creating a foundation for our econo-
my which could sustain foreign in-
vasion and create, at the same time, a
siluation so that the foreign powers
could not come back in another way,
through a vareity of garbs, to doml-
nate India or India's economy. So,
Sir, in order to ensure that the nation
never again would be dominated by
any foreign power, the 1948 Indus-
trial Policy Resolution envisaged that
“The State must play a progressively
active role in the development of
industries.”
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Sir, one should recall that before
the 1956 Industrial Pelicy Resolution
cam¢, in December 1034 theye was
a policy statement, and that was made
by Pandit Jawaharlal Nehru, The
statement declared that the object of
the country’s economic- policy would
be a socialistic pattern of soclety. In
fact, what was the background of the
1856 policy? The background of the
1956 pohcy wgs the 1954 policy state-
ment, what would be the_econemic
pohcy of our country, what would be
the goal of the economic policy of our
ceuntry, that was to cteate a socialis-
tic pattern of society which was dec-
lared by Pandlt Jawaharlal Nehru.

Sir, y6u have been & Judge and now
you are the Vide-Chaifman here. As
vou kifow, we have a "Constitution and
“that Constitutlon hag a Preamble.
What does that Preamble state, even
now? Earlier it-was a little different.

- $HRI FAGESH DEZAIL It
amended to bring in this.

was

-~ SHRI BIPEN GHOSH: The Pream-
ble states that India is & “‘sovereign,
socialist secular democratic republic”
to secure {o all its citizens, among
other-things, secial and .economic jus-
tice.-- Our Constitution "has a pecu-
liar feature, and that is thm-Directive
Frinciples of State Policy, We talk
about Japan, we talk about the United
States of America, France and Ger-
#nedy, But no country has got Direc-
tive” Principles of State Policy in its
Consfitution. Sir,-you know these
Directive Principles of State -Policy
better than anybody -else: 1 am not
going to quote a}I the things but on}y

- - 439 Th&Statoahall in. pamcular,
direct its policy- toward securing-—

- {b) that the ownership and con-

tral of the material resources of

the community are so distributed

as best to subserve the cqmmon
- gaod; -

(¢) that the operation of the
economic system doe s mot result
in the concentration of _wea.alty

. -~
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and means of production to
cemynan detriment.”

the

2.00 p.M.

This is more impertant. Article 37, I
quote; .
“The provisiong contained in
thig Part ...” That is the Directive

- -Principles of State Policy,

“.e.. hall not be enforceable
by any court, but the -~ prineiples
-terein laid down are nevertheless

- fundamental in the gowernance of
the couniry and it shall be the
duty of the State to apply these
-principles in making laws.”

Sir, -1 quoted all these from the
‘Constifution only in order to em-
phasis what should be the wyardstick
of examination of any pelicy, whether
industrial or anything else, enunciated
by the Government. The examination
of the Industrial Policy has to be
whether it leads the country to
achieve what has been stated in the
Directive Principles of State Policy,
particularly _the . two paragraphs
which I have quoted.

_ Sir, from this ‘point of view, if 1
exagmne this new Government’s new
TIndustrial Policy, I must say, and you
Wﬂl also agree with me, that it strikes
at the very foundation of these Direc-

’tlve Principles of State Pohcy and

what hag been stated in the Preamble.
This pelicy also takes away the Gov-
ernment’s responsibility of fulfil-
ling the aim which has been enun-
-ciated -in the Directive Princples.

_ -Sir,- what was the objective of
licensing? Did it fall from the heaven
without any reference to the realities?
Everybody is saying, and-the Minis-
ters are going on the TV and saying,
~that it created so many hurdles, w0
many corrupt things, and eo it should
be dispensed with. What wasg the ob-
jective of licensing? I quote:

“One, optimal utilisation of !n-
- - vestible mumu." ’

~ =
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This is important. ~Particularly I
quote this: wl

“Preventing concentration of eco-
nomic power.,”

I quote another:.

“Securing the widest possible dig-
persal of entrepreneurship and
distribution of income.”

So, it is not that some laws, some
controls, some measures undertaken
by the Government. 'They might not
have clicked, but it is not because the
laws were bad, the rules were bad
or that there was no necessity of such
laws or rules or regulations. So, the
objective of licensing wag to prevent
concentration of economic power and
to secure the widest possible disper-
sal of entrepreneurship and distribu-
tion of income.

But what has the new Policy stat-
ed? The new Policy has stated, and
I quote: R T

“Government policy and proce-
dures must be geared to assist-
ing entrepreneurs in their
efforts. This can be done only
if the role played by the Gov-
ernment were to be changed
from that of only exercising
control to one of providing
help and guidance by making
essential procedures fully trans-
parent and by eliminating
delays.”

The whole objective is lost sight of
while proposing the drastic wide-
ranging changes or reforms In the
licensing system,

Sir, now I go to foreign collabora-
tion and equity participation. That is
most important. What was the policy
go long? So long the Government’s
policy for foreign collaboration was
selective and was based on national
priorities Now, what they have pro-

-posed to do is automatic' ahd unres-
tricted approval except in a few
aress. What Is our experience of the
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foreign collaboration? I am not op-
posed to taking money from abroad
or for obtaining technology from
them, but what I want to point out
is that you have to keep in mind for
whom you are producing and the
needs of which section of the come
munity you want to cater to. I do not
know whether the Minister has
got the time to go through the RBI
report on the study of 301 select com-
panies for the period from 1984-85 to
1985-86 based on their audited an-
nual accounts. The result of its
study is that the total expenses of
these select group of companies in
foreign exchange went up by 12.9
per cent to Rs. 1,043 crores in 1986-87
from Rs. 924 crores in 1985-86. 'The
total earnings in foreign exchange of
these select 301 companies were more
or less the same, around Rs. 808
crores for both years. Now, they are
saying they want to offer 51 per cent
equity participation because in that
case, accoefing to them, foreign
money will come and they will pro-
duce here, they will export abroad
and they will earn more foreign ex-
change,

SHRI JAGESH DESAI: Are they
compelled to export? There is no
compulsion.

SHRI DIPEN GHOSH: It is wish-
ful thinking. Now, what is the logic
behind it? Until today it was 41 per
cent. Now they have increased it to
51 per cent. They are allowing even
up to 100 per cent. But, what is our
experience? I am quoting from the
RBI Report about the performance of
the list of 100 companies which have
foreign equity participation. What-
ever foreign exchange these foreign
companies spent, they could not earn
it. Zuari Agro-Chemicals Ltd. has a
foreign equity of 51.44 per cent. In
the years 1987-—89 its net loss in fore-
ign exchange was Rs. 135.24 crores.
The Kirloskar Cummins had the fore-
ign equity participation ot 50.08 per
eent. In 1987—89 their earning was
minus Ras, 7,691.20 lakhs. Unlon Car-~
bide, having 50.40 per cent equity
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participation in 1987—89 had a net
loss of Bs. 3,909 lakhs. Bayers India
Ltd. also has 51 per cent equity parti-
cipation and they too incurred foreign
exchange loss. I can quote from the
list, but I won’t like to waste the time
of the House because I have already
sent it to Dr. Manmohan Singh vide
my letter dated June 29, 1991. Now,
what is the performance of the multi-
nationals or the Indian monopolists
having foreign equity participation
more than 50 per cent? The entire
list, I bave handed over to him. The
amount of foreign exchange they had
- spent, they could not earn that much
of foreign exchange, what to speak of
earning more foreign  excnange,
During the last one decade how many
foreign collaborations were granted?
To produce which items? M/s. Guest
Keen Williams which was given fore-
ign colaboration to produce...

SHRI JAGESH DESAI: They have
panned luxury items, Let us be fair
to some extent.

SHRI DIPEN GHOSH: I am cifing
the example.

SHRI YASHWANT SINHA: They
don’t have the list of that here.

SHRI DIPEN GHOSH: They don't
have the list of every item.

SHRI YASHWANT SINHA: Where
is the list of consumer industries?

SHRI JAGESH DESAI:
is there.
there.

. SHRI DIPEN GHOSH: Four fore-
ign collaboration schemes were gran-
ted for rent-car-service. Ten foreign
collaboration schemes were granted
for producing washing machines.
They are getting foreign collaboration
to produce shirts, trousers and under-
Zarments. The fields which suffer the
most are capital goods manufacturing
areas and machine tools manufactur-
- ing areas. They are the sufferers.
Why? That is to be seen. If that
-point is-lost sight of, then, everything

The list )
I think 40 industries are
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goes out of sight. When these 1948
and 1956 Industrial Policy Resolu-

" tions were adopted, what happened?

11 thiese years there was no serious
attempt on the part of this Govern-
ment to alter the existing unequal
distribution of the productive assets
particularly of land in agriculture and
capital in industries; -There were no

‘1~ -land reforms, No serious attempt was
__made in the field of - land -reforms.

Mg Vithalrgo Madhavrao Jadhav had
pointed out about it. No domestic
market could be opened, vtould be
expanded- and industrialisation had to
be feisted upon that. Why it was
done? Omnly fo satisfy the ten
per cent of the populalion-and their
needs, all this foreign: collaboration
technology and upgradation-of tech-

- nology have been introduced.. They

have introduced it in the manufacture
of- consumer durable  goods. - The
entire dependence was made on the
exports. The multi-natienal - corpor-

‘ations come to India to-invest money,

to produce the goods and - dominate
the -local market but not for export-

-ing. What interest have they got to

export? Do they export the things
which they are producing elsewhere?

- They want to come here to- acquire

and to dominate the- local market,
Indian market but not to.produce in
India_and export it abroad because

" they are already exporting. ¥You can

get Colgate Palmolive items anywhere
in the world. But the Colgate Pal-
molive items which you will be gett-
ing elsewhere outside India a.re not
produced in India.

SHRI MURLIDHAR = CHANDRA-
KANT BHANDARE: The technology
transfer Is always inferior.-

[The Vice-Chairman (Shri M. A.
Baby) in the Chair]

SHRI DIPEN GHOSH: They want
to come over here only to secure the

_ Indian market, to dominate the Indian

market. So actually this was the ail-
ment of the Indian economy. If you
do not reform the land system, if you

- o~ e
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do not attempt to alter the existing
unequal distribution of productive
assets, particularly land in agriculture
and capital in industries, the economy
cannot develop. But what is happen-~
ing? Privatisation has become the
panacea for all. The public sector
has become the whipping boy for all
the ailments that afflict the country’s
economy today. Now, there has been
a kind of fashion or I would say it is
a kind of obsession—for the economic
managers of our country, those in the
Government particularly apart from
those outside, to put all the blames
on the publie sector for all the evils
that afflict India’s economy today.
There is no doubt, there is no second
opinion, that public sector units need
improvement in their functioning, in
-their working, through reducing the
degree of bureacratic interference in
their day-to-day funetioning and
through introducing labour participa-
tion in their management. Sir, I do
-not know-whether the Minister could
read by this time because he has be-
come the Minister of State for Indus-
tries only of late—Mr. Jagesh Desai
might have helped him because he
belongs to the ruling party.... (Inter-
ruption). :

SHR]I YASHWANT SINHA: He is
going to help him now.

SHRI DIPEN GHOSH: The Com-
mittee on Public Undertakings—Mr,
Jagesh Desai to note—in its thirty-
second report submitted to the eighth
Lok Sabha on the accountability and
autonomy of public undertakings, re-
commended that a proper balance be
struck between their accountability
to Parliament and the need for free-
dom in day-to-day administration in
order to enable them to function pru-
dently in accordance with sound com-
mercial practices. I have a great
doubt whether our Minigter—not only
the present Minister but the then
Minister of Industry also—~had the
time fo go through that report, whet-
her even the secretaries or the offi-
cials had the time to go through.tha‘t
report. It s a very high committee,
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Committee on Public Undertakings.
In its report, the Committee had re-
commended certain things, In the
report, the Committee also emphasis-
ed the desirability of forming an All-
India Management Service for top
posts and also the desirability of con-
verting the Public Enterprises Selec-
tion Board into a statutory indepen-
dent, authority capable of going into
also the service and disciplinary mat-
ters to advise the Government.
There are other things also in the
report. What I want to say is, if you
compare the two...(Interruption).

THE VICE-CHAIRMAN (SHRI
M. A. BABY): Will you please try
to conclude now?

SHRI DIPEN GHOSH: I am going
to conclude,

The question is about the profit-
making or the loss-incurring of the
public sector, Among the existing
public sector units, a large number of
loss-incurring units are taken-over
units from the private sector., The
private sector had made those units
sick. In our country, industrial units
go sick, but the industrialists become
healthy. How? And it is only in
order to ensure that the labour emp-
loyed in such units did not go un-
employed and to ensure social justice,
the Government had to enter and
nationalise or take over those loss-
incurring private sector units, And
thereafter, the type of management
that the Government was to give,
was not given. I can discuss it in-
dustry-wise and unit-wise, But I am
not going fo discuss that thing. Ac-
tually, the revenue argument which
is given in favour of the private sec-
tor is also erroneous. The private
sector investments, at least, in the
large and the medium industries
have been mainly financed by the
public sector financial institutions.
Wherefrom they - get the money?
These big industrialists at the most
have 7 to 9 per cemt equity _shares
and most of the funds are coming
from the public sector financial insti-
tutions. Even during Rajiv Gandhi’s
regime, two big capitalists of the pri-
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vate sector were inducted to head
two public sector units with the idea
that with the commercial thrust
through such people, these public sec-
tor units will get rid of their ail-
ments, will be cured of their ail-
ments. But what happened in the
case of Air India and Indian Airlines,
headed by Ratan Tata and Rahul
Bajaj? What was the experience?
Tata is the best private sector mana-
ger yet Empress Textile Mill went
sick and it was closed down. It is
no{ that only the private sector peo-
ple are good managers and the pub-
lic sector people don’t have that much
managing capacity or managing abi-
lity. I am going to conclude, Sir. In
fact, this Government’s failure to
alter the existing ownership of the
productive assets. particularly, land
in agriculture and capital in indus-
try, has brought this country’s eco-
nomy to this mess. This policy, as
stated by Shri Gurupadaswamy, was
not needed at all had there not been
IMF conditions. Four hours before
the  presentation of the Budget,
this policy was laid on
the Table of Parliament., Why? Be-
cause this policy was fully drafted as
per the dictates of the World Bank
and the IMF officials and that iz why
I say that it rolls out like a red car-
pet for the foreign investors, particu-
larly, the multinationals, This policy
hes therefore relaxed the anti-mono
poly laws: this policy therefore has
greater faith in the private sector
and the foreign capital and this po-
licy has completely diverted the at-
tention of the Government from ful-
filling the aims  enunciated in the
Directive Principles of State Policy.
Therefore, Sir, 1 oppose this policy
lock, stock and barrel and I would
ask the Government—beccause this
~» minority Government, mind it—to
keep this fact in mind that it cannot
take the country’s economy for 2
ride. This minority Government
cannot ride rough-shod over the Con-
stitution of India, its Directive Prin-
ciples of State Policy. So this minc_)-
rity Government  keeping this in
view must withdraw this policy and
take the views of other parties into
consideratfon and prepare a policy
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anew; otherwise, you have to pay a
very high price. You may go scot-
free on the floor of the House by
simply giving replies to the points
which are convenient to you, but
ultimately you have to pay a very
high price for doing injustice %o the
people of our country, to the princi-
ples and policies on the basis of
which the freedom struggle wag con-
ducted, to the Preamble of our Con-
stitution and also to the Directive
Principles of State Policy as laid
down in the Constitution. Thank you.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Mr. Vice-Chair-
man, Sir, this Industrial Policy has
to be viewed as an integral compo-
nent of the several swift measures
which the Government took on its
assumption of office. These measures
started with a devaluation of the ru-
pee. Then they went to announce a
trade policy. The Budget spelt out
great changes in fiscal and budgetary
management. And now we have the
Industrial Policy. We must look at
the whole problem in a holistic man-
ner. I have found that the debate has
gone onc way or the other. Those
who want to support the policy are
saying that what we have done for
the last 40 years was fotally wrong
and totally bad. Those who want o
oppuse the policy are  saying that
what we are going to do is equally
bad and vprobably wrose. There is no
doubt that because of the radical de-
parture from the path that we have
followed-—which is shown in this In-
dustrial Policy—, doubts naturally
arise as to whether whatever we
have done in the past was totally
wrong or whether what we are try-
ing to do now is correct, I think
the correct approach is neither to
blame the past nor to  blame the
present. but try to reconcile both, if
possible and in the process chart out
a proper course for the growth of our
great nation. In the first instance, it
must be realised that when we look
at these models, particularly the
American model, they have grown,
but they could not abolish slavery
for two centuries. The Industrial Re-
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volution in the West came aboul
when three-fourths of the world was
held as colonies. In fact, it is noticed
in paragraph 21 of the speech of the
Finance Minister. This is how he has
said: “In its initial stages the Indus-
trial Revalution in the western world
concentrated on the creation of
wealth unmindful of the social mise-
ry and inequality which characteri-
sed this process. So, on the
one hand, we¢ have an ex-
ample where threce-fourths of the
world was held in bondage—slave-
ry was rampant—and on the other,
there is India, which is so very diff-
erent from anyone of these because
in 1947 we removed the shackles of
bondage to become independent. By
1948 there was the universal declara-
tion of human rights adopted by the
United Nations and we had our
Constitution—a  Constitution which
contains a Preamble which says
that we are committed to justice, so-
cial, economical and political; a Con-
gfitution with an “all-pervasive spi-
rit” of liberty, equality and fraterni-
ty. That was the most-favoured
phrase, in fact, that was the premi-
se, of Dr. Ambedkar. He always ad-
vocated this spirit of liberty, cquality
and fraternity. I wonder whether
hon’ble Member Mr. Ambedkar is
here or not. Now, this commitment
is totally reflected in what we did in
the first four decades. It is reflected
in the Industrial Policy Resolution
of 1948; it is reflected in the Indus-
trial Policy Resolution of 1956 where
we opted for mixed economy. I don’t
think that we did anything wrong at
that time because we were wedded,
even now we are wedded, to egalit-
arian society. Article 39 of the Cons-
titution which says that there shall
not be concentration of wealth in the
hands of a few to the detriment of
many more has been read and I necd
not read it. What has happened is
that in the process we had undoub-
tedly an unwieldy public sector. Now,
let me tell those who really want to
understand the problem that we
cannot go to the future without ana-
lysing the past and without clear
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thinking as to what is going to hap-
pen in the present by following the
policy which is now enunciated. In
the  process, we nationalised
the sick units though the losses of
the public sector are colossal. In an
article by Mr. Jayaram Ramesh this
is what he has given:—

“Twenty-five per cent of these
losses of public enterprises are
from textile mills taken over by
the public sector on account of
private mismanagement and six-
ty per cent is in the coal and
steel industry.”

Now, I just cannot understand as to
why we did take upon ourselves
to nationalise the sick units and in
the process multiply the losses. But
that was our commitment to the poor-
cst of the poor in cur country to which
I will come a little later. If anybody
were to sav—I find that the propo-
nents are saying—that we have been
landed in a mess, I am not prepared
to agree at all. I think it is because
of what we did in the first forty
yvears that we have a very sound tech-
nological base in the country from
which we can leap forward. Power
and other industries could never be
developed in the private sector. To-
day we talk of giving to the private
sector some of the things mentioned
in Annexure-I. Loock at the capital
masrket. In 1970s what we could not
collect in the whole year, now we
are collecting in 15 days. There was
no possibility of private sector ever
contributing in such a large measure
towards capital—intensive units which
had very long gestation periods with-
out profit. I think that is the policy
which has really paid and to that
extent those 18 industries are speci-
fied here and which will be con-
trolled by the Industries (Develop-
ment and Regulation) Act ag the core
industries. I think that what we are
doing is looking back upon our
mistakes, if any, and trying to im-
prove upon them. But that is not a
process in isolation at all. The process
ic there because there is a world of
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~ thange, a sea-change, in the inter-
national scene and thase of us who
are a part of this planet cannot shut
cur eyes to the changes which have
taken place all the world over. The
winter of cold war has receded. The
spring time of human rights and fun-
damental freedoms has come in bloom.
Pglitical ideologies and differences
have taken a back seat and the wel-
fare of humanity has become the
common cencern. The <hanges have
indeed far-reaching implications for
nation-states and for mankind in gene-
ral. The Berlin Wall has collapsed
and East Germany and West Ger-
mabny are united. We, therefore can-
not be a silent spectator to these
changes. These developments mark a
crucial turning point in  history and
protend a promising future fop the
present and future generations. I am
therefore, not prepared fo look at
these policies .as two poles opposite.
I would rather look at them as two
ends af a continum and that is what
is.meant. when the policy statement
says, that it is a continuity with
change. I think a great responsibility
lies on us to harmonise and I will
come to that in a minute. All these
steps which are taken have.come at
a time when. we are, according to the
statements by all the three Gavern-
ments in the last year and a half, fin-
cially totally broken down. And, there
fore, the responsibility on us today
is alt the more to see that we effec-
trvely rise from these ruins and that
we are not carried away either by our
past prejudices or by the personal
interest which may be reflected in the
pohcy of liberalisation, privatisation
and other thmgs
A few of the changes in this po-
liey I welcome o the extent that the
burcaucratic controls are gonc. We
must welcome such ]1beral1sat10n in
the field of 1{1dus‘cry I hav_e always
felt that there should be no red
lights at all. Unfortunately we had
tco many red lights. Now they are
made greed. In fact, when I read the
policy 1 felt even all the green lights
have been removed and it will be all
an express high-way so that you can
travel at a great speed and in any
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direction you like. The second poing
which has been mentioned is about
fareign investment. Now, I am all for
self-reliance, I am against multinatjon-
als coming in indiscriminately, But
I don’t believe in that theory that
multinationals will come and destabi-
lise the equntry. I think that the coun-
try is sufficiently strong and I don’t
think that if any foreign power has
to destabilise the country it has to
sneak through the door of multina-
tionals. But the country is sufficient-
ly strong. The people are patriotic
te resist any such move by anyone
to take this country for a ride. Look,
even China is having a foreign invest-
ment of 600 million dollars. And we
are having less than 100 million dol»
lars. Correct me, Mr. Sinha,....

SHRI M. S. GURUPADASWAMY:
India has 200 million dollars.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: But I have a
figure between 100 million and 200
million. But mow what I am saying
is if China could have it, and you
knew what Gerbachov is saying, — I
am not saying for the sake of saying—
one must be conscious of the changes
which are taking place in the whole
world. And if all other countries feel
that there is nothing wrong with
foreign investment coming, ¥ am pain-
ed when it is repeatedly remarked,
“It is a wrong thing, they should not
COME. .o ovvnnn, ¥, We should not
go on repeating such things on seri-
ous issues like this. Saying that we
are rolling the red carpet for the
multinationals. No, kindly look at
paragraph 25. I says “in order to
invite foreign investsment in  high-
priority industries requiring large
investsment and advanced tech-
nology it has been decided to
provide approval for direct foreign
investment up to 51 per cent foreign
equity in such industries. This group
of industries has generally been
known as Appendix I industries.”
This clearly indicates that the Govern-
ment is not going to let a free hand
to any foreigner. Then there is the
case of MRTP, MRTP was started in
pursuance of the Directive Principle
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contained in Article 39. MRTP has
its weaknesses. 1 personally do not
like the lifting of the upper limit at
all I would have imposed some limit
because it is known to directly affect
the small-scale sector. So, all in all, T
would like {o say that we must appro.
ach this poliey with caution. W¢ must
keep our fingers crossed and hope for
the best. T can say one thing that
losses can occur in greater multiples
in the private sector also. There is
ng guarantee that with these policies,
just because it is a free market eco-
nomy, it is going to open the doors
to prosperity. We must look at the
position the country 1s in. Coming to
employment, today, the first priorily
in any policy. in any programme and
in any Plan, whether 5-yecar or 10-
year, is employment generation. The
object is to see that cvery citizen of
this country gets all that he needs to
live g life of dignity and in that con-
text the most important factor is emp-
loyment. I must express my disappo-
intment that this policy is silent as to
how it is going to generate cmploy-
ment. The organised sector has only
10 per cent of the total labour force.
In the unorganised sector, covering
large parts of agriculture, small and
household industries, trade, profess-
ional service firms, we have about 90
per cent of our labour fgree. The
entire unorgainsed sector falls within
the private sector. Now, I do not find
a single word mentioned on rural in-
dustrialisation, T do nat find a single
word mentioned on cooperative indus-
trialisation, In Switzerland, the entire
industry even, the watch industry, is
in the cooperative sector and the cot-
tage sector. These are no cottages as
such but watches are made in private
homes. They have the best super mar-
kets like the Migro and the co-ops.
which function on cooperative lines
The farmers and the producers bring
their produce here and they are paid
immediately and everything is done
correctly and they go home satisfied.
I fec! that yvou should have a policy
which involves  the people. Many
Member< have talked nf the public
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sector. I too am a defender of the
public sector. I come from Bombay
and it is not quite right to say that
it is the Tata Electric Supply which
supplies electricity there It is the
BEST, it is the Municipality of Bom-
bay, whch manages the electricity
in Bombay. It is the BEST which
manages the whole transport, The
suburban network is again managed
by the railways which is in the pub-
lic sector. Therefore all this depends
on whether you have the right men
to do the job. 1 was disappointed to
see that this policy does not have any
linkage in between rural India and the
industrial India. Unless that linkage
is established, it is going to pose a
scerious problem. I do not want to
say anything more. But three hundred
million people in our country are
below the poverty line. Compare this
figure with the world figures, In the
developing countries, it has been esti-
mated, close to one billion people are
below the poverty line and 780 mil-
lion people are under nourished So.
out of this one bhillion people, 30 per
cent we contribute and out of the 780
million undernourished, we contribute
one-third or 33 per cent. It has also
been estimated that 850 million people
are illiterate and one.fifth of a billion
people have ng access to medical faci-
lities.

Article 21 of the Constitution sp-
eaks of the right to life and this does
not mean a mere animal existence It
really means the right to food, right
to clothing, right to employment,
right to leisure, right to good environ-
ment, and it means everything which
gives to a citizen a life with dignity.
a life free from want and fear. Since
cmploment constitutes the major com-
ponent of this package, that is, food,
clothing, shelter, education, leisure,
health, environment, freedom from
want and fear, personal freedom and
security, I feel that it would have
been much better if the whole focus
had been more on the emplovment as-
pect T am glad about one thing and
that is that this Pplicy does not con-
tain anv ‘exit’ policy and I  think
wisdom has prevailed is not provi.
ding for such a policv. There cannat
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be a greater hardship for the people
than being unemployed and be rob-
bed of their source of livelihood,
Therefore as I have said, a large
number of people are unemployed al-
ready and if we really get into the
mess by adding to the already pre-
vailing unemployment, we will be ren.
ucring a society which is unequal and
we will be departing from our ideal
of an cgalitarian society, And, in the
process, what will happen is that very
very serious consequences will follow.
We have been very very proud that
despite what has happened elsewhere,
we have remained a free and open
society, endeavouring to be an egual
society, an endeavour which has not
vet proved completely successful. But
you cannot go on with a process which
will disturb that balance and the mo-
ment unemployment occurs, I  per-
sonally feel, there will be nothing that
will be available to salvage this pol-
icy. The examples that have been
quoted have no application here at all.
Do not apply Singapore here. India
and Singapore just cannot be com-
pared: India and Hong Kong just can-
not be compared: and India and Tai-
wan just cannot be compared, They
are all controlled and highly restricted
societies but we are a free and open
society, And, with this diversity, as I
have_ repeatedly said here, the task
now.is to send the right message.

Therefore, I would like to state that
the first task is to send the right mes-
sage across the frontiers of our coun-

try, The right message is that this-

Govegnment is not a minority Gov-
ernment when it comes to indsutrial
and other dev elopment of this coun-
try

THE VICE-CHAIRMAN (SHRI M.
A. BABY): Minority interests should
also be protected.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: There was a
mention of that, But I am not say-
ing. I am saying that they should
thémselves say that in all’ the endea-
vour of the Government the whole
nation is behind this pohcy _provided
it ensures certam thlngs "which T have

mentiongd in great detail provxded it
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is to march on to an egalitarian soc-
iety wherle everybody will have a life
in peace, if not in prosperity, at least
not in hunger. And unless we all
back up the Government, to that ex-
tent, we will not create a climate
which s so very necessary to see that
there is a right economic growth, to
see that there-is a considerable capi-
tal coming in from outside, to- -see
that the-stagnation which we have
reahped s removed, to see that we go
along on a path whlch is charted be-
fore in a more pragmatic way whlch
is cons15tent’w1th the world - scene
‘and to see that- Indja- emerges, } am
sure it .will emerge, as one, of the st-
rongest, self-reliant nations in years
to comie,
Thank you, Sir.

SHRI YASHWANT SINHA: Mr.
Viee-Chairman, Sir, when anyone
acts, whether it is a Government or
any-.other organisation. I  suppose
there-is a reason for that action, there
is - cause for that action. Now, I am
not going into, the question -of why
this Industrial Policy was brought,
why it was brought so quickly, . so
swiftly, and whether the Gavernment
deserves to be congratulated or con-
demned for bringing it so  quickly.
But, quite frankly,. Mr, Vice-Chair-
man, Sir, I.am unable to see the ra-
tionale, the reason, the. cause behind
this policy: I mean, there is nothing
which .has happened in.this country
or internationally which warrants the
placement or thg production of Policy
Document of this kind in such a quick
time. But, Sir,_we llVe in a world of
slogans, we live in a world of myths,
at times created by ourselves. And
it is my feeling Mr. Vice- Chan’man,
that this Policy Document which has
been placed before us and before the
nation is a result of those slogans and
those my*hs .

Su‘ I see one central stand running
through this Policy Document. 1 do
not know from where it flows because
I cannot see the reasons for it, and
that is that we must integrate with
the rest of the world. At two differ-
ent places, it is mentioned: at page 4,
for instance, if says, “Such a soetety..
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“—whatever it is; socialist and thig
and that—...can be built if India
grows as a part of the world economy
and not in isolation.” And then it goes
on to say at another page when it
is talking lyrically about the merits
of foreign investment that, “this is
particularly necessary in the changing
global scenario of industrial and eco-
nomie co-operation marked by mobi-
lity of capital”, These are very im-
portant words in these two sentences.
Mr. Vice-Chairman, Sir, integration
has to be a two-way process. Inte-
gration cannot be unilateral. Nobody
is going to integrate you, if they are
not willing to integrate you. You
cannot open your doors without
opening their doors in order to estab-
lish that integration.

Now, everybody here has talked
about changes. They are very fond.
It has become a fashion to talk about
changes which has taken placs in the
Soviet Union, the changes which
have taken place in the Eastern
Europe. And they are saying that
the world has changed. From that
we can conclude that the world has
changed and, therefore, India must
alco change. And we talk of missing
the bus. Which bus? Where is that
bus going? We are not bothered to
ack that question. But we seem to be
missing the bus, All the time we are
talking of missing the bus. Al the
time we are talking of integrating
curselves. All the time we are {alk-
ing of changes that have taken place
in Soviet Union and Eastern Europe
which we equate with the changes
taking plece all over the world.

The first question, Mr. Vice-Chair-
man, that T would like to ‘ask of this
august House is: How has the worid
rhanged? How has the world chang-
od? Hae the United States of America
thanged? Hag Japan changed? Has
the EC.C. changed? Has Australia
changed? How bhave these countries
changed? What have been the major
policy departures which these eoun-
{ries have made in the last two years,
three years? What is it? If you look
at it. Mr. Vice-Chairman, they have
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changed. There is today in this
world a Pax Americana. That is the

change which has taken place. We
rcust 1omember that it is not merely
the changes in Eastern Europe which
have bLiought about some difference
of perception. It is also, Mr. Vice-
Chairman, my belief that the world
of 1991 is very different irom the
world of 1990. The pre-Guil War
world is different from the post-Guilf
War world. And the decisive triumpin
of US arms and the arms of its allies
in the Gulf has changed world percep-
tion. [Ihis is the world in which we
are living. We are living in g world
where ihere is one Super Policeman,
And it is a world of Pax Americana
as I suld. Now the United States
tried to get other devrioved couptiics
into this. It has to be seen in this
light. Whatever is happening in
India today has to be seen in that
light. If we do not, I think we shall
be missing the whole point. And I
am referring, Mr. Vice-Chairman, fo
what the Deputy Secretary of State,
Mr. Eagleburged, said. Talking about
the Japanese and western Europeans,
because they made their contribution
in the Gulf War and they were not
very happy with the quantum of con-
trihution, he said:

“...the Japanese and the west-
ern Europeans need fo begin to
‘accept the fact that with the
wealth comes the responsibility
to belp maintain global peace
and stability... Tt iz time that
the Japanese and the western
Europeans recognizse that their
vision has to be a global vision.”

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: T think it is a
very negative aspect. Peace means
not merely absence of non...(Infer-
ruptions) For ns peace means some-
thing very, very positive. It is only
a negative aspect.

SHRI YASHWANT SINHA: The
world view...(Interruptions)

THE VICE-CHATRMAN (SHRI
M. A. BABY): Pleage do not inﬁer-
rupt. Let the flow of speech be there.
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SHRI YASHWANT SINHA: Now
we have this great lady called Carla
Hills, who is the U.S. trade represen-
tative—Super 301. What does she
say? She says that Uruguay Round
package will be considered satisfac-
tory “only if it significantly opens
‘world markets for all their US. Con-
gressmen’s constituents”. Who are
the constituents? Farmers, manufac-
turers, service providers and investors.

Now, Mr. Vice-Chairman, I refer to
this only to show that there is a view
of the U.S. which is talking of the
world, that it has a responsibility to
maintain world peace and that the
world must open up. No market in
this world, and certainly not a market
like India can remain closed, and that
is why Carla Hills has said that she is
using Super 301 to price open the
Indian market. That was the expres-
sion that she used.

Our leader, Mr., Gurupadaswamy,
was just mentioning when he was
speaking about the influence of think-
ing of the World Bank and the IMF
on this document. I am not going in-
to the details of that. What I am say-
ing is that T do not see any reason
why we should have come out with
such a document today. What is the
problem?  Internationally are they
going to accept us? I have here a
report which says that the EEC has
imposed antidumping duties on our
textile yarn and polyester yarn ex-
ports, that the multi fibre agreement
which has not been concluded in the
absence of the conclusion of the
Uruguay Round is not being extended
on our termsg but is being extended on

the terms of the developed
3.00 p.M. countries. How has the

EEC become more acces*
sible to us? How has Japan become
more accessible {0 us? How has the
USA become more accessible to us?
They can afford to remain cloged but
they want us fo open. That is the
unequal world in which we are living.
We are saying that the world has
changed. But the change has affeeted
us adversely. Therefore, if at all,
there is need for greater caution,

[7 AUG. 1991 ]

Industrial Policy 110
Discussion concluded

there is neced for greafer pragmatism,
there is need for greater care before
we jump into policies of this kind.
After naving mentioned about the in-
ternational context, let us look at the
Indien context. There might have
been something happening at home
which might have warranted fhe
change in policy. What has been hap-
pening? This Economic Survey which
this Government has presented says
that industrial production went up
by over 8.5 per cent throughout the
Seventh Five Year Plan, Now the
Industry Ministry has presented its
Annual Report - which says that ihe
figures which are available to them
between April and December suggest
that last year industrial production
went up by 8.9 per cent. It ig one of
the highest ever recorded. This - is
despite the fact that this country
went through a great trauma; a -great
deal of instability, a greet- deal of
disorder lagt year. Despite that in
dustrial sector. recorded a growth of
8.9 per cent. If this is the perform-
ance of the Indian industry then we
come back to the point which Mr.
Jadhav was raising. What is the tar-
get? We are running helfer-
gkelter from whatever -we held
dent to ourselves, whatever we
inherited as a legacy {from the
freedom movement. We have run
away from it. Whatever may be the
hypocrisy which the Government
might have put In the words of the
‘preamble of this statement, the fact is
that we are in full retreat today from
whatever we were trying to do for
the last 40 vears. I am not goling into
the controversy of the Nehruvian
model or the Gandhian model or the
HMonmohan Singh model, But the
point is if this is a document of ret-
reat., then what are we retreat-
ing from? Has the industry
in the couniry collapsed? Has
the economy of this country coidaps.
ed? Tt kas been my view kel we
should never react in panic. Wa2 are
talking of the biggest economie crisis
that we have faced affer indepen-
ence. What is the economle crigis?
Has the industry in this counfry col-
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lapsed? Has the agriculture in this
country collapsed? Has unemploy-
ment increased substantially over
what has been the level of unemp-
loyment in past years? Has the in-
frastructure collapsed? Has our eco-
nomy stopped performing? What is
the panic? What is the crigis? The
problem is, we do not seem to under-
stand the nature of the crisis. We
are reacting in panic. There is no
reasons why we cannot get over the
problems that we have on the fiscal
front. There is no reason at all for
us fo react in panic. Therefore, this
document which is a full retreat is not
warranted either by international
developments or by developments at
home. We are doing pretty well.

The point now is, the Eighth Plan
approach paper has not yet been
finalised. When we were in Govern-
ment we tried to finalise the Eighth
Plan document. Mr. Mohan
Dharia has left behind the approach
paper. It is up to the Government
to carefully go through the approach
paper and give its own approach to
the Eighth Plan. It is my view
that unless we were abandoning the
planning in this country as a tool,
there was no reason for this Govern-
ment to come out so swiftly with the
Industrial Policy Resolution, The
Fighth Plan approach paper should
have been finalised before we start-
ed to say what we are going to do on
the industrial front, what we are go-
ing to do- on the -agricultural front,
what we-are going to do on the in-
frastructural front. It is my belief
that in the approach paper of that
document in the 8th Plan, this do-
cument does- not have any meaning
because- this document will not super-
sede the approach document of the
8th Plan. But, Mr. Vice-Chairman,
this document has now come and as
I was saying, it is a full retreat. The
one area where I feel hurf as an
Indian — I feel extremely upset —
is the area of the public sector. Some-
body said here that public sector bas-
ing has become a favourite pastime.
1 am’ véry sorry, Dr. J. K. Jain is

~
3

[ RAJYA SABHA]

Industrial Policy
Discussion concluded

112

not here. Yesterday when he was
speaking, he painted the entire pub-
Iic scctor with just one brush +hat it
is inefficient and it is corrupt. We
have said that public sector necds
to be reformed; public sector needs
1w be improved. It is nobody’s c.se
that everything is hunkydory with
the public sector and that no reforms
arc necessary. But shall we throw
the bhaby with the bath water? Is
{hat cur thinking now?  Shall we
condemn the public sector because it
has brought India to this stage of in-
dustrial development? Is that the
view which the Government of the
day would hike us to have? I am
saying, the public sector has render-
ed tremendous service to the indust-
rial development of this country.
There are deficiencies in its perform-
ance. Steps are needed to improve
the publie sector. But it will  be
a very sad day, indeed, if we gave up
our faith, our belief in the public
sector. The 1956 Industrial Policy
Resolution describes it as the pillars
of our industrial programme. Now
we are striking at the very root....

SHRI JAGESH DESAI: Even 1981,
And if we are going to give
up the public sector, then I think
we are in for a total change of per-
ception and the kind of faith that we
are putting in the private sector in
the market is not borne out by any
of the facts.

1 will not take the time of the
House because Dr. Dipen Ghosh
has already mentioned the num-
ber of foreign collaborations  which
have come despite all the dra-
conian ~restrictions that this coun-
try  had, the number off for-
eign collaborations which are there
for washing machines, the number of
foreign collaborations which are there
in consumer goods and luxury goods
industries. = Despite all this, if you
open the ‘door, open it by all means.
Mr. Bhandare was making that point
that if ‘'we do not have ‘the capacity to
contrbl- them, shall we be able to
control- them -of monitor ‘them and
take action ageinst thern in .4 situa-
tion where there is total freedom? I
am-sorry; I am not able to share this
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perception! I am not able to share
this hope. I am quite apprehensive
that once we open the doors like we
arc trying today through this policy
document, nothing is going 10  be
monitoied.  Even today, I would like
to ask the Minister of State for In-
dustry -- and I am not merely refer-
ring tu the Industry Ministry:; I am
referriug to the entire Government of
India — which Ministry of the Gov-
ernment of India today has the res-
ponsibility for monitoring and has
the information for the export per-
formance of all those units in this
country which have been set up with
an expoyt obligation? Some units
have been set up with 25 per cent
export obligation; some with 75 per
cent cxport obligation and some with
100 per cent. But which agency is
monitoring them? Can somebody
stand up today and responsibly tell
me that this is the performance of this
sector, ot these export-oriented units?
The faei of the matter is that all
these units take all the advantages of
the dispensation of the Government
which i3 available for export-orient-
ed sectors. Pepsi is a high-profile
case. It has been discussed in this
House. But there are many Pepsis
1 this country and they take full ad-
vantage of our situation and do not
perform. Their export performance
has been totally dismal. And there
is no way in which this Government,
or .any other Government, can en-
force that discipline! Therefore, this
denegration of the public sector and
this high praise for the private sec-
tor....

SHRI JAGESH DESAIL: Deliberate.

SHRI YASHWANT SINHA... .  is a
very nefarious conspiracy which has
been unleashed upon us by the vest-
of interests, Therefore, I would
like to warn everyone, including the
Government that we have to be very
very cautious. We have to change
with the changing times; but it does
not mean that we have to  abandon
everything. Qur continuity Wit‘h
change, or change with continuity is
there; but T am . telling you this
document has only changed, changed
and changed and there is no contin-
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uity, absolutely none whatsoever.
Now, I would like to make a few
points in regard to the ambigunity
which I find in this document, I am
sure that the Prime Minister or the
Minister of State for Industry, while
giving his reply, would clarify these
points. For instance, this document
was produced in such haste on the
day when the budget was presented.
we only got cyclostyled copies and
the page numbers are also not clear.
On Page 11, it says: ‘Government will
provide. automatic approval for tech-
nological  agreements relating to
high privrity industries within speci-
fied parameters .’ But what a-o these
specified parameters? If the Gov-
t(rmment could not put it in this doe
cument, let it explain in the House
today. I am saying this with a
great deal of concern because we
know that these specified parameters
will be interpreted not by the Minis-
ters, but by others and the people
sitting in the bureacraucy. These spe-
cified parameters will be tailored to
suit the requircments of some speci-
fic industries, some specific foreign
investors, and the whole thing will be
totally different from what we might
have imagined it to be. This is the
first thing as far as this document is
concerned. I will refer to Page 13
which refers to the public sector, It
says: In view of these considerations,
the Government will review  the
existing portfolioc of public invest-
ment with greater realism. This re-
view will be in respect of industries
based on low technology, small-scale
and non-strategic areas, inefficient
and unproductive areas, areas with
low or nil social considerations or
public purpose and the areas where
the private sector has developed with
sufficient expertise and resources?
What is the meaning of it? What is
the purpose of +this review? Why
can't they bc honest and say, “we
are doing it with a view to closing
down these units”? What does review
mean? If the Government has the
intent of closing down these public
sector units, then they should come
out clean, tell us which are the pub-
lic sector units and in which areas
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they propose to close. If they have
this intention, what is going to be
the modality of arriving at these de-
cision? This is  something, which
I am sure, the Primc¢ Minister would
like to explain {o this House.

THE VICE-CHAIRMAN (SHRI M.
A. BABY): Mr. Sinha, you are mak-
ing very pertinent and  reasonable
points.  But still, I must remind you
regarding the time factor.

SHRI YASHWANT SINHA: Thank
vou. I am wvery conscious of my
very little time. I will be  very
quick  about the whole thing. 1
would like to make two or three
points more. It says on Page 18,
“....the payment of dividends would
be monitored through the Reserve
Bank of India so as to ensure that
outflows on account of dividend pay-
ments are balanced by export earn-
mgs over a period of time.” On this
51 per cent foreign equity which
will be given and the dividends which
will flow out of it, they are saying
that the outflows on account of divi-
dend payments are balanced by
export earnings over a period of time.
This is the hope in which this Gov-
ernment is living. Over a period of
what time? Is it ten years or 20 years?
What is the period of time over which
this expenditure in foreign exchange
is supposed to be made by these com-
panies? We have just heard Mr.
Dipen Ghosh. He had a long list of
these multinationals and foreign in-
vestment companies in this country.
He was reading out their contributions

to our export effort and their net
contributions in terms of foreign
exchange earnings. Is this the

intention of the Government that they
would come with 51 per cent shares,
that they will continue to send their
dividends, pay for the royalty on their
technologieal agreements and
technical co-operation and at some
point of time, in future, with some
bureaucrats gitting in Udyog Bhawan,
they will perhaps decide that they
will be balanced by the Reserve
Bank of India? -
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SHRI YASHWANT SINHA: It will
vary from unit to unit? Mr. Jogi, you
and I have been in the bureaucracy
and we know what it means. (Inter-
ruptions).

SHRI S. JAIPAL REDDY: Case by
case means,, briefcase by briefcase.

AN HON. MEMBER: Janata Dal
has got lot of experience of brief-
cases,

DR. BAPU KALDATE (Maha-
rashtra) ; But you have experience of
suitcases.

THE VICE-CHAIRMAN
M. A. BABY): Mr.
please continue.

(SHRI
Yaswant Sinha,

SHRI YASHWANT SINHA: Then,
it says: “To provide acccss to inter-
national markets, majority foreign
equity holding up to 51 per cent
equity will be allowed for trading
companies primarily engaged in ex-
port activities.” Where is the catch? I
am referring to these words delibe-
rately because I know they have been
very carefully drafted with a lot of
loopholes. ‘primarily engaged in ex-
port activities’. Why ‘primarily’?
Why not exclusively’?

SHRI JAGESH DESAI.
cannot enter.

Indians

SHRI YASHWANT SINHA: Foreign
trading houses will be permitted to
come into this country and hold up to
51 per cent. Unless the Finance
Minister was wrong in his Press state-
ment, it could be even more than 51
per cent; perhaps even hundred
per cent. We have had no authorita-
tive statement from the Government
in regard to the clarifications offered
by the Group of Ministers, Mr
Kurien was also present in that Press
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Conference. Foreign companies will
be enabled to operate in the trading

area. e

SHRI JAGESH DESAI: For export
promotion.

SHRI YASHWANT SINHA: ‘pri-
marily’ means what? They will have
something to do with the domestic
market also.

SHRI VIREN J, SHAH (Maha-
rashtra): Secondary and tertiary.

SHRI YASHWANT SINHA: This
brings me to this point. Over a period
of time, we have gone on giving con-
cessions. We have the export pro-
cessing gones. We said ‘Poor chaps’
they cannot export hundred per cent’.
We allowed them to send to the
domestic tariff area 25 per cent.
That 26 per cent was supposed
to be brought after payment
of full customs duty as if it was an
import into the domestic tariff area.
But what was the Finance Minister
done in this Budget? He has reduced
the duty, Now, they can send in after
paying just half of that customs
duty. “That is all. What I am trying
to say is that, over a period of time,
with the best of intentions, we have
gonme on diluting and diluting in
favour ef the industrialists, in favour
of the emtrepreneurs, making it very
casy for them to exploit the domestic
market. This is going to happen in
this country.

I come to my last point. I made a
reference to it in the beginning also.
About the Uruguay Round. The Gov-
ernment has not said anything in this
Policy Statement as to what is going
to be its thinking on intellectual
property rights, on patents. We
know. Dr. Subramaniam Swamy was
gitting here. He has gone now. We
escaped by the skin of our teeth in
the Brussels negotiations which were
held In November-December, 1990.
How did we escape? We escaped
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because, the two giants, the United
States and the EEC, could not agree
on the agricultural subsidies question.
Otherwise, they would have combined
to squeeze wus out on trade-related
intellectual property rights. Here, I
would like to remind Mr Bhandare
because he was making a point in this
connection. Mr. Vice-Chairman, Sir,
what the developed countries, special-
ly, the United States, want to do is to
make us subservient, make us serfs
and slaves in perpetuity. The amend-
ment of the Indian Patents Act, of
which we are justly proud, as a shin-
ing example of what a developing
country can do. Now, what kind of
amendments are being suggested today
in the Uruguay Round in regard to
process patents being replaced by pro-
duct patents,, in regard to the period
of the patent and in regard to the
working of the patent? They would
like us to believe that working of the
patent means importation. Some-
body takes a patent in the couniry
and he imports that thing it means he
is working the patent. He need not
have to produce. He takes
it for 15 years or 17 years
and for 17 years this country will be
in bondage and nothing will be done
because that person is holding the
patent. I would like to know from
the Prime Minister what is our think-
ing in regard to trade related intel-
lectual property, what is our think-
ing in regard to trade related invest-
ment measures, what ig our thinking
in regard 1o the services sector on
which, in al] these sectors, we are
under tremendous vpressure in the
GATT round of discussions. What
is going to happen?

SHR] MURLIDHAR CHANDRA-
KANT BHANDARE: Will you please
yield for a minute?

SHRI YASHWANT SINHA: Okay.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: I did not refer
to it but I think the whole House will
join in that contest because it is not
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only a question of India. India is
the leader for the entire third world,
developing countries anq under-deve-
loped countries. There is no ques-
tion of giving in on the question of
intellectual property, insurance or
anything, when it comes to fighting.

Murlidhary Chandrakant

SHRI YASHWANT SINHA: I am

extremely touched. .. (Interrup-
tiong) . ..
SHRI CHATURANAN MISHRA

After thig Indusirial Policy,
You

(Bihar):
India is no longer the leader.
must forget it.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: That is your
conception,

SHRI YASHWANT SINHA: Mr.
Vice-Chairman, the point I was mak-
ing was that this document is silent
on these matterg which are very,
very important for our country and
its future. I  would like the Go-
vernment to respond—when  the
Prime Minister will be giving  the
reply—as to what is the thinking in
that regard, because the whole in-
dustrial production in this country is
being guided by the Patents Act that
we have. In the services sector if
we are going to open our floodgates
for foreign investment like we have
opened for trading, are we also going
to open them for insurance, for ship-
ping, for any other kind of service
that Carly Hills talks about? It is
important for Carla Hills to remem-
ber ‘what is the constituency of an
American Congressman—and the en-
tire American pressure is on opening
it up for the constituents of the Ame-
rican Congressmen—hbut, for Indian
parliamentarians their constituencies
dc not matter; they are of no conse-
quence. Thig is g kind of dichotomy
to which 1 was referring and, there-
fore, M. Vice-Chairman, T would
like to tell the Government that
there Is a 19t of hypocrisy, there is a
lot of double-speak, there is a lot of

these things in our everyday beha-
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viour. But I gm telling you, az sin-
cerely as possible, as humbly as
possible, that no country can achieve
self-reliance through foreign invest-
ment. Give it up, it is not possible.
1 self-reliance ig our aim, then it
cannot be done through foreign in
vestment,  You cannot establish so-
cialism in this country with the help
of multinationals and you cannot sub-
serve the needg of 80 per cent of our
people by producing luxury goods for
the consumption of the top 10 per
cent.  Let ug forget about it.

If we are going for the multina-
tionals, if we are going for foreign
investment  if we are going for the
production of these goods ag it hap-
pened in the past, then we might as
well give it up. Take that one
word out of the Preamble of our
Constitution, “Socialistic Pattern of
society” or “socialist.” Iy does not
have, it will not have, any meaning.

Therefore, Mr. Vice-Chairman,
after having said this, I would like
to say that this policy is not worth
the paper it is written on. T ig a hope-
less document. It is a document of
capitulation, it is a document of sur-
render. I do not know whether the
IMF is behind it, I do not know
whether the World Bank is behind it,
but I certainly know that this is &
product of pax American and, for
God’'s sake, let us give it up.

Thank you Mr. Vice-Chairman.

SHRI VISHVJIT P. SINGH (Ma-
harashtra): Mr. Vice-Chairman, Sir,
this statement on the Industnal
Policy of the Government is but the
culmination of a logical serieg of
steps. To say that it hag been guid-
ed hy anybody, to 1mpute that we
have been told to do & particular’
thing under the dictates of the IMF,
I think is h13h1y ‘uncharitable, Tf is”
not onl’y uncharltable but'I would -
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term it as not in the interests of the
nation to even think in those terms.
Thig decument, Sir, as I said, is .a
culmination of a serieg of logical
steps. Our first effort was towards
self-sufficiency. Our efforts were
towards self-sufficiency in industrial
production and self-sufficiency in the
production of foodgrains, both the
areas. This indsutriaj revolution
which had passed us by and the green
revolution which had also passed us
by, were to be brought to this nation,
and they wére brought to us. The
fruits of that we are enjoying today.

But even though we achieved self-
sufficiency, we achieved it at a certain
cost, And the cost was this. We be-
lieved in import substitution. We said
that we would not import. Because
we did not import, we did not export
alsy  The result was that our ghare
in world trade became less and less.
But certain events overtook uys. The
major event was the oil crisis, When
the price of oil rose up, it was inevi-
table that it was only a question of
time before India had to join the In-
tornational market because we were
not scli-sufficient in oil. We are not
fortunate enough to have been given
vil under our soil by nature. There-
fore’ we have to import oil. To pay
the import bill we need foreign ex-
change. To earn foreign exchange,
we have to export. To export we
have to have goods which people
want. To have goods which people
want, we have to have technology.
Te get the technology we have to get
foreign investment. To update the
technology which we already have
within our country, we have to get
foreign collaborations. Therefore, 1
say that this i5 but a culmination of
series of logical steps. These changes
are essential.

But, Sir, T have certain reservations,
The fact is that the Government with
the best of intentions finds that the
best of its legislation is watered down,
finds that its most earnest intentions
are diluted by the manner of the
implementation.

I would remind the hon. Minister
for Industry who is sitting here that
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his senior Minister who is also my
leader, the Prime Minister of this co-
untry, when he was the Chief Minis-
ter of Andhra Pradesh, tried to imple-
ment the land-ceiling Jaws, but he was
not allowed fo implement them by
the dilution of the legislation which
came in. And that dillution is in all
the States of India. The Leader of
the Opposition is listening to me very
intently. I would like to point out
through you, Mr. Vice-Chairman, that
every single land-ceiling Act in the
country contains a clause that those
transfers would be considered gen-
uine which are proved to he genuine
to the satisfaction of the Ceiling Offi-
cer, and those transfers would not be
within the purview of the ceiling Act,
That one clause which is there in
every ceiling Act in the counfry till
today has negated the entire inten-
tion behind the ceiling Acts enacted
by all the States.

Similarly, I have a genuine appre-
hension. The best of intentions are
there in his Policy document., I find
no fault with this policy document, I
find that this is an excellent Policy
document. This is the Policy we need.
But where does it get watered down?
It gets watered down in the lists that
have been annexed, and I would like
to deal with them in detail.

I would first deal with list two. I
would like to quote from page 8, para
23. It gives a detail of the criteria for
the making of this list. The criteria
says: “These specified industrieg will
conitnue to be subject of compulsory
licensing for reasons relating to sec-
urity and strategic concern, social re-
asons, problems of safety and over-
riding environmental concerns a social
reasons, problems of safety and over-
riding environmental concerns, manu-
facture of items of hazardeus nature
and” —— here 1 have the difficulty
—— “articles of elitist consumption.”
It goes on to say: “As a whole the
Indian economy will benefit by be-
coming more competitive, more effic-
ient and modern and will take its
rightful place in the warld of indus-
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trial progress.” If you want us to take
a place in the warld economy, how
can we do so if you keep the articles
of tlitist consumption within the con-
trol of licensing. I would now like to
quote from page 22 of the list. These
are the items which are still to be
controlled by the Government and
for which it says licences are to be
given. “Distillation and Brewing of
alcoholic drinks.” Let us not become
like the friend of the Leader of the
Opposition, who was castigated in the
High Court for certain licences which
he had given Cigars and cigarettes
of tobacco and manufactured tobacco
substitutes.” Let us not become like
the friends who sit talking about var-
ious goods “Plywood docorative ven-
eers and pgther wood-made products.” I
‘don’t find them articles of elitist con-
sumption. T don’t find them articles of
strategic importance. 1 don’t see what
strategic importance the plywood has.
“Raw hides and skins, leather, cham-
ois leather and patent leather.” Who
are you going to protect with this?

PROF. CHANDRESH P. THAKUR
(Bihar): This is to protect the envir-
onment.

SHRI VISHVJIT P SINGH: No,
this is not environment., My friend
the spokesman of our party, says it
is to protect the environment. The en.
vironment is not protected by control-
ling this, becausc there are only two
or three monopoly houses which are
dealing with these particular items.
I would like to point out this is one
of the major export items. If
your intention is to earn money from
exports, you have to get involved in
those exports where the highest pro-
fit lies. The highest profits is in those
items which are articles of elitist con.
sumption. That is where you will be
ablg to make major amounts of
money. If you are going to become
a business-based economy, think like
businessmen. This is for export, this is
for earning money, for earning fore-
ign exchange. Do not limit it to a
few favourites. Let there be a compe-
tition so that there can be some in-
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ternationial competition. In the
case of motor cars, whom are
you protecting by limifing the
heences  for motor cars? Today we

find even Malaysia is exporting indig-
enously-madec motor-cars. it is making
cheap motor cars and exporting them.
This is because they have allowed
open licensing to come in, We know
the success story of Hyundai from
South Korea which, is competing
with best of Japanese cars. At No, 13
is Electronic aero-space.  Electronic
items are something which can be
made in India with the kind of tech-
nology we already have, but you are
going to license it. The maximum
money is in the aero-space  sector
where we can really make big
money. But you are limiting it.
Entertainment electronics like VCRs,
colour TV, tape recorders arp gain
items on which you can earn maxi.
mum foreign exchange. These  are
the items which have changed the
whole superstructure of Hong Kong,
Singapore and Taiwan If you are
looking at the opening up of your
market still how ean you keep this
under the licemging? For fexample,
White Goods, domestic refrigerators,
omestic dish washing mahcines, pro»
grammable domestic washing mach-
ines, microwave ovens and  air-
conditigners, you still want to  lic-
sence these items. My earnest request
to the hon. Minister is to reconsider
this list loock at it pragmatically.
Kindly don’t allow your policies to be
diluted.

There is one more problem I have
which is on page 17. The hon Minis.
ter in his statement talks of a flexi-
ble location policy. I gquote:

“A flexible location policy wo-
uld be adopted in respect of such
cities (with population greater
than 1 million) which require in-
dustrial regeneration.”

I want to kngw the meaning of “A
flaxible loaction palicy”.. Does it mean
already existing industries would be
relocated? I don’t understand the
meaning of this. T want a clarifica-
tion on this,
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My second problem is with the
foreign companies. I would like to
quote from page 9.

“Foreign investment would
bring attendant advantages of
technology transfer, market-

ing expertise, introduction of.

modern managerial techniques
and new possibilities for pro-
motion of exports. The Gov-
ernment will, therefore, wel-
come foreign investment which
is in the interest of the coun-
try’s dustrial development.”

1 quite agree with you. You then
go on to talk about a Board ‘“The
Government will appoint a special
Board to negotiate with some firms.”
Now, I find from the list... (Inter-
ruptions)... Mr., BJP, please go
back to your seat.

SHRI VIREN J, SHAH: The Cong-
ress party has asked me to speak
from here,

AN HON. MEMBER: How he has
joined the Congress party,

SHR1 VISHVJIT P, SINGH: I
welcome this distinguished Member
to our party, he has taken a  wise
decision.

SHRI VIREN J. SHAH: I am tel-
ling you if the Board is... (Inter-
ruptions) ...

SHRI VISHVJIT P. SINGH: In
List-III, on page 23, I find the idea
of this list is two-pronged. Number
one, to upgrade the technology,
number two, for export, I find that
the list has been compiled purely

with a view to upgrading our tech-,

nology in those areas where we do
not have the technology. That is all.
There is no thought at all towards
the export thrust. I would like to
give just three examples, In sub-para
5 (i) on page 24 of the list it says:

‘Mechanisad sailing vessels up
to 10,000 DWT including fishing
trawlers.”
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why this limit has been impesed?
This limit has been imposed because
the thinking of the individual - who
prepared this list, is limited. They
have thought that India needs these
trawelers or these vessels only up to
10,000 DWT. That is why it has been
put up there,

THE VICE-CHAIRMAN (SHRI M.
A BABY): Shri Viren Shah is sup-
porting you. You can understand why
he is sitting there.

SHR]I VIREN J. SHAH: I am sup-
poring ihm... (Interruptions)...
because it is in the interest of the
Nation,

SHRI VISHVJIT P, SINGH: But I
can sec one thing that you are sit-
ting next to Miss Saroj Khaparde
which is in your interest only and
not anybody else’s.

SHRI VIREN J. SHAH: It may be
of mutual interest. :

' SHRI VISHVJIT P. SINGH: Re-
member, while you are sitting there,
that she is my sister,

SHR] VIREN J. SHAH: I will take
care of her.

MISS SAROJ KHAPARDE (Maha-
rashtra): Thank you.

SHR1 VISHVJIT P. SINGH: Ag-
ain, in clause 5(iii)(a), you have
mentioned commercial vehicles, pub-
lic transport vehicles including au-
tomotive commercial vehicles  Why
not cars? I would like to know why
cars have been excluded from this.
If we manage to get the technology
for cars, they will help us in our
exports. They are the maximum ex-
port earners. Why have they been
left out? As per paragraph 18 of the
Policy at page 27, it is ‘ceramics for
indastrial use’. Why not ceramics for
home use, for decorative use? I wo-
uld like to inform the hon. Minister
that one of the largest foreign ex-
change earners in the country of Sri
Lanka, our neighbouring country,
is a small plant which was put up
by the Japanese NORITAKE. They
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set up a plant in Sri Lanka which
has become one of their largest ex-
port earners. When I went to

my
friend Mr, Viren Shah’s house, he
flave me dinner on plates  which

were made in Sri Lanka,

SHRI VIREN J SHAH: That was
an LTTE connection.

AN HON. MEMBER: Sir.
may please be recorded.

that

SHRI VISHVJIT P. SINGH: Why
have you limited this? As 1 said Mr.
Viee-Chairman, this list hags bheen
made purely with a view to upgr-
ading, without any thought for the
other thrust, which is our export
thrust. I would like the hon. Minis-
ter to kindly reconsider this point.

The

next point I would
like to make is about the
limiting of the equity of foreign

1 was talking about the Budget. I
am going to be very short about this.
You have limited the equity to 51
per cent and said a maximum of 51
per cent will be allowed. The hon.
Minister has also said, in some —
cases, some more. I think slightly
differently. I think by saying that,
if you limit them to 51 per cent,
you will treat them hke Indian com-
panics; they will get all the conces-
sions; they will get all the henefits
which will go from the pockets of
tax-payers. I say, don’t do  this
The companies, in any case, which
want to come into the country, want
to keep the maximum of control. So.
why not allow them to operate at 100
per cent?  But have a separate set
of laws for them. Fix certain areas.
They will only put up industries in
certain areas, geographical areas. i
am not talking about arcas of invest-
ment. They can nvest throughout
the cconomv. Let us have certain
geograph.cal areas. Let us hot give
them those concessions which arec
available to Indian companies, But
allow them 1o nvest with full 100
per cent ecquity.  Let them come in.
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How does it make a difference to us?
Either we want their technology or
we do not want it. Let us make up
our minds If we want their tech-
nology, then the most attractive term
for them would be to allow them 100
per cent equity. They will come
in and control them. Other count-
ries, intluding the USA, have got all
kinds of laws. The USA has got
laws: Canada has got laws; Japan has
sut luws: Australia has got laws con-
trollins these companies. Even a 10
tu 15 per cent foreign holding com-
pany is classified as a foreign com-
pany. We are probably one of the
few countries which allow foreign
companies to  operate at 40 per
cent and still say they are Indian com-
panies. We must allow them to
come in at 100 per cent equity which
will make it attractive for them. On
the other side, balance it by putting
some control on them.

128

THE VICE-CHAIRMAN (SHRI M.
A. BABY): Please try to conclude
now. Please control your speech
also.

SHRI VISHVJIT P. SINGH: 1
am about to finish.

Now, to get back to the Board ¢t
page 18 it is said in sub-paragraph
3(5):

“A special  Empowered  Board
would be constituted to negotiate
with a number of large interna-
tional firms and approve direct
foreign investment in select areas.
This would be a special Pro-
gramme to attract substantial in-
vestment that would provide ae-
cess to  high technology and
world markets. The invesiment
programmes of such firms would
be considered in totality free
from pre-determined parameters
or procedures.” .

1 agree with this. It is the r'{ght
step to have a Board to nego.tlate
with them. Japan, Korea, S'mga-
pore. Hongkong, Malaysia, Thailand,
vou look at any of the modern suc-
coss stories and they have followed
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this pattern. But I warn you once

again, ' When you  constitute this
Board, it must be on a very high
level.

Thg Hon’ble  minister for In-
dustries and the hon. Minister of
State must also be Members of ‘this
Board and this Board must be made
responsible to Parliament, With these
conditions, I think this Doard is a
very good idea. But mercly giving
a Board and not giving it powers
would be unfair. On the other hand,
having a Board and giving it powers
and not having any control or check
on it would also be totally  unfair.
Therefore, I would like the hon.

Minister to kindly be careful about
this.

Now, I come to the public sector. 1
guitc agree that it is high time that
we restructure the  public sector.
There is too much of the public sec-
tor which has become like a retire-
ment benefit for the individuals to
just sit there, for workers. for  the
management, for inefficiant procedu-
res etc. etc. Therc are so many
sarcas which we have entered which
wrere important at that particular
print of time and which are not im-
portant today. For example, 1 re-
member when there was a total short-
age of bread and maida in the mnr-
ket, in all the cities, Modern Bakery
was set up. Today, there is no ra-
tionale of having Modern Bakery. It
should be privatised. But you have
enly in once small place given SOME
thought t» the workers. At page 19
pava (b)), sub-para 2. it is said.

“ A social security mechanism
will be created to protect the
interests of workers likely to be
affected by such rchabilitation
packages.”

This is for the sick industries which
are probably one-third of the public
sector today. I would like you 1to
be carcful and spell out for us what
are these sncial qacuri’ mechanisms
which are to be set Up. How are W¢
going to look after the interests of
these workers which really ought 1o
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be paramount in our minds because
any kind of restructuring of the pub-
lic sector would result in a large
an.qount of unemployment and it is
this unemployment which we must
guard against?

My last point is regarding the
MRTP Act. I would again like to
quotc from page 15, wherein it s
said that *various laws will be re-
pealed. Emphasis will be on controll-
ing and regulating monopolistic, res-
trictive and unfair trade practices ra-
ther than make it necessary for  the
monopoly houses to obtain prior per-
mission of the Central Government
for cxpansion, establishment of new
indertakings”. ... and it is here that
I have a problem, “Merger, amalga-
mation and take-over and appoint-
ment of certain directors.” My pro-
blem is with the words "morger, am-
algamation and takeover™. It says.
“further the provisions relating to
merger. amalgamation and take-over.
will also be repealed.” I would like
to warn the hon. Minister that it is
all very well to say that it is  high
“ime that we allow vur compani.s o
srow to their full capacity. Fine
Let them  grow. Let them make
now investments. But this merger and
acquisition is something which i
outrolled even 1n the most open eco-
nomies of the world.  Mergers and
acquisition are  dealt within a4
tatally contrilled environment i
Amacrica, Canada, France, Germany,
U K. Every day in the internation-
al Financial Papeors. all kinds of
things arc coming out about the kind
ol conirols wiuch are being empha-
sised.  They are thinking of even
further controls than the ones they
arc having at present. The danger
in these mergers and acquisitions 18
ihat a real monopolistic situation gels
eroated. Real monopolies are {hosc
wh.re the ontire cngines of produc-
tion, from its initial stages i1l the
final stages arc controlled by one in-
dividual or by one group of indivi-
duals, furthering themsclves  and
charging whatever they like. My only
problem is, if you are going to have
{his kind of absence of controls, this
kind of openness. have it for cxport
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only.  Allow mergers and acquisi-
tions for those units which are in-
dulging in 100 per cent export, not
in those which are trading within the
couniry; otherwise, my {friend, Mr,

Viren J. Shah will acquire anything
around us...

SHRI VIREN J. SHAH: Including
Mr. Vishvjit Singh.

THE VICE-CHAIRMAN: (SHRI M.
A. BABY): That would be a hefty ac-
quisition.

SHRI VISHVJIT P. SINGH: There-
fore, T would urge upon the hon.
“ Minister: kindly don’t allow this pro-
vision to go unchecked, kindly don’t
allow this provision at least to go un-
scrutinised. Mergers, acquisitions,
may kindly be excepted from this un-
less they are to deal with hundred
per cent export-oriented units. And
once again I say this is a wonderful
policy document, this is the herald
of a new age, this is the beginning of
our flnally standing on our own feet
within the comity of nations. With
these words, Mr. Vice-Chairman, Sir,
I support, commend and welcome the
Industrial Policy Resolution and with
those rescrvations which I have ex-
pressed I endorse the Indusirial
Policy Resolution brought in by the
Government. Thank you.

THE VICE-CHAIRMAN (SHRI M.
A, BABY): Now you Dlease listen to
Dr. Vijaya Mohan Reddy.

DR. G. VIJAYA MOHAN REDDY
(Andhra Pradesh): Sir, we must cri-
ticise the multi-nationals, It was a
pleasure always listening to our friend
when he was criticising the multi-na-
tionals, how they had dealt with the
Governments of South America, over-
thrown the Governments—all these
things were told by my predecessor
speaker. But suddenly what I am
hearing today is disappointing. The
biggest wealth of any country, and
that too of our great country, is the
people of that country. Millions and
milliong of people, peasants, workers.
intellectuals, who have contributed
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to the development of this country
and also to the maintenance of th»
cultural unity of this country are its
wealth. Has this Policy Statement
taken the vast masses into considera-
tion? Have they taken this great
potential to come into operation to
successfully implement the policy of
industrialisation? I think thig has
not at all enterad the minds of thesc
policy-makers. The touchstone  is
what Gandhiji said: Any policy must
serve the poorest of the poor and if
vou are convinced that this policy
will serve the poorest of the poor,
then you are on the right track. But
what is  being talked about is —and
evedybody knows it also — this policy
is going to serve the richesl
of the rich in our country
and also to serve the richest
of the rich in other countries, How
can this Policy Statement be correct?
After all, our freedom movement has
made khadi the main weapon to
withstand the onslaught of imperia-
lism against our rural economy. What
does Khadi mean? It meang “self-
reliance”. This Policy Statement
makes the Indians rely on them-
selves. T ask the Treasury Benches
when they want to rely  on every-
bady, why they do not relv on the
Indian worker and the Indian pea-
sant. That is the weakness of their
policy. Unfortunately, for some time
thcre  had been political instability.
Some movements inspired by impe-
rialism -— geparatist movement, fun-
damentalist movement —are having
a heyday. That is why internation-
al] capitalism had an opportunity to
go on printing in their media, “Indian
cconomy has broken down. India is
not able to make payments to its de-
btors. Therefore, people are losing
confidence in India.” That is the at-
mosphere that has been created. A
panic situation has been created.
India is in a shambles which Shri
Yashwant Sinha had denied. by say-
ing that India was not in a erisis be-
cause Indian agriculture was not in a
crisis; Indian industry was not in a
crisis. I want to refer {o one situa-
tion in this connection, Mr. Vice-
Chairman. I had been to China just
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after the Tiananmen Square incident.
All over the world it has been blown
up that thousands and thousands of
people had been killed there and the
world capitalist powers were taking
steps to see that Chinese economy or
Chinese State would be broken. That
is why the trade embargo was there,
(Interruptions) ... Please allow me

to speak. (Interruptions)...
SHRI SANTOSH BAGRODIA
(Rajasthan): 1 have supported that.

DR. G. VITJAYA MOHAN REDDY:
Unless you go there and learn about
it you will not be able to talk about
it. (Interruptions)... I am ftrying
to say what the situation was. That
is all. 1 am not going into the de-
tails. (Interruptions)... There was
a trade embargo, The IMF said that
it wag not going to give loans. All
the countries said that there would
be economic blockade and China had
tn surrender to their ideas. Under
those circumstances, a situation was
created all over the world, A panic
situation was created. Everybody
was trying to look to China and try-
ing to know what the reaction of
China was., I talked to certain lead-
ing politicians. 1 asked: “What is
this? You are going to face a com-
plete economic blockade at this
period of development! What is
vour reaction to it?” Then those
gentlemen told me, “My dear friend,
the British, the Amecrican and all
these wounderful imperialists are in-
terested in China not because we are
Chinese people but they are interest-
ed in Chinese market. That is why
we tell them ‘you will have to ret-
race. You will have to come to us
on our terms and we are not going to
budge a single step’.” That is the
position they took. What has hap-
pened finally? It is the American
Senate which had to surrender, it is
Mr. Bush who had to forgo and re-
vive trade with China. It is the
IMF which began to say “we have to
give them loans. We are restarting
giving loans to China” China did not
go to them. China did not go to
IMF or World Bank or imperialist
countries saying “you please revive
{rade”. They were depending on the
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Chinese people. That is why T tell

134

yvou, Sir, the imperialists had to
go back on their own words,
eat  their own  policy  sgtate-
ments and finally go  back

to China. Keeping in view the great-
ness of our country and keeping in
view the great development that has
taken place in our country under the

guidance of the ablg leaders
who have given wus an In-
dustrial Policy Statement during

the freedom struggle itself, what will

be the shape of India to
4.00P.M come? And with all this in-

frastructure we started re-

acting in great panic. Other-
wise, what else are these statements?
They have come as if from a magi-
cian’s cap, the Budget Speech, the
Trade Policy and other things. Just
now my predecessor speaker from the
Congress Benches was saying, “It is
going {o open a great vista in our
country.” What is the great vista?
At the same time I want to say one
thing: We have been relieved in this
policy from that infamous licence-
permit-raj, the base of corruption, the
root of corruption in our country.
On this inglorious system Chakravarti
Rajagopalachari said, *“The licence-
permit-raj is going to break our total
system.” This relief has, therefore,
been welcomed greatly from all sides.
There was a euphoria created  that
everything was now going to be eaty
when these political and bureaucratic
controls would not be there. But
then what was there in the bargain?
In the bargain the MRTP Act, the
FERA regulations, all of them were
thrown to the winds and monopoly
interests, international monopoly in-
terests have been served. 'This the
Indian people have never bargained
for. the Indian industry has never
bargained for; the small scale sector

" or the sick industries or the public

sector or whatever-it may be, in that
the hope of our people is that there
will be a balanced industrialisation,
that the regional dismarities will go,
that there will be industrial develop-
ment in rural areas, that the people
of Tndia will come to stand on their
own. But we don’t see any of those
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things in this policy statement cxcept
the mvitation to foreign investors It
has been stated  beyvond doubt by
Members like Mai Dipen Ghosh that
whaoever eomes to India will aleays
sa)y that his greatest interest is to
help India is exports.  But in actual
performance his interest 1s in our
markets, not i the exports. This has
been s praved beyond doubt. That is
why these multinationals get into eol-
laborations for tooth-paste, for boot-
polish, and we advertise them on our
TV as the great achievements of uvur
collaboration agrecinents and of our
teckmology and  tichnieal  knowh: o

{The Vice-Chairman (Shri Bhaskar
Annaji Masodkar) in the Chair].

In this connection I want to refer
tu  one precious sentence in this
document. It states: *In order tn heln
this ' process the hiring of foreign
techuicians and  foreign festing  of
ind‘genously developed  technologics
will alsg not require prior clearance
as prescribed so far.” What have
they to do with our 1indigenously
developed techno’ogies?  Why should
the Government say “No prior clear-
ance is  necessary?”  Therefore it
meang that the Indian technolog that
we have developed 1 our R&D has
1 go abroar to serve not the Indian
interests bu! tn serve the world can-
tal interests. That 1s how we  av
selling the great efforts of our Indian
scientists and of our great  Indion
working class. Now does thissentence
fit 1nto the policy document? Hirmg
of foreign technology, that we o0
understand. But. testing of  ndige-
ously developed technology, I do nat
quite undetstand. What doeg 1t moen
except allowing stealing or our 10 -
nology? In their case everythung  is
secret. We are allowing seercey  for
the imperialists. Pepsi hag also nat
disclosed its formula They ao  nd
want to tell us about i1t, even though
we allow themtoinvest in this coun-
try and allow them to cheat the In-
dian farmers and, the Indian pegple
At the same time, we allow them to
make use of our R&D That is why
I dn not agree that we are opcning
new vistas for the industries, Now.

Discussion concluded

coming to the public scctor, what is
the prtion of the public sector in
oty economy? There are lakhs  and
lakhs of worketrs in the public secto:
who are working to create the infres-
tructure in the country and to chve
us the basic requirements that arc
ne.essary to develop the country's
cconomy. And, today, we are most
uncharitab'v throw ing the public sec-
to1 into @ great turmnil. Except for
t. lking of some socral s=2curity sche-
mes. this document sars nothing abou!
the unemplovment problem We have
about 3 lakh sick units and the Gov-
crtiment is not «omng to take care of
these sick units .esulting in Jakhs o
workers lesing their jobs They will br
cn the roads. It is only after that that
the socia] securily measures will come
to their rescue. Hag the Goevrnment
(ver gone 1o the rescue of the (-
iressed workers? The Indusirial poli-
cv statement save that  one of the
prime oblectives of fthe policy 1s tn
(reate more and more  employment
opportunities. But this document docs
rot «peak of employment at all. T
only speaks of some soscial sceurity
meassures. When millions of workers
are thrown out of their jobs. natural-
}v there will h: a revelt,  and this
vecds to be understood. Nothing b
be n mentioned about workers' parti-
¢'palion in meanagement.

Whi about the position that we ove
ooy to adopt In req vd to GATT”
Can we defend ourselves with  thi-
incustrial policy? Can we give leader-
ship to G15 op G77 so that we could
resist the imperlalistg from  making
inroads into our e onomy?  Whut
about TRIPS? All these things seem
te be on a retreat. Will this industrio]
pr ey develon South-South coupera
tior so that the problems of the deve
loning countries could be  solved!
There ig nothing mentioned regardin.
theee things in the document. Ther-
is a1 book on Conditionalities of IMF
Ir {his bank 1he basic sirategy adop
ded by the IMF is mentioned. T an
vesding it out: .. .liberahization o
procedures relating to foreign colla
horation and royalty pavment .. 7T
aatisfyv them we have created a docu
ment which the Indian people are go
ing to reject, the Indian working class
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is golng to reject and the Indian pea-
gentry is going to reject. Sir, in the
spirit of our freedom movement, I
want the Government, the present
Congress (1) Government—it is a fact
that this is a minority Government—
to reconsider our entire strategy, our
entire policy, basing ourselves on the
sirength of the Indian people and
their capacity to rise to the occasion
in golving the economic problem, in
salvaging he economic situation, in
our country.
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[The
Chair]

Thank you, Madam.

SHRI SANTOSH BAGRODIA; Ma-
darn Deputy Chairman, it is my pri-
vilege to speak on this subject, when
we have the Prime Minister with us,
who is controlling the Industry port-
folio along with two Ministers of
State.

Deputy Chairman in the

First of all, let us deccide whether
we have a critical situation in our
country now. I believe it is so. Pro-
bably, what was decided 44 years ago
wag necessary at that time according
to the situaiion prevailing at that time.
But now things have changed, not
only in India, but also in the whole
world,

Bacause of the farsighted pelicy of
Jawaharlal Nehru, we could establish
core industries like steel, fertilizer,
etc. Shrimati Indira Gandhi not only
continued the same policy, but also
accelerated the growth with some
liberalisation. Then came our dynamic
leader, Shri Rajiv Gandhi, who was
very much impatient to bring India
on par with the industrally developed
countries of the world. He was so
impatient that he tried for geometri-
cal progression so that we could be
sure of a new India with an economy
of excesses and not an economy of
shortages. But. as ill luck would have
it, we lost the elections in 1989 and
during the last 19 months, not only
the process of development stopped,
but also moved backwards. The coun-
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trymen again decided in favour of our

- party based on the manifesto prepar-

«d by our present Prime Mmnister and
also approved by our late leader,
Sari Rajiv Gandhi, who declared the
manifesto before the clections. Based
on this manifesto this Industrial Po-
licy has been announced.

Though we have lost ouy dynamic
leader, ShriRajiv Gandhi, our present
Government, after coming to power,
is irying to implement the same In-
dustrial Policy as declared in the
manifesto. 1 do support the New In-
dustrial Pelicy but I do have a few
comments to offer on some points.

Firstly, discussing about the mdus-
tries started ang managed by Indians,
I would like to say that gencrally
the increase in competition and free
market economy factors will improve
the quality of the produce and hop-
fully, the consumerg will get their
rtieeds at competitive prices. The im-
pact of administrative prices will come
down. In this connection, [ would
hike to refer to the Policy, page 17,
para 4. It hag been said that appro-
priate incentives and investment in
infrastructure development will be
used lo promote the dispersal of in-
dustries, particularly to rural and
backward areas and to reduce (on-
gestion in cities. On his point, 1
would like to refer to certain specific
cxamples. Industries have been started
for the development of certain regions
which were somewhat underdevelop-
ed. But there is no protection given
tc these industries and these wwill be
forced to close down sinte they would
not be able to withstand the compe-
tition from the better-placed indus
tries. T would like the Government
1o look into this aspect more seripus-
ly. Similarly, when wc talk about
rural-based industries, agro-based in-
dustries, there is nothing in this Poli-
cy for the development of this kind

of industries because the labour-
oriented, labour-intensive industries
are not being given any kind

of priority in this policy
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With thig liberalisation, the local in-
dustrialists have also more duties
than rights to keep the prices lower.
Otherwwe, I warn them that this
process may be reversed. The indus
trialists need to take wise decisions
and not clever decisions any more.
In this connection, Madam, I refer
to the lxst para on page 7 of the
Industrial Policy. And I quote;

“Thig can be done only if the role
played by the Government were
to be thanged from that of only
exerciging control to one of pro-
viding help and guidance by mak-
ing esse¢ntial procedures fully trans-
parent and by eliminating delays.”

This shotld include the Taxation laws
also. Thaey must be made more trans-
parent and they should be made
known to the tax-payer.

Coming to the export-oriented in-
dustries, Madam, the BOP position is
definitely very critical. There is no
special metion of export-oriented units
already established or to be establish-
ed by Inilia. In the international mar-
ket, Madam, the credibility of supply
cof acceptable quality is the most
modern thing. Here I would like to
mention a specific example, The
electronic goods can be exported
which are value-added. Butthe prob-
lem is: Can we guarantee constant
supplies? There is a praoblem of po-
wer, there is a problem of raw
materials. Finally, there is the prob-
lem of labour laws. 1 recommend
and I suggest to the hon. Prime Min-
1sler thay for export-oriented indus-
iries, the labour laws should be
abolished. (Time bell) Here, I would
ke to mention the salient points
mentioned about Singapore by Dr.
Winsemius, the United Nations con-
sullant to Singapore in the year 1961.
He mentioned, and 1 quote:

“Present industrial relations will
further contract instead of expand-

Ing econcmic activity... There is
not much fantasy needed to fore-
cast what is gowng ‘o happen if

be improved
future the

this situation cannot
quickly Draw into. the
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line of the recaat past and  ihe
consequences are:  today some
50,000 are unemployed, next yuvar
70,000, in 1964 over 100,000.”

Dr. Winsemus further wrote;

“Trade union leaders will make
an imporiant contribution to the
ndustrialisation programme... f
they keep in mind that an increasc
in real wages either direct or in-
dire.t is in the long run only pos-

sible through increased  producti-
vity.

It should be emphasised that 1the
wages in the future J3ingaporean
export mdusiries are in the long
run it not paid by the employers,
but by their overseas customers. The
willingness of the latter to purchase
Singapore’s  products depend not
one the needs of Singapore nor the
wishes of its employers or unions
but on the price and quality of its
product.

It was thus up to the Govern-
ment to establish a  ‘confidential
contact’ between the manufacturers
and the unions—without the {anfare
in the press or elsewhere.., Tripar-
tism was born. This led to indus-
trial legislation in the 1960s which
swept away the rigidities of the old
labour laws and gave employers
the freedom to hire and fire work-
ers. Ag a result, economic growth
followed, which ultimately gave
workers more job security and bet-
ter standards of living.”

THE DEPUTY CHAIRMAN: M.

Bagrodia, we have a lot of names
from different Parties. And the Pri-
me Minister is here. And he
would like to reply also. So, 1
thought if you could abide by some
time limit. ..

SHRI SANTOSH BAGROBblA: I
wus siven a letter that I should take
about 10 to 15 minutes, and I will
confine to that.

THE DEPUTY CHAIRMAN: The
letter might have been there  But
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10 minutes ... (Interruptions). I did
ot write the letter.

.SHRI SANTOSH BAGRODiA: You
ald not wi.te, Madam. You normally
do nol wine letters, Madam.,

THE LEPUTY CHAIRMAN. Kot
regardiug the time.

BHRI SANTOSH BAGRODIA: Ma-
dam, I am coming to my last point
of foreign investment. India’s credi-
bility of 1ndia has gone down. It said,
Unstaired Question 1157 on the 30th
of July. 1t was stated that the credi-
biulity of India hag gone down, It said,
“Un 19-9-1990...first rating of wWBB
(lung-term) and A2 (short-term) is
lower than the existing Moodys rat-
ing.” So, this is the lowest rating that
India has got. Therefore, foreign
investment has to be considered in
this respect, Before going into the
details, I want to make the Govern-
ment cautious that the rich countries
are geiling more and more from the
poor gountiies. It should not affect
our culture, ethos and political get-
up.

BT

Foreigners or NRIs should not be
allowed to buy out the existing in-
dustiies and should be allowed only
to pus up new unils. We don't want*
and *We require those who can put
up new industries,

Here I would like to refer to a Ca-
nadian publication entitled “Doing
business in India—A Western India
rerspective”. It says that for doing
collaberation in India you mneed an
industrial licence, you need a lizence
to impoit capital goods, you need
tne approval of the RBI, and so on.
it is to be noted that the Central
Goverr.ment has considerable control
over t'\r affairs of companies in India.

This has to be rectified if you real}y
want more and more investment in
the country. -

*Not {lecorded.

L7 AUG. 1991 )

Industrial Policy 142
Discussion concluded

Madam, I am just concluding.

.I want to ask some specific ques~
tions from the hon, Minister.

Has the fertilizer industry been de-
licenced? Will subsidy and ... (Time
bell rings) Will subsidy under reten-
tion price scheme be payable on the
additional capacity? If not, how wili
the viability of the additional eapy-
city work,

Similarly, oh paper can the require-
ment of newspaper industry be met
by other varieties manufactured in-
digenously? As I understand, some
of the requirement of the newspaper
industry is met by indigenoug manu -
facturers. What are the concessions
and benefits given to the newspaper
industry to meet their requirement?

With these words, 1T thank you,
Madam.

SHRI R. K. DHAWAN (Andhra
Pradesh): Madam, he has mentioned
some names ... (Interruptions) He
cannot ... (Interruptions).

THE DEPUTY CHAIMRMAN: Don’t
mentoni the names. I didn’t hear ...

SHRI SANTOSH BAGRODIA: We
are referring to the people all over the
world, There are references to them
If it is not allowed, you can delete.

THE DEPUTY CHAIRMAN: 'Ithe
convention is that we don’'t mention
the names of persons who are not
there in the House to defend them.-
selves, until and unless 1t is inevitable.
1 don’t think it is inevitable just now

SHRI R. K. DHAWAN: For that a&m
he has to have Chaitmen's permie-
sion.
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THE DEPUTY CHAIRMAN: Yes,
you take the permission. And he
didn’t take. I think your speecch can
be more effective coven without that.
(Interruptions) So these shall not
go oun record.  (Interruptions)

I have now ten names before me.
And the Prime Minister 1s here and
the Leadcr of the Opposition is here.

SHRI K. N.
deshr): Madam,

SINGH (Uttar Pra-

industrial policy is
very important in thce life of the
nation. It would be difficult to con-
clude the debate on this within two
or three hours. This can be taken up
next time when wo meet. So it
should be postponed.

SHRI JAGESH DESAI: It is very
important. It requires full-fledged
discussion and a detailed discussion.
(Interruptions)

THE LEADER OF THE QPPOSI-
TION (SHRI S, JAIPAL REDDY): It
15 our considered opinion that more
time should be spared for this very
mportant subject. At the same time
we are anxious to hear the Prime
Minister who is here to intervene. e
should intervene today. Members
could intervene  today. We all
suggest that the debate be continued
until the next Session.

THE DEPUTY CHAIRMAN: If the
House so agrees ... (Interruptions).
The Prime Minister is the Prime
Minister. He is not the Minister of
State of Industry. He is the Prime
Minister and when he speaks it will be
the final conclusion. He ctannot inter-
vene. But the Ministers can inter-
vene. (Interruptions).

SHRI A, G. KULKARNI: 1 desire
that the Prime Minister should
inlervene.

THE DEPUTY CHAIRMAN: He
cannot intervene. He is the Prime
Minister. When he speaks it is final...
(Interruptions) Mr, Jacob you want
to say something. (Interruptions).
Tet me hear Mr. Jacob.
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THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND THE MINIS-
TER OF STATE IN THE MINISTRY
OF 11OME AFFAIRS (SHRI M. M.
JACOB}: I was inclined to agrce to
Mr. Jaipal Reddy's suggestion that let
the Prime Minister speak now. Today
we have two Bills. The Ordinances
have to be ratified. After that there
may not be time because two state-
ments are there. It may not be possi-
ble today. So, in the next Session it
13 1deal to  continue the debate and
reply.

SHRI CHATURANAN MISHRA:
After the Prime Minister speaks the
Ministers are mnot expected to say
something again. (Interruptions).
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SHRI P. UPENDRA (Andhra Pra-
desh): In the light of the criticism
made in the House there may be a
possibility of the Gavernment amend-
ing the policy and coming wup with
new proposals and for that we can
give-a  little more time and we can
continue the debate after the recess.

THE DEPUTY CHAIRMAN: Now
the suggestion is, some people say
that the Prime Minister should inter-
vene. The Prime Minister cannol
intervene, (Interruptions). Just a
minute. Let me finish ... (Interrup-
tions). If the Prime Minister speaks
it is going to be final. Would you
like the Prime Minister to speak?
Then the debate will be over. Other-
wise the Prime Minister can go and a
Minister can intervene. If he wants
to stay, he can stay.

THE PRIME MINISTER (SHRI P.
V. NARASIMHA RAO): Ithought that
the suggestion that the debate should
continue was an innocuous one. Now,
after hearing Mr, P. Upendra 1 find an
innuendo in it, If I don’t intervene
and if thig-spills over -to the mnext
sitting, he thinks, that the conclusion
will be drawn or inference will be
drawn that we are going to change
the policy, or we may change it. Now,
I don’t want that inference to be
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drawn because I have no intention at
all to change the policy between now
and the next sitting of this Housc.
Therefore. if that is the result, that is
the consequence of any postponement,
I would very humbly request you to
have it completed now (Interrup-

tions). ‘ N

SHRI CHATURANAN MISHRA:
Whatever we speak here, will the
Government not listen to it? Does it
mean that the most reasonable things
that we speak you will not listen
today.

SHRI DIPEN GHOSH: They will
listen but will not change.

SHRI CHATURANAN DMISHRA:
Changing it or not changing it that is
your choice. But you must say whaj-
ever we will say you hear it patiently?
and see that ... (Interruptions).

SHRI P, V. NARASIMHA RAO:
House can sit as long as it likes, as
may says us it like, But at the end of
the debate I insist that I should be
heard and there should be an end of
‘he debate.

THE DEPUTY CHAIRMAN: In this
Session. (Interruptions). Then what
should I do with the 10 speakers?

AN HON. MEMBER: You kindly
do away with that?

THE DEPUTY CHAIRMAN: 1
cannot do that. (Interruptions).

SHRI YASHANT SINHA: One
thing is very clear. The Prime Minis-
ter cannot reply today because if the
Prime Minister speakg in an inconclu-
sive discussion then it will kill the
debate. It cannot be carried forward.
Let me clear about it. (Interrup-
tions) If we want to carry forward
the debate to the next session, then we
should’ carry forward the list- of
speakers also, and if the Government
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wants to clarify a point or two made
m this House, then one of the Minis-
ters of State can intervene.

SHRI VISHVJIT P. SINGH:. The
House is supremy and as we degided
yesterday, let us sit and conclude this
debale, whether it gets concluded to-
day or tomorrow or the day after, It
18 up to the House to decide. I wo-
uld request you to kindly take the
sense of the House. We want that
this debate should be concluded and
need not be carried over. Let us finish
1t; you extend the session by a day:
but let us finish it either today or
tomorrow.,

THE DEPUTY CHAIRMAN: Exten-
sion of the session is not in the hands
of the House. It is in the hands of the
Governmeni. If they want to extend
it, il is for the Government to see,
and 1t is for the House to give its
-consent,

SHRI JAGESH DESAI: We do not
wani the session io be extended.

SHRI VISHVJIT P. SINGH: Then
Ict us conclude the debate  tonight.
I woulg only request the hon. Prime
Minister to kindly come and reply at
the end of the debate tonight if he
could kindly adjust. Let us sit late
and finish it. My reguest is let us
finish this decbate today. It is a very
important matter, Let us not keep
it hanging fire Let us conclude it
today.

THE DEPUTY CHAIRMAN: The
problem of ‘Mr, Jacob is that we
have two very important Bills before
us which we have to finish. Now if
the House so agrees, we may stop the
discussion here and finish those two
Bills and come back to this debate
on industrial policy for the Prime
Minister to come back in the night
and reply, if the House so agrees.

SHRI VISHVJIT P. SINGH: Let us
pass th: Bills by voice vote

THE DEPUTY CHAIRMAN: ket
others also agree.
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AN HON. MEMBER: We will not
sit beyond 6.

SHRI VISHVJIT P. SINGH: Let us
sit till midnight.

SHRI M, M. JACOB: 1 agree with
your suggestion. The Bills can be
taken up now and if they all agree,
we can pass them without a discus-
sion.

SHR; MENTAY PADMANABHAM
(Andhra Pradesh): We can pass the
Bills after the debate is concluded
and we hear the Prime Minister. We
can pass the Bills; there is no prob-
lem.

SHRI AJIT P. K JOGI: Let us
pass the Bills first,

SHRI S. JAIPAL REDDY: Let the
debate continue. After it is concluded
with Prime Minister’s reply, we can
take up the Bills. Such of the Mem-
bers that are interested may speak;
the ruling party may withdraw its
speakers, and some of us will speak
and we will co-operate and get the
Bills passed,

THE DEPUTY CHAIRMAN: If 1
may remind the House, the Business
Advisory Committee allocated  four
hours for this discussion and  four
hours are over. I have the papers be-
fore me and four hours had been
allocated, out of which about 33 min-
utes were taken yesterday and today
we started it at 12.30; now it is 430.
Tel] me according to calculation, how
much time we have taken! It is more
than that, almost five hours now. So,
the time is already over

SHRI PRAMOD MAHAJAN (Maha-
rashtra): It has taken eight years to
pass the Resolution, and now within
four hours you want to finish it.

THE DEPUTY CHAIRMAN: If the
Members were so serious .they could
have expressed it in the Business Ad-
visory Committee. Why did you agree
for four hours?

SHRI S. JAIPAL REDDY: In the
Business Advisory Committee it was
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agreed that whole of Tuesday or
Wednesday would be spareg for dis-
cussion on industrial policy  statan
ment,

THE DEPUTY CHAIRMAN: Whole
of Tuesday or Wednesday means four
hours. When we say one day, in our
terminology it means four hours Mr.
Yashwant Sinha knows about it.

SHR] YASHWANT SINHA: 1 know
what a  short-duration discussion
means, But we have never been so
particular and so meticulous

THE CHAIRMAN: I am not parti-
cular, But I feel, let us finish the
Bilis and then go ahead will the dis-
cussion,

ITo TLATFT QI (I 92Y)
AT fam artg g afsg fearaza
¥ A SR AT AwwHy ¥ F29 8
zafegraarfed 9, . | (saautA)

Tt |gta Wil : G349, faa qrg #75%
zefezon arfadY 9T fengom &0

THE DEPUTY CHAIRMAN: If the
House sg agrees, we will finish them
in one hour. There are twq Bills and
if everybody agrees, we will finish
them in one hour. Then, we will take
up the Industrial Policy,

SHRI A G. KULKARNI: Let us
start with the Bills,

THE DEPUTY CHAIRMAN: Let
the House agree 1 cannot start like
this.

SHRI A G. KULKARNI: You are
not counting the heads. What do you
mean by ‘everybody’?

THE DEPUTY CHAIRMAN: I want
the general opinion, If everybody ag-
ress, we shall take up the Bills first,
Thereafter, we can take the discussion.

SHRI YASHWANT SINHA: The
Leader of Opposition has put it as co-
gently and as clearly as possible, Let
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us take up the Bills after we have
finished the discussion on the Indus.
trial Policy, Why are we relegating
this discussion?

THE DEPUTY CHAIRMAN: I am
not.

SHRI YASHWANT SINHA: This is
what 1s happening. That shows the
seniousness they attach to the discus-
sion to which we have been attaching
so much importance, Why has it been
relegated to the background?  This
House has passed Bills even at
midnight.

¥lo CAIFT qTosy : ArAAar Iu-
awrafa oY, aga afaa faar feeama
#qra gq & za €OF ) warA A7
T@T AT | AN FAAT FEEoqw. ..
(zzav@) ...,

Iaawqla : qro3y o, 9% UAT
Rty Ryear  wgafayw 7 § W o
qgalr 8z § e & FC qQ 9T
F3aX T FUifE  MeT I & FIr
2 3487 yoysd g1 9, feean fifa-
aar

SHRI DIPEN GHOSH: Are they
apprehensive?

THE DEPUTY CHAIRMAN: There
is no apprehension, The Prime Minis-
ter is going to reply and time,

SHRI DIPEN GHOSH: In the ear-
lier case, Shri Ahluwalia’s disapproval
motion was approved. Are they app-
rehensive that we would repeat the
same? I can assure them, Madam, you
assured us that the discussion on the
Industrial Policy Resolution will be
taken up at 12.30, {t will be cantinued
by skipping the lunch interval, then,
the Frime Minister will reply and
thereafter the Bills wil] be taken. The
Minis\er for Parliamentary Affairs,
Shrj Jacob, had aproached us and
we ha.e assured him that we will sit
here i, allow the Bills to be passed.
If they want us to go out to enable
them to get those two Bills passed,

we can consider that also But the
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discussion on the Industrial Policy,
Resolution is a very important thing.
The discussion was going en, The
Prime Minster is present here, Let
the discussion continues and let the
Prime Minister reply. Thereafter, the
Bills may be taken up... (Interrup-
tions).

THE DEPUTY CHAIRMAN: Let us
solve this problem,

THE LEADER OF THE HOUSE
(SHRI S. B. CHAVAN):. My only
difficulty is that these Ordinances are
to be converted into Bills and if they
are delayed, then, the same problem
will arise again. It will create diffi-
culty for all of us. My request to all
the hon Memlbers will be to take up
the Bills first and thereafter, you
may continue with the discussion,

SHR] S. JAIPAL REDDY; 1 would;
like to assure the Leader of the
House, on behalf of all of us, that we
will co-operate with the ruling party
in getting the Bills considered today,
even upto midnight. I request the
Leader of the House and the Prime
Minister not to get the House divided
on this, because to take the sense of
the House is to get the House divi-
ded. We all agreed in the morning
that utmost importance should be gi-
ven to the discussion on the Industrial
Policy Statement. Any interruption
would mean hijacking. Therefore, let
us proceed with the discussion on
the Industrial Policy Statement and
hear the Prime Minister., Thereafter,
we ean take up these two Bills and
pass them as expeditiously as possi-
ble. We assure you of our complete
co-operation,

SHRI S. B. CHAVAN: In the cage of
the Criminal Procedure Code (Am-
endment) Bill also, this was the un-
derstanding.  (Interruptions) Hon.
Members from the QOpposition inclu-
ding their Ieaders, said that they
would definitely get those Bills pas-
sed. But we know what happened.
Anyway it is past history. One need
not go inty that. .But naw, you are
merely saying that ou are prepared
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“[Shri S. B. Chavan]
lo consider very  sympathetically,
1t does not necessarily mecan that you

would cooperate in getting these Bills
passed,

SHR1 S. JAIPAL REDDY: We will
stand by our commitment.

SHR[ DIPEN GHOSH: We  will
stand by our commitment to get
these twu Bills passed In the earlier
case, it vsas a  Statutory Resolution
from your side, nut from our side.

SHRI s3 B. CHAVAN: Then, there
15 no diuiculty from our side if the
leaders yromise that they would co-
opcrate 1n getting these two  Bills
passed i cespective of the strength of
the House. (Interruptions)

THE DEPUTY CHAIRMAN: Now,
there are 45 minutes left for the sp-
ceches. ', 1en, the Prime Minister has
to reply After the Bills are passed,
we can have it, (Interruptions).

SHRI JIPEN GHOSH: Madam, the
Leader of the House has agreed

'THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI M. L.
FOTEDAR): What is the  position,
Madam?

TIIE BEPUTY CHAIRMAN: The
position is that we will complete this
and then we will take up the Bills.
Shri Tindivanam G. Venkatraman
{Interruptions)

SHRI M. L. FOTEDAR: When will
the Prime Minister reply?

THE DEPUTY CHAIRMAN: As 1
said, forty-five minutes are left for
the speeches to be completed. Then,
the Prime Minister will reply. 1t will
be arouud 5.30 pm.

SHRI TINDIVANAM G. VENKAT-
RAMAN (Tamil Nadu): Madam De-
puty Ckairman, T would like to place
on itcad my opposition to the new
industrial policy of the Government.
The original mixed economy policy
as .a’wocated by the late Prime Min-
ister, Vandit Jawaharlal Nehru, has
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been given a go-by. It has been wale’
req down by the new policy. Then,
public sector was given prominence,
whereas, the present policy goes ag-
ainst that very basic principle.

The basic principle 1n this present
framework which has been unveiled
1s to delink the Government  from
almost all aspects of industrial plan-
ning and product.on, Due to this, the
Monopolies and  Restrictive  Trade
Practices Comiission and other rela-
ted offices would lose their import-
ance. The nved o gradually indigen-
ise production and the power of pub-
lic lending nstitutions to take over
badly-managed sick units are things
of the past. Baring a few minor res-
trictions’like location and hazardous
nature of mduastry, anyone is free to
put up any industry, involving any
amounti of capital, 1 any place. The
capital and conwrol may be that - ol
anybody, even a foreigner, In  due
course. the public scctor units too wo-
uld be available for take-over, as are
privately owned ones now. A long-
held threat of closure of stck public
scctor units 1s a must in the days to
come,

The object of foreign technology in
Indian industrv is to make Indian
goods capturc the world market. But
this appeéars to be too ambitious. In-
vestors may agree to buy-back arran-
gements, but their eyes will be finally
rivetted on the burgeoning domeslic
market With productivity-boosting
technplogy, cheap labour, little comp.
etition and huge hunger for a larger
variety of consumer goods, who will
want to ship out anything more than
the obligatory minimum? Indian in-
dustrialists have the entire world
open to them barring a few no-entry
gates, But where will they get foreign
exchange if they want a collaboration
arrangement? The Government has
disowned responsibility. The new pol-
icy is not at all that open,

Privatization of industries  would
lead to unrestricted closures and ret-
renchments, About 2.4 lakh sick indus-
trial units, which are doomed to be
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written off, await closure with unem-
ployment for lakhs and lakhs of wor-
kers. The Government has to give
protection to all these workers whose
unemployment is going to take place
in the near future.

The 51 per cent policy for foreign
investments will end in multinational
-corporations which  will facilitate
their penvtration and dominance in
vital sectors of the economy. A free
hand is extended to big business bos-
ses to monopolize Indian trade  The
public sector is struck down and the
private sector is given commanding
heights of the.economy. .

The gap between agriculture and
industry will increase further., The
cxperienec of the 1980s shows  that
delicensing has led to excess capacity
a1d industrial sickness in many ind-
ustries such as paper, spinning and
consumer electronies.

Monopoly control is essential  for
equitv and democracy In short, this

policv is totallv against the policy of
sncialism :

With these words, Madam, 1 thank
you.

! TR W . osmenfd
anzeT, 72 Y Af Yot
#q & A 73y 8y aafeddt
g1 gaFr w1ty o7 R fr g wom-
fgra  dfsdl Towefes
& arfr QIFA 9T WT AT A &
W 260 93T A% f7 faga ardl,
% qtfefmle o7 Y # 8 T am d
s & g 9T 3 5w gdEy
gt 78 @ i ¥ ) whfed
dfed I SEEe §wI AT aTE
AN 7§, 83 ¥9 6o 4fama w
el A w7 awat § ) gedramg
SYgw FEAr AgA ag 2 & e
W A AWM TR FUT T HTOE
BB AT §-UHUE dFwA &) a3
gy st FA@r & wqrée nEga
qOzal &, Tawf%a New W gdmar
g1 %o AtHe & qEA & fAY @i
nedAmAR FHAT o gk qw W
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goafa, DT & angly w1 g ey
3E feart 3 fF 7 A faase
& 81 10-12 AT grfd =
g | AN s fr fags gary
vt aifefade At @ wee e
1 of goEY aFn R DEdn

Fradl ara, S 8w FEAr angn |
T UTx qit qfad @ w3 am
fifa fraifa A, va3 Aifas feoras
g 1 ued eardr 3faw Afadr 0
fr aftay dme v g3z & afw

B9 %2 T @I &7 o WR

gz asf R %7, a8 33 w70
za7 %8 4 ¢ 5 foeww slewifa-
=N =da ¥ afd gwam Freaa
F AWr F9 | 72 A% qifad A
g W9F qrgn W9 /TN qTaT 47,
A wtq  FiAr & fawaw 7T @
gt A% | g @1 WA §RII
%, 9ga SoTRT g ART €7 | F ¥\
feera it wfed s5m & 9fka
wdd &y g7 FEAr & oar wda-
o ¥ " AgE@ F F9 FA
gag wflza & 1 & AnF araw Ei=a
FogFAET & I D @igr ar gl
F1 9gw¥ garal § : fa gemdAT are
gy, q% 157

“The Swedish Government  has
eifected a redistribution of in-
come through taxation and ex-
penditure policies, and through
th . us: of full-cmployment me-

asures,”— q TAFY AT QAT

‘full employment measures’
“which include fisral and man-
pawer policies T result is
the ereation of an economy in
which the ratio of income in-
“cquality bétween  the  highest
and lowrest-income groups have
been reduced -t a lewel which
is certainlv much lower than
that which exists in either the
United States or the Soviet
Union®

73 g0 WU FEAT AER §
fr ax ot 3w & frad Dfard o
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feesa arfqat & wfeg gal fear § )
gATY 781 &1 9eal gYar g | gArY ogi
I} %7 TR §AT § grafad FE@L
¥ for, emifaan Fediegma &7
Fwqia At § wad fad 1 ma A
FAx) FU w2 FW 7 AW FAIY
331 2 aye @fad & za® 9dtE-
Tt [rAAT §

Zaky g g & f7  faq samwi
H garer rvawaw sfafowd ¥ am
¥ araF RN & 9w amersA
& W ¥ 2 gs ifmiw ¥ g
AFI §  TAF AL ¥ F gl
fear & f= wAmest & g9 O9w-
foerraz & =gi 9T oA e &
i Wy 7 R FHT HEAT EAIA
g (oo uFo U | AT o
¥ ms=r g e dfeg ®
oW g 1 ag ar fgar s ¥ §w
oar R e AfyEe @oam ag
Fam | #fE g frw gEmi
goT TR A ¥ W 3T Ad
AT & AT FATET AT B
Frafast § A% a9 ¥ 15 gamEwie
T & fF a7 ag Sfan w1 ar
EHRT &7 T VF AR gAR
gor ¥ zfgw fEon, FOA G E,
FATRFEG TWTFE [V qry auw
7et 2, Agr a1 § SegTw ¥ wwar g
‘i W BE FAT ZAT 97 wefant
A ufe wg 772 Quaeg & ATy
F7 #F fod Fg1 Sminm, a1 faar geen
& ®or @Y STt |

/gl-i‘l’.ﬂa

g arT & Fgar wrgar g
A faRet gt At Am g me W
afsgerzsr g ? &% =w o
FT 57T fawar § | qHAY & 3reav
&Y FT S @A § AT Frwar Iagy
faar st ¥ e osTw ¥ fay,
IAFT AH FIT FIgST T WY F9
AT & 0 WF FY owA AR
mafiereer &7 2, @y ar ag
FA g 1 T gt BT R
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eqr 9=aT & 1 g@ gvg F SN
F gury Wi &y IgAT wwied, 7
fr gy mm faRe gonfeE &
gl W IEW S Sre
=1fad |

werear, # oF vagdw v g
% &t H | g "It gl
gff} & oY SrET gsfiaTe &7 qaET
2§ uHifader ST WG FEHA
uz zeedor #1 foe 9w @ g
TEN T F AN TF G TFET-
affes  WET F A9 § AHICEW
fear & 1 s faar 2~

“A commitment by the top mana.
gement of the top 2,000 com-
panies of our country that
within three years every effort
will be made to export mini-
mum 25 per cent of their pro-
duction.”

At s gofafr @ wew § e ogawe
gEE Fifwy @ § wenT HEr &
sAaT wTgar g fF oo agi o wg
g s W € B faar 3
SEERA F §, SHwr uE fewar
TRT wANES & 9y SaEy vger
3T | zEfadr § oz MT eI
FT QI ATHIGT  FIAT ATEAT E

T gra St § Fgar avgar g
7 7z ¥ & ag-usw wwimgr
W amET &7 S Fogew) ag g
arl | § weeRw FaT g oAvsfa
M FT | % et K 8T 1990
§ gATzEE Awew de AT SIRANAS
FARWT FT ST FFA FIGT Y
avm Qi & sgon, dw-s4 e

. .Maruti Udyog Ltd was expec-
ted to achieve the import con-
tenit rate of 53 per cent fer cars
and 68 per cent for jeeps.
which the company was unable
to achieve.”

Fogwiafa =y g AEreg

e ) oamr Fw 2, Wk ww
FfeRs & 1 (oaqew)
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= gguAa fax : oF &) fyae 3
rfsr, |ATT FT W E | I
fqre o faur &9 55 :

“None of the ndo-Japanese joint
ventures in four and two wheel-
ers had experience in exporting
to hard currency area.”

157

¥ SrorAt ggafees  fEEr s grs
FTAT arr ufer o 99 ¥ oger
[IAT AT A AIT 1 FAEa,
grEa AT St gA}Y Wi svrfaat
%5 FATAT §, IAT qE A¥ ) Sy
qrqr FEOAT & ) frEnfar §7 g6y
FEAT & RACE!  TWANENT O FT,
afEr sy A 98 A & faa
fare A & ) TEY vz ¥ avw
AN FT ST FEOAT § IHFET WY
g ArAw ¥ fay qmeoadi 200#
9 47 F 91 FFY U5 wifset
gt &1 St fqe  say 9quw
F7aT §— )
*No exports were made by 64 per

cent of the units renewed dur-
ing the ycar upto 1983-84.”

AT Todledwe ¥ forwy gfiwfaa
#1 formRr @t 100 WET g
ar v vz fadr gg & oA
AT 51 9T FOET AT A ¥
& & 13 oft avw sfeede qu

AE W &1 gAY A F A7 IgAYA

F AT FT N IAE I H
R L A R E Ol SIS

aET ¥ fere A T s
g 1 3 TuE F a7 § R
gl ¥ 1 T¥ W g ous A9 @
"g .

“The trend can be further exa-
mined. That will show that techno-
logy transfer cases with financial
investment have gone up, whereas

purely technological iransfer cases
have declined.”

ag GHENAT FI qat & WT SFIAAT
ad A & v gg e fE AR,
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yg ®15 Frfaer o & ggqe a0
foqre @&t & 1 zaifad & qure
¥ FgAr wEar g v oag o oam
¥ /W fr 7 Fefar gar s
FWT § 1 (ema W wE) "R,
AT §NT FT G@Er §qT @
saf9d & agf 9w F@IE |
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Iqawmafa ¢ o feesT G

gifsar |

H aguaw fag : Q) feas T g
ag oF ug A T '

SHRI S. MADHAVAN (Tamil
Nadu): I welcome the Government
policy to liquidate the quota-licence
raj in the country. The aim is to mo-
dernise the economy and invite fore-
ign investment to boost our produc-
t:or and export our gqods to foreign
ceuntries. But, I fear what will be
the role of the State Governments_ in
the industrial development. Former
Congress Governnrents had  helped
the State Governments to develop
industries in the cooperative sector.
For example, spinning mills were to
help the handloom weavers, sugar.
industries were to help the agricul-
turist~. A new policy was adopted by
Indira Ji with the concept of the jpint
sactor under which the State Govern-
ment was given permission to start
industries along with the private sec-
tor. What will happen to those poli-.
cies under this new policy? 1 den't,
find any mention about that.

The most objectionable vortion of
tuis policy is allowing toreien trad-
ing companies to come to India for
trading purposes or to get modern
marketing economy techniques, 'That
is the word mentioned in tlip'policy
statement. T appreciate high techno-
logy for our industrial development,
but we should not go in for foreign
trading companies to exploit natural
resources in cur country. Indiz iz a
c¢eficit counfry. We have gnt siarge
that

new policy is opening up the gates
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for the muiti-nationals to exploit cur
natural resources. This fear must ke
put an cnd to by the Prime Minister
while giving his reply.

A policy about the backward areas
was being followed by the Congress
Governments. For backward areag you
must have a separate policy. The
piuklic s~clor and the State Governa-
ments must come to the help of the
backward @eas and start industries
there. That alec must be made clest
by the Minister in his reply. There
is a fear that because of the new
policy, the working class will suffer.
The Policy -Statement says that there
vwill be a mechanism to help the la-
bour force. That means when the Go-
vernment admits that we are going
to retrench labour. That fear is there.
So, I would request the Government
to have a dialogue with the working
class and the State Governments be-
fore formulating the policies which
will dislodge the working force. For
example what will be the policy in
regard to the handloom weavers? If
you say competitiveness will be
allowed for industrial development,
vou must also keep in mind that the
handloom weavers cannot compete
with the textile sector, the composite
sector, If vou arc going to allow the
forelgn companies te indulge in these
things, what will happen to our
handloom secctor. Congress Govern-
ments right from the beginning have
been giving vrotection to the hand-
loom sector. Lakhs of people are de-
pendent on it. I am surc the Prime
Minister will assure thst the hand-
loom sector will be protected.

5.00 P.M.

SHRI JAGESH DESAT: Madam De-
puty Chairperson, first of all T would
like to make it clear that I am not
happy with many of the provesals
contained in the Industrial Policy,
1991, I.would like to go back to the
year 1936 or 1938—1 don’t remember
it correctly—when .Subhas Chandra
Bose was the President of the Cong-
ress. A planning committee of the
Congress was established under the
Chairmarship of Pandit Jawaharlal
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Nehru. Since then we were thinking
¢f what type of industrial policy the
country should have, what type of
planning we should have. After we

got the independence, in the  year
1648, Pandiy Jawaharlal Nehru dec-
lored the industrial policy. In  that

bolicy- it was said that there should
be three types of industries, one only
reserved as a monopoly of the State,
the second for private sector and the
third, even in the private sector
wherever ihe Government fools ot
should be wn the public sector it can
do it and try tp sce that private in-
dustrics are converted into coopera-
tve scetor. That was the philosophy.
After 1956 we have coram:tted our-
selves to the socia'istic ‘pattern  of
socletv. Again a ‘thrust was given
thet public sector sheuld get  the
¢ommanding heights. Accordingly the
industrial policy was changed to
make it more strong and more vib-
rant. Again in 1977 when the Janatn
Party came into power, they also laid
sfress on small scale industries and
the tiny industries. The other port
they have kept as it is. In those davs
an impression was created in the
niinds of the people that the publi-
scetol 1s not a good sector. The faith
of the people in the public sector
was going down. That iz why the
Tadustrial Poliey of 1980-——when Indira
11 was defealed and when she came
Lack Intg power—it was made very
clear “An unfortunate development
Auring the recent political vasuam
in the country has been an crosion
of faith in the publie sector which
has been reflected in the rathey poor
performance in recent years.” In that
vear olso the profits of the publie
sector were going down I don't want
1o charge envbodyv. But this is a reali-
ty. In those vears the profits were
going down. “The public sector which
vas conceived to provide the pillars
of the counfrv’s economic infrastruc-
ture was rendered hollow.”

SHRI R. K. DHAWAN: During the
Janata period :

SHRI JAGESH DESAI: Yes. That
15 why in 1988 wo reiterated “again
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that we have to restore the people’s
“fdith in the public sector. According-
ly several policy modifications were
done only to strengthen the public
sector but not to weaken it. I am one
.of those who always fight for the
cause of the public sector. I want a
vibrant public sector. When  Shri
Rajiv Gandhi came into power. for
the first time in the Indian history,
the public sector was made tax-free.
It was never done in the past, That
15 how he tried to mobilise the re-
sources for the public sector. Rajivji
himself personally looked into it. The
.profits of the public sector have gone
up because we tried to ensure the
efficiency of the public sector. I had
given a long data when I spoke on
the general budget. T would not like
to go into the details. Sometimes I
feel we have to go one step backward
in order to come two steps forward.
I-do feel very strongly, if the public
sector and the private sector have to
usc their capacity  to the full, a time
hag tome when we have tog provide
them with power. I am ecommitted
that the public sector should be given
power. If power is not available to
the extent they require, we cannot
gzt returns up to 50 per cent. This
50 per cent capacity remains com-
pletely dormant. And we are not get-
ting even 50 per cent return on all
the investment made. That is why the
time hasg come when, if good private
sector companies are coming forward,
we should allow them in the power
sector because by that we shall be
able to get twice the returns we are
gelting now. This is all the more
necessary when we have ho resources.
So I welcome the policy of the Gov-
exnment on this. count,

SHRI R. K. DHAWAN: It is a con-
{radiction.

SHRI JAGESH DESAI: I have told
you very frankly that sometimes we
have to go one step backward to go
two steps further. (Interruption). If
the Government hag no resources and
pecause of shortage of power if you
are not exploiling the capacity fully,
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convinced about that. That is why
though I woulq like that to be in the
public sector, because we do not have
the finances for that purpose, we have
to move in that direction.

SHRI R. K. DHAWAN: Then, all

that you have said before becomes
rcdundant.

SHRI JAGESH DESAI: No, not at
all. We have to see that the public
sector remains and gets full returns.
For that it is necessary that we take
this step. Otherwise, the public sector
will face worse difficulties. That is
why I feel, so far as power is con-
cerned, that if the Government has
no resources, it can be given to the
rrivate sector so that we can get
returns.

Secondly, as regards foreign invest-
raent, you have made it 51 per cent.
That means the total control on the
industry will be in the hands of fore-
1gn investors. That, T think, ig not in
the interests of the country. We have
always said that we are a strong Gov-
ernment and we are a strong nation.
Multinationals are held by  very
powerful lobbies of foreign countries
and they may p'ay a havoc with
our political system in this country.
There may be occasions when we
have to be firm. In 1987, T was in
Geneva for a conference. At thai
time, there was the tremendous pres-
sure of America that we should sce
that the public sector was demolish-
ed. In the debates also, they had said
that, But I am very happy to say
that our country has taken the stand
that we are not going to dilute our
cconomic philosophy end ag such,
we have to see that our
public sector concept is not diluted.
But bhere, the explanation given to
us is, lack of resources. As I told you
earlier, -public sector industries are

" mostly in infrastructure industries
where the returng are very low. It
is also said that we should mobilise
resources too. That is there in the
TFinance Minister’s speech. I do not
.agree .with that. The public sector is
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not meant for generating resources.
Yes, it must be run efficiently. (In-
terruptions). As I told you earlier, we
have taken over sick industries to
the public sector and that is why
losses are therc. We have to improve
it. There is no doubt about it. But
to say that the return is only two or
three per cent is all without any
basis. The returns of the public sector

on the equity of about Rs.
37,000 crores come to about
nine per ccnt, post-tax. But

if you take loans and equity together,
it wil] be four per cent. On Jloans
they are paying interests. A commit-
tee should be apopinted to find out
what returns should be given by par-
ticular industries. For instance, for
textile industry, should it be 8 per
cent or 10 per cent or 12 per cent?
And, accerdingly, if it is not there,
then you have to take corrective
actions and you have to improve it.
I have only one or two more points
to make.

THE DEPUTY CHAIRMAN: But
I have other Members also.

SHRI JAGESH DESAI: Madam,....

(Interruptions). 1 am making out a
case for the public sector. (Interrup-
tions).

THE DEPUTY CHAIRMAN: Mr.
Jagesh Desai, please address the
Chair.

SHRI JAGESH DESAI: I am very
clear in my concept regarding the
power industry because 1 want to sce
that the public sector remains. I
don’t want to kill it,

As far as disinvestment in the pub-
Itc sector is concerned, there is &
difference in the Finance Minister's
speech and the Industrial Policy.
Now ynu are going to float the private
mutual funds. The mutual funds are
doing very well. That is what the
Finance Minister has said. Ia spite
cf that, why do you want the mutual
funds in the private sector? What is
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able 10 understand it.

I have not been

Beco. oy, in the disinvestinent, in
the nuoblic sector of some idensid in-
dustries apart from the employees, the
finaucial institutions and the mutual
funds, in the Industrial Policy private
persons have also been mentioned. So
through this private mutual fund,
backdounr entry in the private sector
is v be given to them. I would like
tne Minister to clarify this point. If
it is not so. I will be very happy.
The rmuiual funds of the financial in-
stitutions, yes. 1 do not deny that be-
couse they are all public sectoc units
and if they invest in the public sector,
1 have 1o objection. But if the pri-
vate szector is allowed through the
privote mutual fund, then 1 think
they will invest in those industries
nnly where profits are there and no-
body would like to invest in the areas
where there will be losses. So they
will get the benefit of high profit and
high dividend and that is why the
(tovernment should look into it and
.co that this is not being done.

The Industrial Policy programme
must be  employment-oriented. So
many new industrics have come
un  during the last four-five
vears. But  what is  the pic-
time of mode of employment?
In 1983, there were 46.86 lakh manu-
facturing units of the private sector
Iz 1989, it has gone down to 43.59
In'%ths in spite of the fact that thou-
sainds of new industries have come
un. So if you think that vou will be
able to provide emvloyment by this
technology and by the private sector,
then vou are mistaken. The figures are
quite contrary. It hns gone down. In-
stead of having inereased in six vears.
the figures are not even at the leval
of 1983 ond that is why, we have to
sec whether such tvpes of industries
will be able to give more employ-
ment or not.

So far as the small svale industries
are concerned, in the vear 1988-89.
they numbered one crore thirteen
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lakhs. Now it has beceme gne crore
twenly lakhs. That means there ig an
increase of 5 to 10 per cent. Similar-
ly, in cottage and village industries
where the number was 45 lakhs, now
it has gone up to 50 lakhs. So we have
to give a big thrust to the small scale
industries and they will be able to
previde moare employment.

My last point is regarding the fore-
ign investment. I would like to know:
Whether the foreign investment is 51
per ‘ceht, will the control of such
units be given to the foreign inves-
tors or will.i{ remain with the .Indian
units? Serondly, I would like to know
whether the dividend will be repatria-
ted in foreign exchange and whether
there will be econditions that out of
51 per cent inveslmpent, {hey must
export up to a certain percentage of

. the production, say .25 per cent.or 30

rer cent. If that is go, then alene this
is advantageous. Otherwise, there
may be a drain on foreign exchange
and we have {o see how we can avoid
i,

THE DEPUTY CHAIRMAN: Please
contlude.

(Interruptions)

SHRI A. G. KULKARNI: Medam, [

want to know from him .. (Inter-
ruptions).
THE DEPUTY CHAIRMAN: You

should know from the Minister. He
is not yet a Minister. (Interruptions)

SHRI A. G. KULKARNI: ....and

- send the dividend..... You read it.

You read the .policy statement.
SHRI JAGESH DESAI: I have seen
the Policy. No such mention is there.
(Interruptions)

SHRI1 S. JAIPAL REDDY: Madam,

it is only a coincidence.

(Interruptions)

SHRI JAGESH DESAI: There
should be a suitable foreign exchange
earning from then., otherwise, there
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wil] a drain on the efonomy. On these
points I would like to have clarifica-
tiong from the Minister. One more

THE DEPUTY CHAIRMAN: _Mr.
Desai, please conclude. I have many
spedkers

SHRI JAGESH DESAI; Madam, in
the speech of the Finance Minister
for term lending, term borrowing, the
minimum interest rate is 15 per gent
and over and above that they can
charge aceording to the creditworthi-
ness. I would like to know frem the
Minister whether this kind of
principle  will also  be adopted
for the  small-scle industries.
For smpllscale  indusiries if
you are going to see the credit-
vorthiness, then the rate of interest
is going to be very high. That is
why this concept of creditworthiness
was never applied in the mationstised
banks and as such, I do feel that this
concept of creditworthiness which
has come in the Budget speech is not
applicable to persons like me and
that this concept of ereditworthiness
should be changed. We shauld see
those who can bring the meney -and
those who can produce the goods, this
mey he given to them. On_ these
points 1 would like to have clarifica-
tions from the Minister. Thank you.

st vz Tag avA (nie-fegfing )

deq, ¥ gefama ofwEl & da"
% 5z xga wgar g fr Sefema
afrdt & wE A€ S nram?ﬂaw
fem oy &, Y I qaw HAE ¥ w0
Tt § f5 onEeeT T &
fegarz = & fo¥r ag orfest
wE T @ﬁmwt%ﬁw EEIED
ng aF Fre OFT et Ag ax wY
oM g, Oy g Tewy ¥ o
grfeat & 1 zafsd Uzﬁarwt F
gag ¥ 7 uw wifear T FET
anfed |

#Y T aHg HFET HIG TGN g 1 )
TAT W weET gl # agAT SnEat
§— 5% mforet Hooer wgrowar 8
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il &F gefgga wrfadr s-w=t
¥ & 9E F, T 7 FE FI1E
am wf Fd, W AL F FE €
ol naem ug & f'oza arfady
F S 2|7 =t 7 e o=
qrfaedt & wiw A% F© 7@ faar
sgEr Bre W1 &, ar TI$ meey
wg &, afew faasd A F 39T ag
qiferd et g€ ®, SAET A HET
¥, @ WEE wISl g Awar
Ty @i A7 F°9! a1 &, *fEw gw
BT FZ T &

et St § wEgr 91 5 3w &7 was
W W R MU WAT gz TEr 2
WX 2w F AR mEE A wonEr
aifed, #ifs @i & Fo9 1 98
AT ¥ q war & Wi F@r ¥
Fag A7 FTET W & a7 & W7
g% 79 AEF & oqIar &

- W® § gAY AIET &1 F, AT
T W wig Fv femifedr age &
afr g avard i g v ww A
1:4 A @ A AT AT 16 FT
WY g g | R wAeE gw I
g T g, A TG Az & T qay
¥ OgW R W oW W E ) 39
q AT WIS qT TET AT | 04
Y W ¥ T3 T f& su% ag
o WAH AT TR & W7 &
wWa ® e 1A %71 faege
we€ 2\ AfEA &7 AW ¥ A-
q@ "WIT IS FoAmAT, T TR
#Y 98 arw &) '

. w9 RN g AT agt g
aig &7 72§ f& feT qord ew
m‘m e g”r FT g%y ¥, TEd N
WS ATy T e A Q2 A fRT
e gY  agl A wE T 3 )

& wwwar § 5 gg @ty wma &
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W FT FEAE 9" W WA @@
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gaard qY qw Fr sy g £
far wgazdl ¥ gmy I owy fra
faqr &- wegtr wgr a1 fr fraa &y
IaF Gd F1 IOF FT AT FIH
# arET g | gEEy SFER Al
fagr a1 fF aw s ¥ g w9
dgT T A 9gATT A7 ATAT AT
5ed) g1 gFAr ¥, 999 aFAr & |

#fw o agf ag -~ oot S
forre zod @l g &-fsawT @igdq
F wETL g WT qwd g I~
sqq @ @7 I &, a1 fee
§ar ®TqT 2, 97 fragra medr S
FT WG AE FT 9FEAT ) A TR
#OERE & 1 w7 fadl g %
qrg F1E Hftxg AIsrg, 1 75 SFT
g FT gED | fewa F gTq
HAT SHET A EY, Q1 5g A

AR GO o T -G 1 O
T, A1 W W@ g Awa | 9w
dggn 97 favew #7 5g &, a9

st msaT faw g A gefgafae
M+, A TT FFT KT ST AL
gwa ¥ Ay wiahe W OBE
gf & I I adq fege wAq
gt & @ &, sgveRfew gy 0% 2
o7 FEwE HqiF AT, lrma
¥ AT 12-12 §7 &% S AT
a% W g | ggT g7 gla ET
i g, A fea Tz R
TEAl | 0% 21 WaT & ma k&l
5% Ufggs  mAew, UHET B
ag 1 faws ¥ daw § &, o0
a9 famin % g9 § 949 &)
AT wHE XN FA ag WG A

T gEge § g wAEr g% #Iar

g1 owrw Wt carigE IRfem
fedist, Iz F* FIeFEH A A
SawT H'*'rg FT & F | AT
T WEF, M FAT WG, g8 AFT
gl g7 Fwd W AT ¥
Ty 91g, wfEw gw sey  frae
aﬁ‘r 3 Tilwa Cfaegw wE g

g7 & fF ag wod aAE F1 T3
sntm' HIE CATIAE anng T® T
%, = & T¥EE gRT AN A,
Fawdfes ¥ W g & & wud



Short Duration—
Discussion on New
#§ gwed g7 I F | a4 TEl
W@ O§ 7 oAk dew EREE
& frgw &1 N7 Y, J987 g0 A&
Fry ¥ @ &1 Yav g, gofaczw
g fraw & o, Sq grfacea #),
37 wFel &1 ZW N A T
AT ¥ -39 gW A wEw E fF
IA A ¥ A IFY g W
d% AT & oty Her? gH
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AE qg FFEIAT FAFY, Fig 9%
fray o1 grorg § =g frmrs wadT
T F AT TET FIO & IGHT
A Fr faegw @A @E AT
Frfge | oagald FIAT A a7 gIFgAE
#T, agt F94 ATZ Q1 TG AN, g
@A FE Al T, FY A T
T g A FRe mid w9 @ Sad
T Wy g, S I I qFAE
I f5T wiw gz wafar feRw
F1 a1 gw 789 & f5 7§ gige T
oiET g4 A HIT feww w7 ofr
794 92 3T ¥ Fiq ET W1 FEA
T | gfer w3t 4 fusw, wRdw,
%3 TT FIIT, A 1 R9 IT ¥
1 arer@ ¥ fFad S e 9w
1, XFHT T IWM I A AIq
2, Ty ofxdl #ww A7 gwy dR
faga 40 @A F fraw s aig
FT,- FHT FHAT <@r & Oy
ITg ¥ F T ¥ QA AW
frgdT QIHIT ¥ 1400 FUT X
F A ARE FT KA, A WS aF
frarr a1 fFawr «2r &7 Ja%
FTT Y &K G0 97 78 Ty Ul
& FITT ¥ 91T WX Iy dew
F 3@ ¥ fa@ Saw % IW
HIT g fAar 41 M grx A7 IW
g1 Q@ wgud Husrgm g,
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Ty fear sg L 9AFY AFE FT,

IQA FG IFT FI, IgR! I4H

w3 warr w1 A Aifzwa,
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qxd w1 forqy =g o1, Wy A
A A W@ AT, T Fral W7
MU 3T FFTIAFT 9 1 W
¥ ggr g9 weewd g1 g ¥
m Wfar W &1 9y T
g A3 TE & WIT ggq I &
73 T & | wawy T i 9|
Fiet WY wiew 3, Sgwy A
gg7 g1 = wad grawd &
FIT A WY ) Tay gwy ¥ fa¥
gf ag wrw arfgy fromod
ffqat Sg T ¥ g fr fawd
qrgr TaFar 7Y, fogd ogt dWw
% @i & wfa wyraqfa evwd
gr W et gz wifedr €1, &Y
gy orr § v faemid ¥
gre &, afeq oY &t @i A7
FE W 93 |/ FAg qIHT
g8 qeT Al qry, ddr A e
7ifga, frgra &1 sg o foare Y
X T IAFT NG FTO T AT
w? 98 qEAT § 5 o o, f
qg W9 AAS F NG FT H A
a1 f6T Sasl Wb A T oA
T TAN AT w3 wWr 2 ¥
g § fF s o qw w7 gwW
Fr G TEAT §, AWrfrwor 2w owY
aa & oy e §, afew fommt
gz FWE 78 § 9% gl §
qar ¥ &0 &t 7 ;W aar ¢ fme
F FwE §, fRaw Y gw I #
Fat &, foww & g § =g qan
@ A, fram ww w w feda
FO q@ O OIW FT GFOE N
gl Rl F @i, §  wmewr SRqae
FCAT E | TTEW & Y FET I
fear, gfFr 5T o fyqar 2, od@r
¥ fgam ¥ g FWEy ¥
TEATE | AR
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PROF. M. G. XK. MENON (Raj-
asthan): Madam Deputy Chairman,
first of all T would like to say that in
speaking on this subject 1 do so with
a sense of disquiet. I am- not speaking
with any ideological or terminologi-
ca] baggage. 1 realise that conditions
have changed since 1948, since 19586,
since 1973 and we should keep up
with the times, Therefore, we certain-
1y ghould do what is right for the
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coumtry at the present moment. 1
have no complaints about that whatso-
ever. But whatever we do we must
do . after full analysis of the conse-
Guenrces in the long-term. I regret
to say that there is no evidence in
the: documents which are before us
that such a Iong-term analysis of the
consequences of this Imdustrial Policy
Statement has been carried out. This
1s the reason for my disquiet. I listen-
ed very carefully to the Hon'ble
Finance Minister when he presemted
his Budget and I fully realise irom
that and the Econorme Survey the
mary compulsions, the many prob-
lems that the Pinance Miniter, the
Government of the day, faces in
terms of the balance of payments,
the low fereign exchange reserves,
the deficit, the flight of capifal and
ithe need for intermattenal 'credibility
and the need for the IMF loan. We
understand these compulsions. How-
ever, just before the Budget in what
appeared to have been done i1n a
hursy, a cyclostybed document which
15 @ major statemest on indwstrial
policy was presented to' Pardiament.
I was greatly surprised that an in-
dusirial policy with these great
changes was presented in such a
hurry and without an elaborate dis-
Cussion. Perhaps it weg doume under
some compulstons. Many of them ap-
peared to be IMF and. World Bank
compulsion. Anyway, it is not for
me to say what those compulsions
weve. I would not even mind if they
were cempwudsions: which wouwld do
good to the country. As some of my
colleegues have said, if semething is
good for us, let us have it. But what
I am really concerned about is: Has
anybody analysed whether it is good
in the long-term? And that is what
worries me. Let me give you very
briefly the reasoms for it. One of the
most-important discussions under way
at the present moment relates to the
whole ares of GATT and the so called
Uruguay round. I believe that we
sehould have a proper discussion on
what is happening there so that Par-
liament is fully aware of the conse-
quences. This got stuck, as everyoire
krniows, in November 1990 on  ac-
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count of disagreementg between the
United States and the. European na-
tiohs on the agricultural sector: Thus
far so good. However, it i8 very clear
that industrialised.countries te would
like to proceed on matters which are
of Interest to them, to their commer-
aal interests, and pursue Wwhatever is
possible to pumsue with regasd to the
developing countries. India is one o!
the largest, one of the powerful, ones
with an enormous infrastructure and
thig is a very good opportunity when
one looks at our financial difficulties.
There are many components to this
particular -discussion. - These 1inctude
the so- called Tradé-Related Invest-
ment Measures (TRIMS). And I must
say. that we have in our Industrial
Poliey- Statement gone a long way to
satisfy them that we- aré ‘doing what
they would wish to have. I am sure
there will be compulsions to satisly
more aspects of ‘TRIMS’. There s
a further area relating to the Trade-
Related- Intellectual Property Rights
(TRIPS). That is even more serious
in the senge that it is planed to cover
the whole area of services, the tues-
tion to join the Parig- Cenvention and
the Patents Act. Much of it, if you
look at purely from the point of view
of industry, many may understand.
But let me give you a totally differ-
ent area. My collesgue just spoke
abeut agriculture: IPR is not some-
thing which relates only to industry.
It also relates tp agriculture. We
have enormous biological resources,
genetlc regources, in the country. But
what happens? It is taken away,
converted into ceMbain ferms- -of
intellectmal property, sold back
to us. ‘Thuys, what were our re-
sources, purely on account of conver-
sion through science and techriology
where they have grester capabilities.
wilt have to be bought back and we
may have to pay throtigh our nose.
Such a surrender will take us to. a
new form of coloniglism. Many of my
colleagues have spoken about the
coloninlism of the” past, which was
poliiea?. But’ the new. one Wik be
esseriallty a fors of ' techmologieal
colonialism. and which we have to be
very. careful about. I am in. particu-.
far wonoerned aboud sectors like the
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agricultura] sector. Apart from that
this will estanlish monepoly posi ion
for the transnational companies. You
will find tbat the national companics
tannot develop their technologies on
account of the differential position in
science and technology and therefore,
they will only be “also ram” cases,
1 am, therefore, deubly  concerned
about the lack of any consideration
to these issues—not even a word .is
sta@ed about these in the industrial
policy statement with regard to the
long-term consequences for the coun-
try, of the measures and steps that
we are taking. I will come to the
other elements briefly, There is an
implicit assumption that as soon as
we get foreign investment, we will
get two things: We will get high
technology and we will get exports.
There is no evidence what so ever
from any country in the world that
high technelogy has come through
foreign investment coming in. What
invariably comes is a straight forward
productien technology of normal pro-
ducts and that is what is normally
referred to as know-how. There is
no “know-why"” no design eapability;
the only way that comes is, if you
have your own capability within the
country and that depends on ones
own work and technical capability.
1 am sorry that in a document which'
relates to the whele industrial sec-
tor. where practically every page.
refers to ‘technology’ and today,
when science and technology
are closely related in a symbiotic way,
there is no reference whatsoever to
science. There is-only half-a-line
which says, development of indigenous
technology through investment in
research and development ... “As to
how this will be done, where it will
be done, there is no indication what-
soever. The other aspect is with re-
gard to foreign exchange earnings, an
assumption that through multina-
tionals, through foreign investment in
the country, we will earn foreign ex-
chagnge in a significant way. The data
which has already been provided to
the House by my colleague, Shri Dipen
Ghosh, based on RB.I analysis—I
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won't repeat that—says that the
foreign exchange earnings by foreign
companies in India, shows a negative
foreign exchange situation. [Further
there is no evidence that there is any
significant foreign exchange earning
in any developing country, compared
to the total exports or total foreign
exchange earnings of that country,
through operations involving foreign
investment, Therefore, in some sene,
when we use many of these words,
“globalisation” “integration with the
global economy,” and so on and so
forth, but I do not find that these
are dependable in terms of qur oawn
situation as we encounter them in the
country. A reference has been made
to foreign collaboration. Let me point
out that between 1948 and 1980 we have
had foreign collaborations of the order
of 200 to 300 per year. In more recent
years since 1980, it has been of the
order of 600 to 906. Qur distinguished
Finance Minister, who is with us now,
made a statement that in many areas
our technology is absolete’ and far-
behind. He said that we got tech-
nolegy from the Soviet Union, we got
them from Eastern Europe and the
like. I do not understand this when
I find that even in 1990, out of 703
foreign collaborations, 453 came from
the USA, FRG, UK, Japan and only
250 came from elsewhere. It was
entirely within our powers. It was
our privilege to have the collabora-
tions that we wanted. What we
finally did was related to a whole
range - of other features, like the
prices charged foreign exchange
available, rupee payment terms and:
the like. Now, this is not to say that
we do not need foreign technology.
But in the case of foreign collabora-
tion, we should be prepared to pay
the price for first rate technology. 1
would say that we could learn some-
thing from what happened more than
100 years ago in Japan. At the time
of the Meiji restoration there were
only two basic points whieh the
Japanese people made. One was,
«We will acquire information and
knowledge from  whenever it 1is
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available from around the world.”! We
should be prepared for that.”

Secondly, they planned to achieve
universal elementary education and
literacy in ten years. A large part of
our problem in this country arises
through lack of development of our
human resources. You may get
foreign investment, you may get
foreign-built factories and so on and
you may get exports from somc of
them. But a very very large part of
this country, the rural sector, the
agricultural sector, the infrastructure
sector, that is, power, railwavs, roads,
transportation, all will depend on our
science and technology and unless one
has a policy which affirms our con-
fidence in that, our self-reliance in
this respect, T would not say that we
are really doing very much in this
regard ... (Time bell rings)... I am
coming to the final peint, Madam.

I do want to say that I was sur-
prised at the manner in which in this
statement, on page 9, para 31, a refer
ence has been made to the public
sector., A great many things have
been said about the public sector, But,
if you read this paragraph you will find
it most extra ordinary when it says.
“Serious problems are observed. A
number of problems have begun to
manifest themselves in many of the
public enterprises”. ang so on. If
you read the totality of it, it is an
indictment of what we have done with
regard to the public sector in the last
few decades. I am surpised that this
comes from a Government in power
today which is a Congress (I) Gov-
ernment, a Government, which, in the
44 years since independence, has been
in power for 41 years and dealt with
the public sector in a manner which
has ‘brought- us to this State, we
should not ‘have reached a situation
like this. It is because of.a whole
range of  wrong things which have
taken place ar -which have
been dorre. Madam, here it is not a
fuestion - of . any individual on the
Treasury Benches. There were dis

{ RAJYA SABHA ]

Industrial Policy 176
Discussion concluded

tinguished people and there are dis-
tinguished people and I know many
of them and I respect them. But the
fact is that there have been things
which have been done with a great
deal of political interference, lack of
dynamism, etc. A reference was
made to the COPU Report a few
minutes  ago. We should nol
through the baby out with the bath-
water. I would urge upon the Gov-
ernment 1o look into this seriously. It
has quite serious consequences and [
would say also that many of the
people who could have contributed to
1it, particularly in relation to science
and technology about which I know,
have not been in the picture what-
soever.

Finally, I would say that when one
talks of science and technology in this
country, one should look at what has
been done in the fields where we have
had to develop as any other country
in the world; where no firms, no com-
panies, have come to us to help. In
areas like atomic energy, space de-
fence research, as also agriculture.
We have done well. I would like to
say that when Parliament has had
occasion to acclaim if you take the
total number of ocecasions when
Parliameent has stood up and clapped,
the majority of these have been when
there has been some major scientific
accomplishments of this country.
Therefore, I would say; Let us try to
the self-reliant. The Government
should relook at the policy from the °
viewpoint of the long-term conse-
quences that are involved. Please in-
volve the scientific community in these
exercises. Thank you, Madam.

SHRI SHABBIR AHMAD SA-
LARIA (Jammu and Kashmir):
Madam, Deputy Chairman, so far as
this Industrial Policy Statement is
concerned, it has come in for sharp
criticism. On the.one hand, there is
the contention that it is no good that
no good could come out of it, and, on
the other, it is said that this is a pa-
nacea for our ills, for our economic
troubles, in which the country is
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presently caught. 1 would like to
bring to the notice of the Prime

Minister the fears that have been
expressed. ’

Will the foreign companies that will
come into India have any adverse
effect on the Indian companies which
are already operating in India and
will those companies survive?

Then, the fear that has been ex-
pressed is with regard to the cottage
industrics and hendicrafts industries.

If the foreign industries come inic
India, will these Indian industries
which are rural-based and generally
known as cottage industries be ad-
versely affected? And the third fear
which is expressed is that when the
foreign companies will come here
with 51 per cent share, they will do-
minate the Indian economy, and may
be our economic independenee is bar-
tered away and self-reliance cannot
at.all be attained and we shall be a
country totally subjugated 19 t‘he
foreign capital and to the foreign in-
dustry. Now, these are the things
which 1 submit the hon. Prime Min-
ister may keep in view so that the
fears of the hon, Members and of the
country at large are allayed.

My submission is that while we
read this policy statement, we find
that there are some laudable featur-
es undoubtedly in it. No doubt, our
private industry, private entrepren-
eurship in India was throttled &y
many controls, by licence system and
other things. 'To the extent that it
has been relieved, I think, all should
have lauded and eommended this
part of the statement. There should
have béen no two opinions about it.

What I would suggest to the hon.
Prime Minister is that our country
has a parallel black economy and that
has got to be rid of, and the black
money has -to be brought into  the
mainstream as white money so that
it can contribute to the creation of
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national wealth. For that, it appears,
no tangible. or effective steps have
been taken in this policy statement.
Some incentives to enable the black
money to come out and %e openly and
legitimately available for reconstruc-
tion and for economic advancement
should have been there. And the
second submission that I would like
to make on this aspect'is that our
banks are advancing loans at a very
egorbitant rate of interest. Qur in-
dustry is suffering because the entre-
preneurs are not able generally to pay
that rate of interest. Some thought
has to be given to it. I find in practi-
cal life people taking loans, running
industries and doing all that they can,
but ultimately unable te paying the
high rate of interest. It is for  the
Government to think about it and for
the Reserve Bank of India to take
necessary steps so that this high rate
of interest is reduced. Moreover, -1
want to make -one more suggeéstion
that our tax structure has not only
high tax rates %fut it has also various
slabs. It is aiso most confusing. I
don’{ -think anywhere in the world
such a tax structure is there, such a
high rate of tax is imposed. This is
an incentive for hoarding money, this
is an incentive for creating  black
money. And I would request the
hon. Finance Minister that with his
ability and with his experience, he
should have a fresh look into  this
also so that the tax structure is mode-
led in such a way that everybody
would be willing to pay his taxes.
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Madam, now I will come to our
agricultural sector which is the base
of our country even now, of our.eco-
nomy even now. The hon. Prime
Minister may kindly take note of it.
And T don’t think that the conditions
of the peasants can be ameliorated in
a short while. But the fact remaing
that big landlordism is persisting and
rural indebtedness is persisting and
that led to the poverty of our people,
to the misfortunes and to the priva-
tions of the people. I would suggest
that some steps should be taken so
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that land goes to the tiller and op-
timum area is left to the landlords
for self-cultivation and not to mono-
polise or capitalise.

Madam, these are some submissions
which I wanted to make in the short
time which is available to me, and I
request the hon. Prime Minister to
kindly consider them.

SHRI PRAKASH YASHWANT
AMBEDKAR (Nominated): Madam
Chairperson, I will be as brief as
possible.
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I have gone through the objective
part of statement that is given. The
firgt isswe is, what is the necessity
that farced the Government to make
a drastic change in the industrial po-
liey? I am calling it a drastic change
beeause we have got the Centre and
States. In 1948—56 and 1980 the
States did have a role to play along
with the private sector. But today
what you find in the new policy is
that the States’ role has been taken
away and there is nothing which men-
tioris that States can play a role here,
That. i® one aspect.

The second aspect here is that we
have done away with the industrial
licensing capacity. By doing away
with the industrial licensing capacity
we have given a free hand to big
houses. We have two reports, one of
1967, and the correction part of it
is 1969 report. In these two reports
it wag defined that these houses used
t¢ capture the capacity utilisation
which was granted by the Govern-
ment. In the new policy we fing the
big houges have been given a free
hand, New entrepreneurs that will

coni# or who would like to
set~ up  industries? In what
weay arxe they going to be

Proteeted? We hdve been  blaming
the - administrative machinery for the
delaudt. Bat- may I add to it, along
with the adminigtrative machinery it
ig-found- that big houses are respon-
sible- for -it——respansible in the sense
that they -have -been debarring other
people from coming into the indus-
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trial sector? It is the banking system
also which drives out thesa new
cutrepreneurs. May I ask as o how
the Government is going to protect
the new entrepreneurs, in the form
of loans because they have to sct up
an industry through loans, through
the banking system, through the fin-
ancial systems? Is the new industrial
policy going to protect the interests
of new entrepreneurs. Let me point
out to yon that we have started in
the banking system a process of com-
puterisation. In the last four or five
vears, during which time we have
had computerisation. I may easily put
1L that the employment level which
was there in 1986 has remained vir-
tually the same in 1991. I may go
a step further ang say that even there
is a reduction in the employment in
banks. This is the displaced. The hon.
Finance Minister was kind enough to
say: I am providing a certain sum
in the Budget for these displaced
persons. But may I ask, in this coun-
iry which has 80 crores of population
what are we going to do with the
surplus labour that we have here? I
know that Australia a few years ago
had a system by which they paid a
certain amount to the native people
as subsistance allowance. In  some
countries they have a social security
system. Are we going to provide a
certain amount of subsistance level to
these people? And if I may put it
today what is being to fought for at
the international level is an economic
war, You control anybody’'s economy
and you control the nation. Is it true
that though this industrial  policy
what we are trying to do is to allow
somebody else to control our econo-
my? Because technology transfer is
going to displace employment in this
country it is going to create unrest
in this country. What are the means
by which we are going to implement
this industrial policy? It has to be
looked at from the social aspect. Our
Constitution, I think, hag one peculiar
feature which does not exist in any
other Constitution and that i8, it lays
down what is going to be our soctal
and economic objectives and that is
in the form of Directive Principles,
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Does this policy fit within the frame-
work of the Directive Principles?
Are we creating an apperatus over
the years where the wealth: of this
counlry is going to be concentrated
m the hands of a few? Once the
wealth gets concentrated in the hands
ot @ few, may I add and say that we
are going to have more polttical un-
rest in this country because it is
through pelitical process that econo-
mie power of this country is going
to be captured. May 1 humbly ask
the Prime Minister to satisfy us teo
what is the necessity in  bringing
about this new industrial policy?

THE DEPUTY CHAIRMAN: Now,
the Prime Minister.

SHRI P. V. NARASIMHA RAO:
Maidam, I am grateful to the hon.
Mémbers who have contributed to
this- debate, effectively and signifi-
cartlty. I have noted many points
that! they have raised. Most of them
have validity in themselves, most cf
them need to be further debated
upon. All aspects of these points need
to be understood.

The first thing I would like to point
out and which has
ou¥ earlier but somehow does not
seet to have been appreciated is
th& the new Industrial Policy now
befdire the House and the policies
that” went before it had certain
commmon thread. This common thread
goes back to Jawaharlal Nehru and I

. would like to reiterate that there has

beet no complete departure or any
U-turn from what Jawsharlal Nehru
said and what we wish to add now.
1t Has been said many times during
the last one motith that we have left
the Nehruvian line. The House may
recall that at every step in the past,
this had been said. When Nehru
adumbrated his policy, it was sald
that the policy was & total departure
from Mahatma Gandhi. When Indra-
i came vp with a new policy in 1973,
it was again said that what was a
departure from the Nehravian }'ine
And finally when Rajivji came with
hig pelicy in 1985 the same accusation

been pointed’
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was repeated. So, I am not surprised
that the accusation on the same lines
has come now and it is said that
we have departed from Jawaharlal's
policies. I remember Panditji making
many many speeches in order to prove
that he did not effect a departure from
Mahatma Gandhi. We as young acti-
vists heard him with rapt attention.
But to anyone whe could see only the
superficial aspects Panditji’s state-
ment did not carry conviction.

I remember him inaugurating the
Khadi and Village Industries Beard
General Body Meeting in Jaipur where
he took more than an hour to explain
why this was not a departure from
his policies, why his concept of mixed
econemy is flexible enough to give
scope for any amount of variation in
the actual working out of the policies,
and why this should not be taken as
tmmutable. He said time and again
that when we talk of soeialism in
in this country, this is not a socialism
borrowed from any other country.
This is a socialism which we have
developed. which we have to develop
according to the genius of the people
here, aceording to our own conditions,
our own reguirements,

Today, we have to understand that
the world is at crossroads. Nothing
that has been dene before is going to
be a complete pointer or a guide to
what we are-going to do now or what

“we will have to do hereafter. There-

fore, we are not only the expounders
of a new policy- or a New turn in a
policy, but are also explorers. What
we are- doing today is more than
making a small change in the policy
on even a New policy, What we are
doing is we are having to
find-- out a. -‘new solution  to
the problems of: this country. We
have had the old solutions. Not that
we did not have them. But we feel
that that is not adequate, After 49
years, and so many changes in the
industrial policy, we have come to the
conclusion that it is not possible to
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80 on with the old policy because it
will not be wuseful in the years to
come.  This is not only because we
find it difficult here; it is primarily
because the whole world has changed;
the old concepts have changed. And
when the change takes place, no one
can say that this change is absolutely
correct while the other change is
absolutely wrong. What is really re-
quired in this country and in the
whole world, according to my humble
opinion, is a management of the
change. People are not able to
manage the change. People are not
able to assimilate the change, Pcople
are not able to change along with the
requirement to change. There is a
change in one area, but no change in
. another area. There is a change in
industry, but no change in our own
attitude to religion and society. There
is a change in technology, but we are
not in a position to change our own
sense of thinking in so many other
fields of activity, fields of life. So the
change which comes in a lopsided
manner in causing all the difficulties.
all the complications of modern life.
However, we have to think of our
own policies and our own conditions.
Madam, I remember, many economists
have made a good comparison of the
two systems that were grappling for
supramacy in the world until recently.
They found them totally different,
of course. But, odd as it may seem,
they are not diametrically opposite in
all respects. The more meaningful as-
pect is that there are many areas
of similarity in these seemingly oppo-
site systems. One of the areas for
which these seemingly opposite system
were vying with each other is of effi-
ciency. They compared the capitalist
and the communist systems and said
that the common area is that both are
essentially efficient; each is trying to
be more efficient than the other. Now,
however that rivalry or race may have
ended, the point is that perhaps what
we lack today in this country and in
the developing countries is efficiency.

( RAJYA SABHA )

Industrial Policy
Discussion concluded

6.00 p.m.

184

People say that there is a crisis of
honesty in some countries. That may
or may not be so, because that is
something which 1is relative, which
depends on the person. Therefore, we
need not go into that area too deeply,
But the crisis of efficiency is what is
affecting the prosperity of the nations.
The moment a nation becomes effi-
cient, its prosperity immediately looks
up. In fact  the development is not
only a linear, but often in a geometric
progression. Therefore, what is really
the missing link today or the missing
link between yesterday and today is
efficiency. [Efficiency in this world
cannot come without an upgradation,
a constant upgradation, of the me-
thods by which we create wealth, in
other words, technology., We know
of steel plants which are running in
this country, today, on technologies
which are 25 or 30 years old.
The per-ton cost of producing steel by
using those technologies is horrendous,
Neither can we afford it nor can we
export it. It is just not possible to do
anything with it. It is just a case of
massive subsidies being given te
inefficiencey. That is, in effect, what is
happening in this country. I re-
member, Shri Salveji when he was the
Steel Minister, protesting to me for
hours and hours on a particular steel
plant. He said that this obsolete
technology is going to sink the
country. Whether this has happened
or not, the question is that the quest
for new technology is in dispensable.
I know that we cannot really go on
with borrowed tcchnology. I agree
wih Prof. Menon that this technology
transfer is something for which we
cannot depend on others interminably,
We have to develop our own tech-
nology. I entirely endorse his view,
that science has to be given a pride
of place in this country. In fact, pure
science, not 'even’ applied science,
science per se has to-take its pride of
place in this country. This, T am
afraid mav not -be happening-{o -the -
extent that it should: - We have-te
look into that because until our base
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of selence and research expands and
deepens, it is not possible at all for us
even to have the technology that we
need. The technology that we take
from other countries, does suit this
country, at least in some cases. I
have absolutely no doubt about that.
As a farmer, I have yet t) come
across a tractor, for instance, which
can be useful to the small farmers
owning just about 2 or 3 acres of
larid. There is no tractor in this
country which can be useful for them.
An ideal tractor for a small farmer
has not been produced in this country
or anywhere in the world. I do not
know whether it has happened in the
last two or three years. But, I did
not come across this flve years ago.
When I put this question to any
number of manufacturers, our own
manufacturers and the manufacturers
abroad, thev said, ‘vou are talking
about something which we dont
undersand because all our farms are
2,000 acres, 4,000 acres, 5,000 acres.
Why should we think of a small
tractor? Who is going to manufacture
that small tractor? I am sure that no
one from outside is going to give
us this. We will have to
do it here, by ourselves. If that is
to happen, the base of our science
and the base of this know—why has
to be decp and strong. This is what
we have to do in order to survive in
the modern market. I am sure, that
does not go counter to our policy. It
is different matter that it has not been
adumbrated in the policy. Perhaps.
that is something which everybody
expects and we will have to do some-
thing about it. I would like hon.
Members to tell me what more could
be done. What more can be done? I
am sure, much more can be done.
When we talk of efficiency and cost-
effectiveness, we know that they are
two sides of the same coin. You
cannot be efficient unless you are cost-
effective. For example, if a product
produced by us here is going to cost
more per unit than-in another coun-
try, you are sunk. You cannot com-
pete. You  cannot ‘protect ~ your
industry ad nauseam. You will have
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to be competitive, competitive in
every sense of the term, or, yéu build
a wall around your country.. Don't
have anything to do with any other
country. Sever relations and remain
a stagnant society for all times to
come. This, surely, nobody wants 1n
this country. Therefore, you have to
get yourself into the world economy,
which the Soviet Union is trying .to
do today. which China is trying to do
today, which other countries, after
having run a particular system, are
trying to do today. We  have to
understand that. There is so much
of material available. Now, these
countries are trying to get into a
totally different system. We do not
have that disadvantage. We do not
have the handicap of the Soviet
Union. They were a particular
econlomy until yesterday. They have
to dovetail themselves into another
system today which is totally diffe-
rent. This is not the case with India.
That is the great boon of mixed
economy  given {o us by Pandit
Jawaharlal Nehru. I might say, afler
reading some material, latest material,
that the world, today, is looking to
mixed economy . Again, there is a
difference here. The Western coun-
tries are looking one way. The East-
ern countries are looking in a- diffe-
rent way. Japan, Korea, and other
smaller countries like 'Taiwan, are
looking in a different direction. It is
not exactly the same. They are look-
ing in a direction in  which their
cultural moorings are not severed by
industrialisation. This is what Pandit
Jawaharlal Nehru wanted us to do.
He said ‘Socialism is something of
our own making., It emanates from
our own genius. I+ means that he
did not want these moorings to be
severed and he did not want the
whole society to be alienated.

Therefore, we have to look to indus-
trialisation of a pattern which is found
inthe Eost which is developing, and
whose differences with the Western
model are coming into greater and
bolder relief as we go along. We will
have to understand what we are doing
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{oday. We are trying not to be com-
pletely alienated and, yet, we have to
be competitive and in line with the
latest trends in technology, the latest
trends in industrialisation.

We are not really daing away with
restrictions, in areas where restric-
tions are necessary. The list in regard
to licensing is very clear, The items
included are those that are covered
by social or health reasons, environ-
mental concerns, curb of elitist con-
sumption. Now, these are the things
which have something to do with our
cultural moorings. We are not really
opening more factories for lipstick,
for instance. We are not likely to do
that. We are not likely to give high
priority to that. We are not likely to
give high priority to things which we
do not -consider to be useful, or as
deserving a high priority, in our
society. I am sure, social compulsion,
social  climate, in this country, is
going to assert itself somewhere and
it will not allow these things. I am
just giving you one example. But
there are other examples in which
the licensing policy...

SHRI S. JAIPAL REDDY: A very
interesting and evocative cxample.

THE DEPUTY CHAIRMAN: Ex-
ample only in regard to women, Mr.
Prime Minister?

SHRI P. V. NARASIMHA RAO: I
gave this example at a meeting, in a
society, where lipstick happens to be
a very high priority item. Just to
show that it is high there and not
high here, I gave that example,

So, Madam, we have to keep to our
own moorings, and this is the kind of
industrialisation we want. Whether
it is public or private, it does not
matter, We have seen public indus-
tries, public sector industries going
down, awd many more private indus-
tries also going-down. No one knows
where., We have public sector indus-
tries doing excellent work, exceed-
ingly well in all respects. We have
these examples in other countries as
well as this country., One example
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which comes to my mind right now is
that of the Singapore Airlines. We
all know about the Singapore Air-
lines, but we do not know that it is
government-owned. The largest
bank in Singapore—I do not know
what the name of that bank is, and
mavbe Dr. Manmohan Singh -would
tell us—is government-owned, So, it
is not as if complete privatisation is
the answer to everything. Then we
have seen manv banks concerned with
many big personalities, going bank-
rupt in other countries. The guinbes-
sence of private enterprise also is
going down. So, again, as I said, it
is not whether it is private or publie
that ‘matters. What matters is the
eficiency with which it is run, and
that is why we have both here, We
will continue to have both.

But what is the public sector going
to do? TIs it going to run hotels? Is
it going tn run showrooms? Is it
going 10 run enterprises about which
it need not worry itself? Rs. 63,600
crores have already been invested in
the public sector. We are not getting
returns which we expect. If you are
not getting the returns, where are you
going t> get money from for further
investment? WNow that is a very
practicsl question. There is nothing
theoretical about it. You have to get
it from somecwhere. If you can get it
from some public sector somewhere-
else in another country, I have mo
objection to that. T am vprepared to
go and ask them. But it so happens
that we have to  go into the open
market. We have to go into the
private sector. We have to encourage
the private sector which again in
Jawaharlal Nehru’s concept of indus-
trialisation, was not taboo. If he had
been only for the public sector, he
would have nationalised the entire
agricultural industry. He did not do
that. He knew that in this country
it is the small farmer, the marginal
farmer or the middle farmer who i
the real annadata, and he has really
to bring about the agricultural revo-
lution, not by collectivisation but by
individual enterprise. Collectivisation
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will not wo.k in this country. Indivi-
duulism in the Indian charaeter is so
prominent that it will not be possible
for such large collectives etc. to work
successfully or profitably. So, he
knew all about the Indian ethos and
moulded all  his industrialisation
according to the Indian ethos. That
is what I have understood from
Nehru's industrialisation philosophy
and in particular the mixed economy.

Now, Miadam, if this efficiency has
to be ensured has to be constantly
improved, what is the way out? The
only way which suggest itself to any
person with any amount of common
sense, not even specialised knowledge,
is that if there is any inhibition in
improving this efficiency from any
quarter, that inhibition sheuld be
remaoved. There may be many sour-
ces of inhibition. There are several
kinds. It could be a bureaucratic
bottleneck. It could be a set of
rules, regulations, absolutely wooden
in the'r approach, not taking into
account the realities of the situation.
It could be the need to take prior
permissions. permits, licences and so
on. It could be anything. But the
result ig that they act as inhibitions,
what Mr. Gorbachev called as “in-
ternal braking system” in his book.
It that braking system comes into
operation, everything comes to a grin-
ding halt. Hp said this about his
system. It is not necessary that only
his system should have this brake.
In any system this braking might
take place and that is how it comes
to a grindine halt. These have to be
removed. How is it against Nehru's
policy? Did he ever say that this
internal braking system is sacrosanct
and it should remain all the time? In
fact, it was not there when he conce-
ived of the system. Tt came Ilater.
It was introduccd by lesser  people,
who wanted to control it and not to
help it develop. That was one side
of the human nature which brought
it. not the noble side which origina-
ted Mehru's idea of industrialisation.
Therefore, this has to be curbed, this
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has to be changed. This does not at
all go against our policy and that is
what we are doing in-effect, I really
do not want to bring in other coun-
tries and systems in other countries,
but I would say that there ig 8 com-
plete fermentation of ideas all over
the world. You read a rew book and
you fee] what you had read wyesterday
seems to be wrong. You read it to-
morrow. Then you will find that
what you read today may be wrong.
So, this complete fermentation is am-
azing, because all over the world
people are thinking of the same
thing—how to improve, how to deve-
lop, how to cope with the secial cost
that you have to pay in this industri-
alisation? Then, there are people
whose notions go against industriali-
sation itself. There are societies in
other countries, very advanced coun-
tries, which have shunned or refected
all modern amenitieg, They are liv-
ing with nature. Now, all -these
things are going on at the same time.
Therefore, we camnot pe dogmatic
about anything., Wz cannot say that
this is the last word and, therefore
it has to be adhered to. If anyone
thinks that the public sector or the
private sector, either of them, is a
ho'y cowI would say that the time
of holy cowg is over. It has to be
somrething joint. If has to be some.
thing which has the better features
of both Tt has to be a kind of
hvbrid  There is no way that you
stick t~ something which yoy call as
pristin~ pure and all that. You have
to change and find out what pelicy
really suits you today.

190

About intellectual property many
hon. Members made a reference.
‘There i5 a fear that Indig might not
b~ takine a principled stand because
of pressures from outside. T would
like to remind the House that India
has alwavs been taking assistance
from all quarters from wherever it
comes We have taken assistance
from the West, we have taken assist-
ance form the Soviet Union. But to ne-
ither side have we ever buckled under.
That has been the track record of
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this country, Wpg are all proud of it
and we know it. Why should there
be any fear today? If we do not
consider something right, we are not
going to accept it merely because we
take a loan from the IMF today.
Somehow I am not able to reconsile
with that fear. I do not think that
1t is a well-founded fear. It ig tnue
while we are negotiating we will
negotiate very hard, but ultimately
we have to come to some point. Let
us come before this House; Iet us
discuss about it; let us debate. There
is no question of doing anything be-
hind the back of Parliament. There-
fore, I would say that there should
be no apprehension that India will be
a party to a decision contrary and
detrimenta] to her nationa] interest.
Whether it is the intellectual property
or anything the very apprehension, I
submit, is not well-founded. Now, I
would T'ke fo say that the interests
of the country and as far as possible
the interests of the Thirq World, we
have always kept in mind. We have
always considered the Thirg World
as deserving of a place in the sun,
as they say. We have always fought
for it. Rajivji’s speech in the Non-
Aligned summit of Belgrade went
down as a classic. It hag not been
really implemented. Indeed no at-
tempt has been madce even to analyse
it into implementable components.
But that is for other reasons. It is
not because it did not have the in-
herent value. It is a very valuable
document. Apart from politics, 1
would request the Members to go
through it and see whether that ig not
something I'ke a Magna Cartg for
the future of the developing count-
ries. From that came this ideg of
<-15. For the first time the G-15
has been formed to see what we can
do about the developing countries, to
help one another. The idea of the
Third World we have not only accep-
ted it, we have promoted it, we have
developed it. we have taken it for-
ward. That being India’s  track
record, I do not see any reason why
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anyone should think that we are go-
ing to buckle under.

Miadam, something has been said
about labour. It ig a very valid
qguestion. We do not want our labour

to suffer, our workers to suffer, no
matter what our industrialisation
policy is. At the same time, what
‘s it we are really perpetuating by
having an ineficient industry? Are
we really promoting the interesty of

labour? My answer is, no. Unless .
industry flourishes. labour cannot
flourish. It will be a ‘dog in the

manager policy’ to say “Let there be
no development, but my industry
should remain in the sick stage in
which it ig found. Only the labourers
should be paid and, therefore, there
should be no improvement in it, noth-
ing, even if necessary, if the indus-
try is to be wound up.” The new
policy is very clear gbout these things.
We wil] not allow the interests of
the workers to suffer. Now, this
;5 a bland statement. But we cannot
make any further analysis than to say
that this is our policy, thig is our in-
tention.

BIFR has been mentioned. Some
bodv l'ke BIFR has been mentioned
and in every case we have to see
whether sickness iz of g kind which
can be treated or a kind of which can-
not be treated and if it cannot be
treated, what is to be done to those
who are likelv to suffer as a result
of the close down.

Exit policv has been the subject
matter of many questions not only in
Parliament but outside also. Now,
what is an exit policy? Can you
have something like patthar ki lakir
How does the exit
come? How doces it arise? Those are
the circumstances into which one has
to go ang only a body can go, an
expert body can go. It will pe the
endeavour of that body as well as
the- Government to see that ag a re-
sult of the exit, whatever that might
mean, the close-down of an industry
will not result in distress to the wor-~
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kers. For this, the National Renew-
able Fund, etc., has been adumbra-
ted. "It is a new idea. I do not
k¥now, at least, in thig country it

geems to be new. Maybe in some’

other country-it is being experimen-
ted” adrdady. It is not only welfare
Hessure, it is @ measure again to in-
cTexds the efficiency of the workers,
to> retain  them, to ‘upgrade their
askills, to make them fit for some other
industry or industry of ah allied kind
so that they wili not be fouig want-
ing in tivoge €kills anid would not be-
.come super-numerary. Doles are not
going to help us. Doles are not
going to really improve industry.
What can help the industry is the
redeployment of- the. industriay force,
if particular industries have to be
closed down or upgraded. If it is
upgraded,. we have to start se many
training programmes in upgradation
also. Therefore, these are all pro-
grammeg which will go hand in hand
and'that is what the Policy has seid.
Hrisca eoordirmated - ap‘proach to all
théss-prnblems. ~

I agrep with Prof. Menon that iIn
all this, at the root of all this, lies
the development of human resources
in-this couméry. Education was con-
sidered a social service some time
back. It wag considered 2 non-pro-
ductive unproductive activity. That
is how it was clagsified even in our
décumets of 'planning. TFor the
first time in the T988 policy, we have
taken education not only as a soctal

. service but also ag a component of
development, This time, in 1986, we
have taken education not only as 2
companent of, development but a]so

y 7S a cerrective o social  inequafity .
Now. this i the real place which edu-
cation holds today. 1 do not think
there can be anv higher place to
edticafion then what has been given in
our New PFducation Policv. Tt is not
jnst education. Tt is the holistie de-
vetonment of the individual and that
ie why thic is human reséurce deve-
lonment. Por the first time. this
concept has -come ang all the activi-

lies connected with any of the com-

. -
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ponents of human resource develop-
metit havé ' been "bronght together
under one roof, uhdeér one mlmstry
It i not just the ministry that is im-
tmnt t. The concept is more impor-
ant.

I wish that this concept permates
our society and all- activities in emr
society., Only then the imporbtence
of human resource development will
be appreciated, will be acted wupon.
1 entirely agree that at the root of
al] this industrialisation will have
to be a magsive programme of human
resource -development and I am sure
that we will attend to it. We shall
consider the Imkages necessary- from
time to- time.

Something wag said about small,
tiny and cottage industries.” Now,
there i3 no question of any of these
industries being submerged. by Heavy
industries or ‘big industries or gene-
rally, the industrialisation. On that
aspect also; we have brought out a
policy statement. And that document
has beent placed on the Table of the
House although we have had no time
to discuss it in detail I am sure,
we will discuss it shortly. It has
clearly brought out the importance of
these industrieg and hag given a com-
mitment to these industries that they
will not be allowed to be gobbled by
other sectors of the industry. In fact,
they will get a shot in the arm by the
industrialisation in general ‘and will
be given full protection to flourish
within their own areas of activity.
All these things have come in .the,
other document. .

The last point which I would like
to emphasise is of self-reliance, We
have not deviated from the path of
self-reliance. I woulg like fo reite-
rate it beécause it is necessary to rea-
lise that in a country of this size,
dimention and complexity, nothing
but self-reliance will work. Tt is
like an-elephant. The elephant should
always stand on its own legs. Once.
it falls down, no one can lift it. Even
it you bring another . elephant, it
would not be able to'lift this elephant.
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You can lift small countries, You
can lift countries with no big prob-
lems. But you cannot lift a society
of this size, of this dimension, once
it falls. Therefore, it is absolutely
important and Pandit Nehru made it
absolutely clear time and again that

ever if we have to stick to
a technology which is not
very high at the moment,

we have to be self-reliant. Therefore,
ideas are welcome but ideas also
have to come along with at least some
type of technology which makes us
self-generating in further technology.
That self-generating stage has to be
reached and therefore, self-reliance
is our mantra, moola mantra, if T may
call it so. There can be nothing like
relying on any other country or any
other society. These are the impor-
tant aspects of the Policy. We could
go into individuaj aspechs, individual
itemg of the Policy. W <can have
discussion. But it is quite clear to
me that what is really intended by
the new Policy is "growth; what is
intended by the new Policy is techno-
logical upgradation. constant upgrada-
tion, being competitive, being able to
survive in a world which is highly
competitive and there i no mercy
shown to any one who is inefficient
in th's world whether he is an indi-
vidual or an industry or any other
entrepreneur. Thig ig the thrust of
the Policy, Madam, and I am sure.
the- House will appreciate this.

THE DEPUTY CHAIRMAN: Now,
the Finance Minister is here. (Inter-
ruption) .

SHRI MURLIDHAR CHANDRA-
KANT. BHANDARE: Madam, may I
suggest that we do our primary job
first and deal with the two Bills?
(Interruptions) .

THE DEPUTY CHAIRMAN: 1 am
saving. that. I am suggesting that only
that .though the Finance Minister
is- here. with his statement ready
and the Home Minister also informed
me that he.has..got two statements
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which the House wanted—one about
Pilibhit and another about the arrest
of one of our Members in Andhra—
I would request the Members that
we shoulg first take up the Bills
and pasg them and then we can dis-
cuss them. 1 will first take up the Sta-
tutory Resolution seeking disapproval
of the DelhiMuincipal Laws (Amend-
ment) Ordinance, 1991, (No. 1 of
1991) promulgated by the President
on the 30th March, 1991. Shri 8. S.
Ahluwalia to move the following Re-
solution. He is not here. (Interrup-
tions) .

SHRI SHANKAR DAYAL SINGH
(Bihar): Please invite him. We are
ready to support him. (Interrup-
tions) .

THE DEPUTY CHAIRMAN: He is
not here. (Interruptions).

SHRI SHANKAR DAYAL SINGH:
Madam, they have asked him to go
outside the House. (Interruptions).

THE DEPUTY CHAIRMAN: The
Resolution cannot be moved in ab-
sentia. The hon. Member is not
here. New I will ask Mr. M. M.
Jacdb to move his Bill. (Interrup-
tions) . ;

)
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THE DEPUTY CHAIRMAN. Order
please. Let us listen to Mr. Jacob
who is piloting the Bill, T think for
the first time, in this House. Let wus
be happy about this fact that he is
a Minister from our House.



